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LOK SABHA DEBATES

LOK SABHA

Tuesday, July 14, 1992/ Asadha 23, 1914
(Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]
[English]

~ SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): What happened to the Action
Taken Report on Ayodhya? (Interruptions)

[Translation}

SHRI RAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, yesterday the hon. Minister
of Home Affairs had made a statementinthe
House, but we would like a full-fledged dis-
cussion on Ayodhya issue. | would like to
submit that all the members are agitated,
therefore you should hold that discussion.

MR. SPEAKER: We shall start that dis-
cussion today and a supplementary list will
be issued. -

(Interruptions)

SHRI.GUMAN MAL LODHA (Pali): Mr.
Speaker. Sir. sevenpersons havebeenkilled

days. We should Adjourn the House to dis-
curs this issue.

MR. SPEAKER: No, no.

SHRIGUMAN MAL LODHA: You should
consider whether it should be discussed
today or tomorrow. You may consider it
whenaver you tike,

MR. SPEAKER: Shrimati
Gautam.

Shecla

11.02 hrs.
ORAL ANSWERS TO QUESTIONS
[ Translation)
Losses Suffered by Railways
*81. SHRIMA;ISHEETAGAUTAM:
SHRI RAJESH KUMAR:

Will the MINISTER OF RAILWAYS be
pleased 1o state:

(a) the extent of losses suffered by the

" Railwaysfrom April 1,199110June 30, 1992

due to shortfall in Ireight, passenger traffic,
damage caused to railway property in differ-
ent parts of the country due to agitations,
inflation and increase in operational ex
panses; and
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taken by the Government in this regard?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The position of earnings
and expenses is available upto May, 1992.
There is no shortfall in eamings for the
period from April 1, 1991 to May 31, 1992 in
comparison with budget/revised estimates
for 1991-92 andthe propnrtionate budget for
April and May, 1992. Similarly, there has
also been no excess in ordimary Working
Expenses during this period.

Loss due todamage to railway property
on account of agitation is being collected and
will be laid on the Table of the House.

(b) Does not arise. However, the per-
formance of the Railways is monitored con-
tinuously.

[Translation)

SHRIMATI SHEELA GAUTAM: Mr.
Speaker, Sir, the hon. Minister said that
there has been no excess in ordinary work-
ing expenses. | would like to know the total
expenses incurred under this head. The
hon. Minister has not laid the details on the
Table of the House and did not say anything
about it. Alongwith this when there is no
decrease in railway eamings then why the
railway system and its maintenance are so
miserable? Forexample eventhe number of
beds rolis has been reduced in the Ganga-
JamunaExpress. Whenthere is nodecrease
inthe eaming, why the Government is reduc-
ing other facilities?

[English]

SHRIMALLIKARJUN: As perthe Budget
Estimates, revenue earnings for freight traf-

fic were fixed for 335 million tonnes in the -

financial year 1991-92, where as we have
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achieved 337.98 million tonnes, Similarly,
target from passeAnger transportation were
fixed at 4049.16 millions in revised esti-
mates and this has also been achieved. So
far as the budget performance for the period
April 91 to May 92 is concerned, while we
were expecting a freight target of Rs. 10,
964.75 crore, we were able to achieve Rs.
11, 198.7 crore. Similarly, for passenger
traffic, ourtargetwas Rs.4,411.69crore and
we could obtain Rs. 4, 449.75 crore. So,
there is an addition of about Rs. 38 crore in
passenger traffic earnings and Rs. 225 crore
in freight" movement, as compared to the
revised budget estimates. Sofar as ordinary
working expenses are concerned, from Apn
1991 to May 1992, the target fixed was
Rs.10993.16 crore; whereas we could spend
only Rs. 10,924.62 crore thereby saving
about Rs. 68.54 crore

[Translation)

SHRIMATI SHEELA GAUTAM: Mr.
Speaker, Sir, | had asked the hon. Minister
why the number of beds ralils has been
reduced in Ganga-Jamuna train, which has
been running for a long time. But the -hon.
Minister has not replied that point. there is no
A.C. facility in that train. You can yourself
imagine the discomfort of the passengers of
that ‘rain, and in this regard also the hon.
Minister has not given any reply.

My second supplementary is that the
incidents of theft in the trains are increasing
day by day and very conicenient modes of
committing thefts have been devised. We
also travel. | give you am example.

MR. SPEAKER: No example, pleased
you may ask a question

SHRIMATI SHEELA GAUTAM: Mr.
Speaker, Sir, | give you a pretty but a very
interesting example of committing theft in
the most easy manner. These people board
Prayagraj Express or Allahabad Express
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with abigbox and slowly put small boxes in
that big box and get down from the train.
They possess full tickets and they are edu-
cated. They are in league with the police.
Now-a-days such complaints are on the
increase.

[English)

MR. SPEAKER: | do not think it comes
out ofthe question. Thisis about thefinancial

aspect.
[Translation)

SHRI RAJESH KUMAR: Mr. Speaker,
Sir, the repiy given by the hon. Ministeris not
satisfactory. Since it has been mentioned in
the reply thatthere is nodeficitin our Railway
budget, | would like to know from the Gov-
ernment whether it has figures of loss of life
and property due to the recent accident at
Nagpur and the rise recarded in revenue
earnings due to increase infreight andfare?

[English)

SHRI MALLIKARJUN: As | have al-
ready mentioned, at this moment we do not
have the correct assessment of the damage
causedtothe railway property. As soon as it
is ready, | will place it on the Table of the
House.

[Translation)

SHRI RAJESH KUMAR: Mr Speaker,
Sir, | was asking about the accident and not
aboutthe freight...... (Interruptions)

MR. SPEAKER: Whatyou are asking is
given in the main reply. Please read that.

SHRI RAJESH KUMAR: Mr. Speaker,
Sir, Ihave also asked about the accident that
took place at Nagpur.

MR. SPEAKER: No, no. Please sit down.

ASADHA 23, 1914 (SAKA)
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Iamdisallowing the question. (Interruptions)
[English]

SHRI ANKUSHRAO RAOSAHEB
TOPE: Mr. Speaker, Sir, it has been men-
tioned that there is no shortfall in earning for
the period from 1st April, 1991 to 31st May.
1992. There may not be shortfall in the
earnings, but | would like to know from the
hon. Minister, what is the net loss or profit in
the same period.

MR. SPEAKER: He has said that he is
calculating.

SHRI MALLIKARJUN: Sir, as | have
alreadytoldyou, thisisthe Budget estimate,
and against these estimates whether we
have earned loss or profitfor the year 1991-
92, | will tell to the august House later on.

Environmeutar impact of Minuig
Projects
+
*82.  SHRIN.K. BALIYAN:
SHRI CHETAN P.S.
CHAUHAN:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Asian Development
Bank sponsored adiscussion and workshop
on environmental impact of mining projects
in India;

(b)if so, the details of the nature andthe
extent of the problem identified;

(c) the suggestions/recommendations
made; and

(d) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
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ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. A training Workshop on Environ-
mental Assessment and Evaluation was
organised by the Ministry of Environment
and Forests, in collaboration with the Asian
Development Bank at Lucknow in January,
1988. Case studies of Development Proj-
ectsinthe sectors of Mining, Industry, power
and Water Resources were also presented.

The issues identified for Environmental
Assessment of mining projects covered
resettlement, land reclamation and water,
noise and air pollution.

(c) and (d). Recommendations made
emphasisethe needforintegrating the envi-
ronmental aspects in the projects cycle right
at the inception stage and training and insti-
tutional development for environmental
assessment.

The guidelines issued for mining proj-
ects do include such considerations.

[Translation)

s

SHRIN.K. BALIVAN: Mr. Speaker, Sir,
the hon. Minister has given information till
1988. Iwouldliketoknow fromhimas to how
many projects were receivedforenvirormen-
tal assessment and evaluation during 1990-

91 and out of them how many projects have:

been evaluated and how many projects are
pending for environmental assessment and
evaluation and by what time these pending
projects will be undertaken for assessment.

SHRI KAMAL NATH: Which schemes

-he is refeming to. | can reply is he is asking

about the training schemes.

SHRI N.K. BALIYAN: The question is
very clear.

SHRIKAMAL NATH: lamseeking clari-
fication only and nothing else.

JULY 14, 1992
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MR. SPEAKER: Please putclearly what
you want 1o ask. Even | have not been able
to follow you question.

SHR! N.K. BALIYAN: | would like to
know the number of projects received for
environmental assessment and evaluation
during the year 1990-91, the number of
projects evaluated and the number of proj-
ects pending? By when pending projects will
betakenupforassessmentandevaluation?

SHRI KAMAL NATH: The Government
has received information about 288 mining
projects forenvironmental evaluationtill 30th
June, 1992. Out of these 108 projects have
been cleared and 156 projects have been
rejected and 24 projects are pending as on
30 June, 1992.

SHRIN.K. BALIYAN: Mr. Speaker, Sir,
whatis the total number of projects received
forassessment and evaluation during years
1990-91 and 1991-92, how many projects of
Uttar Pradesh and Rajasthan are there and
what action is being taken onthaose projects?

SHRI KAMAL NATH: This question re-
lates to mining. So far as the mining projects
received for environmental evaluation are
concerned, | will furnish the information to
the hon. Member.

[English)

. SHRI CHETAN P.S. CHAUHAN: Mr.
Speaker, Sir, to phase out obsolete and
pollution technology, emphasis on achiev-
ing reduction in pollution and making it cost
advantageous in saving raw materials and
energy, reducing noise and air pallution, the
Asian Development Bank had given an indi-
cation 1o give aloan of Dollars 200 million 10
the Government of India. Accordingly, some
preparations were also made inthe Ministry.
What is the position? Is the Asian Develop-
ment Bank still giving these loans or this

 project has been dropped?
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SHRI KAMAL NATH: This was a spe-
cificcollaborative programme of the Asian
Development Bank with regard to training.

There are certain on-going discussions
being held with various agencies. One of
them with the Asian Development Bank in
thisisforbilateral assistance and assistance
for multi-lateral fuuding institutions.

Sir, laminot aware of the specific details
of this because this was first taken up by the
Ministry of Finance (Department of Eco-
nomic Affairs).

MR. SPEAKER: Now,Question No 83.
This is a good question. | propose to allow
more supplementers. But letthe supplemen-
tries by relevant.

UNCED Meet
. .
*83. SHRI SHANKERSINH
VAGHELA:
SHRI ATAL BIHARI
VAJPAYEE:

Wilithe MINISTER OF ENVIRONMENT
OAND FORESTS be pleased to state:

(a) the salient features of the “Earth
Charter” orihe Rio declaration onrights and
obligation of various countries;

(b) the outcome of its consideration at

the United Nations Conference on Environ-
ment and Development (UNCED) at Rio de
Janeiro in Brazil;

(c) the impact of the decisions on India;

(d) the countries which have signedthis
report and those which have refusedto sign;

(e) the funding mechanism far the im-
plementation of the report;

(f) the effective role plaved bv India in

ASADHA 23, 1914 (SAKA)
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the Conference and the response of the
Conference thereto; and

(g) the follow-up action planned by the
Government to achieve the objectives of
UNCED? -

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The Rio
Declaration on Environment and Develop-
ment gives the amen elements of sustain-
able development and spells out, in a gen-
eralway, the rights and obligations of States
and individuals in this regard. The Declara-
tion enunciates 27 principles. The notable
principles include sovereignty over natural
resources, rightto development, eradication
of poverty, need for a supportive and open
international economic system and recogni-
tion of the role of women, youth and local
communities in environment management.
Copies of the Rio Declaration have been
placed in the Parliament House Library.

(b) The Rio Declaration was adopted at
the United Nations conference on Environ-
ment and Development held at Rio de
Janieiro, Brazil, in June 1992.

(c) The principles enunciated in the Rio
Declaration are expectedto inform and guide
future international relations as well a State
policies on Environment and development of
all countries including India.

(d) to (g). - A Statement is laid on the
Table of the House.

STATEMENT

(d) The list of Countries which partici-
pated in the Rio Conference is given in the
Annexure. Allpanticipating countries adopted
the decisions of the Conference.

(e) The Rio Declaration does not pro-
vide for setting up of any specific funding
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mechanism. However, the programmes of
action agreed to at the Rio Conference will
use all available funding sources and mecha-
nisms. There was a general agreement that
the developing countries will require sub-
stantial, new and additional funding for sus-
tainable development. The devuloped coun-
tries re-affirmed their commitment to reach
the accepted United Nations target of 0.7%
of gross National Product (GNP) for Official
Development Assistance to the developing
countries as soon as possible

(f) The Indian delegation to UNCED
played an active role not only in the detailed
negotiations on Agenda 21 but also in mobi-
lizing opinion, both among countries of the
Groupof 77 and others, on various important
issues particularly in regardtothe Riodecla-
ration on Environment and Development
and the Statement on forests, leading to a
broad consensus of views.

(9) The proposed follow up action
planned by the government includes dis-
semination of the decisions taken at the
Conference for general awareness and fos-
tering better understanding of the relevant
issues, holding consultationsto secure agree-
ment on priorities and coordinate action in
regard to programmes of action outlined at
the Conference.

ANNEXURE
List of Countries Which Participated in the

UNCED Conference held at Rio-De-
Janeiro

1. Alghanistan

2. Albania

3. Algeria
4. Angola

5. Antiaua and Barbuda

JULY 14, 1992
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6.

7.

10.
1.
12,
13,
14,
15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
7.

28.

Argentine.
Armenia
Australia.
Austria.
Azerbijan.
Bahamas.
Bahrain.
Bangladesh.
Barbados.
Belarus.
Belgium.
Belize.
Benin.
Bhutan.
Bolivia.
Botswana.
Brazil.
Brunei Darussalam.
Bulgaria.
Bukina Faso.
Burundi.
Cambodia.

Cameroon
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29. Canada. 52. ElSalvador.
30 Cape Varde. 53. Equatorial Guinea.

31. Central African Republic. 54. Extonia.

32. Chad. 55. European Economic Community.
33. . Chile. 56. Ethiopia,
34. China. 57. Fiji.
35. Colombia. 58. Finland.
36. Comoros. 59. France.
37. Conge. 60. Gabon.
38. Cooklslands. 61. Gambia.
39. Costa Rica. 62. Germany.
40. Cote lvoire. 63. Ghana.
41. Croatia. 64. Greece.
42. Cuba. 65. Grenada.
43. Cyprus. 66. Gautemala.
44, Czechorlovakia.. 67. Guinea.
45. Democratio People’s Republic of 68. Guinea-Bissau.
Korea. -
. 69. Guyana.
46. Denmark. :
70. Haiti.
47. Dijibouti. :
71. Holy Sea.
48. Dominica
72. Honduras.
49. Dominican Republic. »
) 73. Hungary.
50. Ecuador.
; 74. lceland.
51. Egypt. 75. India.
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76. Indonesia. 99. Malawi
77. Iran (Islamic Republic of). 100. Malaysia
78. lraq. 101. Maldives
79. lreland. 102. Mali
80. Israel. 103. Malta
81. ltaly. 104. Marshall Islands
82. Jamaica. 105. Mauritania
83. Japan. 106. Mauritios.
84. Jordan. 107. Mexico
85. Kazakhstan. 108. Mironasia (Federated States)
86. Kenya. 109. Monaco
87. Kiribati. 110. Mongolia
88. Kuwalit. 111. Morocco
89. Lao People’s Democratic 112. Mozambique
Republic.
113. Myanmar
90. Latvia.
114. Namibia
91. Labanon. :
115. Nauru
92. Lesotho.
116. Nepal
93. Liberia.
117. Netherlands
94. Libiyan Arab Jamathiriya
118. New Zealand
95. Lischtenstein. 119, Nicaragua
97. Luxembourg 121, Mgeria
98. Madagaskar 122. Norway
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123. Oman 147. Sierre Leone
124. Pakistan 148. Singapore
125. Panama 149. Slovania
126. Papua New Guinea 150. Solamon Iélands.
127. Paraguay 151, vSornaIia
128. Peru 152.  South Af r.ica.
129. Philippines 153. Spain
130. Poland 154. Srilanka
131. Portugal 155. Sgdan
132. Ratas. 156. Surinaw
133. Republic of Korea 157. Swaziland
134. Republic of Mddova 158. Sweden
135. Romaia 159. Switzerland
136. Russian Federation 160. Syrian Arab Republic
137. Rwands 161. Tajikistan
138. Saint Kitta and Navis 162. Thailand.
139. Saint Lucia 163. Togo
140. Saint Vincent - 164. Trinidad and Tobago
141. Samoa 165. Tunisia.
142. San Marino 166. Turkey.
143. Sao Tome and Principe 167. Turkmanistan.
144. SaudiArabia ‘- 168. “uvalu
145. Senagal 169. Uganda.
14€. Seychalles Sierra Leone 170.  Ukraine.
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171. United Arab Emirates.

172. United Kingdom of Great Britain.
and Northern Ireland.

173. United Republic of Tanzania Tauza-
nia.

174. United States of America.
175. Urugua;(.

176. Vanuatu.

177. Venezuela

178. Viet Nam.

179. Yeman.

180. Yugoslavia.

181. Zaire.

182. Zambia

183. Zimbabwe.

[Translation)

SHRI SHANKERSINH VAGHELA: Mr.
Speaker, Sir, today the world is dividing into
two parts i.e. developing countries and de-
veloped countries. Thatis what we observed
in Rio. Then There are people of the third
worldwho claimto be environmentalist. Were
any environmentalists from India present at
Rio in Brazil? They held a press conference
and opposed the development projects,
Narmmada Valley Project and several other
projects of India. Later on, it was mentioned
in the report of the Committee that the Gov-
emment of India should feel concemed about
Narmada Valley Project What will be your
policy regarding atomic energy projects or
other projects which, though aimed at de-
votement, invalue environmental problem?

JULY 14, 1992
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SHRIKAMAL NATH: Mr. Speaker, Sir,
various non-Governmental organisations
participated in the conference at Rio de
Janeiro. They wers there on their own and
sweet will. Alongwith the official conference
an unoflicial conference was also held. As
far as | know, all of them participated in that -
contravene and expressed their views. $So
long as the question of the policy of our
country is concerned, we gave priority 10
poverty and development and on their very
platform, we said that environment will also
be from the same platform.

[English)

It shall not be devoid of the issius of
poverty and development.

[ Translation]

We will make our development plans
without any obstacle, keeping in view the
protection of the environment and safeqyuard-
ing the improvement of the environment.
Such is our policy.

SHRI SHANKERSINH VAGHELA: Mr
Speaker, Sir, will the hon. Minister reply my
question.

[English)

the countries which have signed this
report and those which have refusedto sign.

[Trans/ation]

You have not given a clear reply and
you did not mention the names of the coun-
tries who were signatories to it. In the reply,
the hon. Minister has given alist also. Arnerica
is dominating there. The countries wherethe
problem of cutting haru core woods or other
problems do not arise, have tried to establish
their dominance inthis Rio Conference. May
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| know your reaction to it, did America sign it
and the number of the-countries which did
not sign it? )

[English]

SHRI KAMAL NATH: There were two
specific conventions which were signed in
Rio Janerio: One was the Climate Change
Convention and the Bio-Diversity Conven-
tion; also was the Rio Declaration and adop-
tion of Agenda 21. Where Climate Change
Convention andthe Rio Declaration Agenda
21 are concerned, these were signed by all
countries. However, the Bio-Diversity Con-
vention was not signed by the United States;
~ andUnited States wasthe onlycountryiathe

world which has not signed the Bio-Diversity
Convention. All other developed countries
went ahead and signed it.

[Translation)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, first of all | would like to con-
gratulate my friend Mr. Kamie Nath for pre-
senting our stand firmly in the Earth Summit
and succeeding in geting the support of afl
the developing countries. The question is,
what s the definition of sustainable growth or
sustainable development? A question re-
lated to™Sustainable”, is that if the environ-
ment is facing destruction rich countries are
responsible for it. The rich countries had
decidedto contribute .07 percent G.N.P. for
developmental assistance but even that
target has not been completed as yet.
Wherefrom will the funds be provided for
improvement of enviromneat and whether
the developed countries have assured that
they will not take any such adverse steps
against environment which might have an
- -adverse effect on the whole world. Improve-
ment in envoronmeal will be possible only
when the affluent countries are ready to
reduce their expenses otherwise how it will
be improved and from which sources funds

ASADHA 23, 1914 (SAKA)

Oral Answers 22

would be raised to improve the environme:nt
especially in the developing countries?

[English}

SHRI KAMAL NATH: The question is
what leads to sustainable development.
“Sustainable development” has been de-
fined as that development which does not
take out from nature more than whit it is
possible to put back in to it and it includes
protection of the nature so that the luture
generations are notdeprived of the resources
available andresources are available cousis-
tently.

The hon. Member has asked whether
developed countries would be taking steps
tocontaintheir own environmentaldegrada-
tion. One of the points which we from India
very emphatically made was that the current
environmental degradation in the world is
caused by the patterns of development of
the developed countries and the developed
countries have reachedtheirlevels of growth,
their levels of development only by the envi-
ronment destruction which is leading to this
great problem today. It was our viewpoint
that they must plough back a little bit of their
prosperity attained in the process of this
developmenttowards correction of the envi-
ronmental degradation which has laken
place. B

The hon. Memberis very correctthat. .7
per cent of the GNP has been talked about
for a long time. It has not been atiained
except by some of the Nordic countries.
However, there was this time in Rio a re-
affirmation of a pledge at the highest, level,
at the level of the Heads of State and the
Heads of Government, thatthey shalltry and
attain. .7 per cent of the GNP, as soon as
possible, and for the first time ever, the
Overseas Development Assistance is going
to be subjected to monitoring by a Coinmis-
sion of Sustainable Development, to be sat
up by the United Nations. This .7 per cent of
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" the GNP would amount to opproximately $
125 billion per year of the Dverseas Devel-
opment Assistance.

DR DEBI PROSAD PAL: | must also
congratuiate Shri Kamal Nath for taking a
leading role in the Confefence at Rio de
Janerio. The International Law Commission
has also got as one of the agenda items
which is also a very important one, environ-
mental pollution and they are also recom-
mending certain codification of the laws which
are to be adopted by the different nations for
preventing this envifonmenjal pollution.

| want to know from the hon. Minister
whether these recommendations of the In-
ternational Law Commission became the
subject matter of discussion in the Rio Con-
ference. If not, wha! s the attitude taken by
ourcountry regarding the recommendations
that are to be adopted in ourcountry as well?

SHRI KAMAL NATH: The specific mat-
ters with regardto amendment, in the laws or
{orbringing in legislation to meet the recom-
mendations of the various Conventions
signed will be taken up at the stage of the
Protocol which shall flow from these Con-
ventions. So, this is a matter which we are
currently engaged in. We in India have also
to bring some legislation arising out of what
happened in Rio. in terms of the Rio Decla-
ration, Agenda-21, the Global Change Con-
vention andthe Biodiversity Convention. So,
We are currently engagedinthat exercise, to
have a look astowhatis requiredtobe done.

SHRIMATIMALINIBHATTACHARYA:
Inthe preparatory stages of the Rio Summit
one of the most hotly debated issues was the
issue of GEF, the Global Environmental
Facility, the funding mechanism, whichis in
the thumb of the World Bank and therefore

reflects the interests of the developed coun-.

tries rather than those of the developing
countries. While we ali thank the Minister for
Environment for upholding the interests of
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the developing countries at the Rio Summit,
1 also would like to know from him wimsther
the answerthat he has givento part (e’ ofthe
question, namely, “the Rio Declaration does
not provide for setting up of any sjecific
funding mechanism,” means that even after
the Rio Summit the GEF still remains the
major funding mechanismfor environrnental
improvement.

SHR! KAMAL NATH: The Global Envi-
ronment Facility, the GEF, as itis commonly
knoan, is a Fund which was set up earlier.
We are also subscribers to that Fund. Andi:
was our viewpoint that this Fund should be
democratically administered, should not have
a donor fias. This Fund is administered by
the World Bank. And our position all along
was that there is too much of a donor bias,
that is the developed countries have too
much control on this Fund... (Interruptions)

SHRIMATI MALINI BHATTACHIRYA: |
want to know there has been any chage in
that.

SHRIKAMAL NATH: lt was agre«-dthat
the Fund shall be democratically adJmini-
stered. It was agreed that the Fund will be
made transparent. It was agreeed that this
Fund shall also after such changes, after
democratisation, afterbeing mado transpar-
ent will again remain to be only an interim
measure for three years 1o see if the steps
taken for reform are adequate. So, the ap-
prehensions of the hon. Member have beer
taken into account. These apprehensicns
have been sharedby allof us andthesu have
been allayed and we have been able 10
correct these.

SHRI VIJAY NAVAL PATIL: Mr.
Speaker, Sir, the Department of Environ-
ment is comparatively new like Human
Resources Depariment, Food Procassing
Department. I want to know from the Minis-
ter, what will be the direct impact of this Rio
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Conference on the day to day activity of this
Department. Last yearwe had implemented
many schemes like environmeat awareness
campaign. | would like to know from the
Minister whether he is going to get more
funds as the Prime Minister had himself
attended the Conference. What new
schemes is he bringing in to create aware-
ness about environment in our country and
ecological protection?

SHRIKAMAL NATH: Sir, the route from
Rio would encompass many things. Be-
sides encompassing additionalfunds flow, it
would entail greater responsibility on our
part because now it has been established
thatcertain aspects of environmental degra-
dation are global whereas out acticn has to
be local.

Sir, to the extent where further funds
flow will be required, this shall entail us
formulating schemes. A specific example is,
we have signed the Convention on Bio-
diversity. Sir, now bio-diversity, in terms of
the future, would help us to get more funds
for preserving our bio-diversity, which we
are in any case doing out of our own funds,
whether it is a national park or whetheritisa
sanctura’or whetheritis anecological devel-
opment project around sanctuaries and
national parks.

With regard to forests, forests have
assumed great importance in terms of the
global environmental calamity. | envisage
greater, much greater, bilateral and multi-
lateral assistance in the future, which will
now put us into motion for setting up, for
formulating, new projects.

[Translation]

SHRI HARI! KISHORE SINGH: Mr.
Speaker, Sir, is it a fact that the American
Governmenttried fromthe very beginningto
sabotaae this conference andisitalso afact
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that the developed countries are interfering
in the development plans of the developing
countries such as the Narmada Sagar Proj-
ect?

SHRI KAMALNATH: Mr. Speaker, Sir,
sabotage has nothing to do with it. America
has its own views and opinions. Theresult ol
such views has beenthat United States wus
isolated in the Biodiversity Conuention. All
the countries of the world signed it. It is thuir
view but everybody is ruling out any sabo-
tage in it?

[English]

SHRI RAM KAPSE: There is an affort
on the part of developed nations to s.reto it
that polluting industries are installed in un-
der-developed countries. would like t¢ know
from the Minister, while taking inte ciinsid-
eration our development, what precaiitions
the Government would take to see to it that
there is no pollution in India itself.

SHRI KAMAL NATH: Sir, the hon.
Memberis very right. Certain countries have
harmed the production of certain things in
their countries, but have not banned the
usage, sothat the production of these iteinis
which are either hazardous, toxic or poiluting
in various ways is done in developing coun-
tries. The very factthatthey have not bannad
the usac *of it shows that implicitly. We are
awaret 4 this. We are seeing which are the
kind of industries. The powers available to
the Government under the Environment
Protection Act are adequate and we have
alsoissueddraft notificationtothis effe .tthat
we would do impact assessment befo s site -
clearance is done. The most importz it as-
pectwhich |wouldlike to telithe hon. Mimber
is the question of site clearance. It is nct a
question of approval of aproject, buta ques-
tion of a particular site, to have a panicular
project. We are inthe process of fooking into
this matter.
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[Trapsiation)

SHRI CHANDRA JEET YADAY: Mr.
Speaker, Sir, In Rio all the developed and
developing countries have stressed withone
voice the fact that the environment of the
whole world, specially-in the developing
countries is being polluted due to the toxic
industries, chemical industries and many
other polluting industries. Today the devel-
oped countries are not ready to set up these
industries in their own country and those
multi-national corporations and developed
countries are setting up these industries in
the developing countries. This problem has
emerged during the last 20-25 years, that is
why a serious situation has emerged not
only on the earth but also inthe sea, and the
environment has become grim. Various fatal
diseases like cancer, T. B. and other viral
diseases are spreading due to polluted
environment. The question is not that the
developed countries will give .7% of their
income but have they reached an agree-
ment on the pattern of development, the
factories they are going to set up and the
industries they set up. Has it been decided
that more attention would be paid to it in
future? (Interruptions) Do you mean to say
let the diseases spread let the environment
be polluted, only then the Government will
spend money. Has any machinery been

" developed for that? Has any time bound
programme been chalked out? Iwould like to
know whetherthe Central Government wants
to turther expand this work?

SHRI KAMAL NATH: Sir, as far as the
movement and the dumping of hazardous
waste are concerned, there is the Bagal
Conventionforit, towhich ourcountry is also
a signatory. Regarding the question of entry
of the multi-nationals and setting up of haz-
ardous or toxic industries we have our own
Environment Protection Act, which gives us
Pouers to prevent them from doing so. We
have enquired, studied and examined it and
onthat basis we have issued a draft notifica-
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.

tion so that we can have control c¢n the
industries which are causing pollutior.

SHRI CHANDRA JEET YADAV: | did
not ask about India alcne, | wantid to know
about the deliberations of all the developed
countries at the Rio Conference, to whichthe
hon. Minister did not give any reply. (Int- -
rupt/ons)

[English)
MR. SPEAKER: We will discuss it later.
[Translation)

SHRI CHANDRA JEET YADA'': My
question shouldbe replied. Itis quite s range
that | am asking one thing and som ‘lhing
else is said in reply.

SHRI RABI RAY: Mr. Speaker, Sir, Sir,
both | and the whole House desire to know
the reasons from the hon. Minister, Shri
KamalNath, who stayed onin Rio-tle-Janeirio
for more than 10 days to participate in the
recently Concluded Earth Summit held there,
for the United States President’s refusal to
sign the Biodiversity agreement. In addition
to it, we also want to know from the hon
Minister the kind of pressure put on Siui
Bush and the American delegation by the
developing countries to which India lead in
such sunimits, despite which the U.S. Presi-
dent did not sign the agreement. In view of
the United States refusal to sign the agree-
mentwhatisthe course left before the devel-
oping countries to persuade thal country to
sign the agreement in future.

SHRI KAMAL NATH: Mr. Speak 1, Sir,
it was debated upon in length in R >-de-
Janeirio andthe issue was also discus sedin
detailwiththe représentative of USA piesent
atthe Summit. United States’ allies like Lnited
kingdom, Japan, Germany and Francowere
also contacted to persuade USA not to toe
independent line of thinking but of np avail
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because that country well before the Rio
Summit had taken a decisionin this regard at
highlevel. Thisisthe reason why wefailedin
our efforts to make U.S.A. agreeable to sign
that agreement. | would like to tell the hon.
Member that still it will be our endeavour to
associate USAwiththe Bio-diversity agree-
ment... (Interruptions)

[English]

Forest Cover
*84. SHR!I SUBASH CHANDRA
NAYAK: Willthe Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether any review has been done
regarding the increase in the forest cover;

(b)if so, whenthe last review was made;
and
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(c) the details thereof, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOFI-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Forest Survey of India, Dehradun, an
organisation of this Ministry, canies out
assessment of the forest cover of Ihe country
on a two years cycle, based on visual inter-
pretation of land-sat imageries. The third
assessment of the forest cover pertaining to
the period 1987-89 has been concluded and
the findings have been brought - out in the
State of Forest Report 1991.

(c) A Statement is laid on the Table of
the House.

State-Wise Details of Forest Cover 1991
Assessment (Revised)

S.No.  State Area in SQ. KMS
1 2 3 B
1. Andhra Pradesh 47,911
2. Arunachal Pradesh 68,518
3.  Assam 25.97?
4. Bihar 26,934
5.  Goa (Including Daman & Diu) 1,302
6. Gujarat 11,656
7. Haryana 563
8. Himachal Pradesh 13,377
9.  Jammu & Kashmir 20,424
10.  Karnataka 32,195
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S. No. State Area in SQ. KMS
1 2 3
11. - Kerala 10,149
i2. Madhya Pradesh 1,33, 191
13. Maharash;ra 44,058
14. Manipur | 17,885
15. Meghalaya 15,920

.16_.. Mizoram 18,861
17. Nagaland 14,278
18.  Orissa 47,115
19. Punjab 1,166
20. Rajashthan 12,971
21.  Sikkim 3,124
22.  Tamilnadu 17,715
23.  Tripura 5,325
24.  Uttar Pradesh 33,826
25. West Bengal 8.594
26. Andaman & Nicobar Islands 7,624
27.  Chandigarh 8
28.  Dadra & Nagar Heveli 205
29. Delhi 22
36. Lakshadweep --
31.  Pondicherry -
Total 6,39,182
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Sir, with your permission, | would like to
make a correction in the statement that |
have laid.

MR. SPEAKER: Yes, you make the
correction.

SHRIKAMAL NATH: Si}, the correction
is that the final figure of State-wise details of
forest coverwouldreadas 6,39,182, instead
of 6,40,694.

[Translation)

*SHRI SUBASH CHANDRA NAYAK
(Kalahandi): “Mr. Speaker, Sir, The Hon'ble
Minister has given the state-wise figure of
forest cover in his statement. | would like to
know from the Hon’ble Minister, whether he
is aware of the gradual decline in the forest
indifferent States, if so, the reasonstherefor,
if it is due to large scale felling of trees and
smuggling of valuable forest wealth, what
steps Governmentproposes totake to check
the denudation and smuggling of forest?

[English)

SHRIKAMAL NATH: Sir, I shallanswer
only to the extent | have understood it.

MR. SPEAKER: May | summarise the

question far you? The forest is getting de- -

pleted. What are you going to do?

SHRIKAMAL NATH: Sir,the latest report
which we have got by satellite imagery,
shows that for once there is a change in the
pattern and there is an increase of 560 sq.
-Kilometres in forest cover. This in compari-
son with the period 1981-83 and 1985-87,
which were the two eatrlier periods when
there was a decline in forest cover. but 1 am
happy to inform you that the report for the
period 1987 to 1989, which is the latest
report, the state report 1991, has broughtout
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anincrease in forest cover. In certain States
the forest cover has decreased, in certain
States it has increased. Today, the dense
forest cover of our country, which ineans 40
per cent and above, is 11.73 per cenf. The
open forests, that is 10 per cent to 40 per
cent crown. density is 7.63 per cent. the
mangrove foresis are 0.13 per cent. | other
words, 19.49 per cent of the area is under
forests. )

[Translation]

*SHRISUBHASH CHNADRANAYAK:
Mr. Speaker, Sir, the tribals are living in all
the 36 ex-state areas in Orissa. They had
been larning their livelihood from the forest
since time immemorials. They were using
wood fromthe localforestto build their small
huts. Now, when they go to collect 1l .e wood
for building their small-dwelling uuts, they
are not allowed to do so and they are even
harassed by the forest officials. On the other
hand, truck loads of valuable forest wealth is
being smuggled out and the smugglers are
allowedto go scot free. Whether the Minister
is going to give protection to the Adivasis, if
so, the details thereof.

The gradual decline of forest is a matter
of great concern. The Govt. of India has
been taking several steps to increase the
forest cover. Is he satisfied with the imple-
mentation of existing afforestation pro-
grammes. If not, the steps proposed to be’
taken by the Gowt. to implement Afforesta-
tion Programmes, and particularly the Sor ial
Forestry Programme and Compensatury
Atfforestation programmes more effectively
so that forest’is pfoperly preserved and
proper ecological balance is maintained.
[English)

MR. SPEAKER: A long question, 10 be
covered by a short reply. i

*Translation of the supplerr;entary question originally put in oriya.
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SHRIKAMAL NATH: Sir, I would like to
assure the hon. Member that we do not - as
our national policy - look at forests a sausce
of revenue. We look at them as community

resource. Looking at forests as acommunity
resource, we lay special emphasis on the
needs for tribals and the weakest of the
weaker sections. That is how our forests
serve the requirements of fuelwood and
fodder of the country. There are already
special schemes existing or this purpose.
More special schemes are being formulated
for tribal areas and tribals in the country.

SHRIMATI GEETA MUKHERJEE: Sir,
may | know from the hon. Minister whether,
in his effort to spreading forests, he is con-
sidering the question of tree pattas and
whether he is monitoring of giving tree pattas
to adivasis? Secondly, what are your incen-
tive schemes forthe women sothatthey can
take part in a very big way in these pro-
grammes?

SHRI KAMAL NATH: Sir, there is an
established recognition of the fact that
community participation in forests and forest
protection are extremely exential if forests
are to be protected. There are several
schemes which involve, on a basis of usu-
fructs sharing, sharing of forest produce
whether, they are foodtrees, seeds or herbal

trees. Schemes of community sharing have .

been initiated in the last two years. These
aretaking of. We are absolutely conscious of
the fact that community participation in the
benefits and in the forest yields are essen-
tial. (Interruptions) With regardto pattas, this
scheme has come to us invarious forms. But
giving a title to a tree could lead to a lot of
irreqularities whichfact we havetobe aware
about. But the whole object of the tree patta
being a share in the benefits in the yield of
the tree is contained in the scheme, but not
interms of apattascheme. Sofaras the hon.
Member’s question of women's participation
is concemed, | may mention that there are
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certain schemes involving women. espe-
cially the raising of nurseries and in that
aspect there has been active participation of
women in the past years.

MR. SPEAKER: Now, Question No. 85
- Shri Girdhari Lal Bhargava. This is also a
very good question 1 will also allow many
more questions on this, but let there ve
relevant questions. '

[ Translation)

Development of Cultura

*85. SHRI GIRDHARI LAL BHAR-
GAVA:
SHRI  ANAND RATNA
MAURYA:

Will the MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

. (a) whether a number of seminars were
organised during the last one year in differ-
ent parts of the country to formulate a
national policy for development of culture;

(b) if so, the details thereof and the
broad outlines of the draft prepared on the
basis of those seminars; and

(c) the time by which such a policy is
likely to be adopted?

[English]

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOUIRCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF (CULTUER
(KUMARI SELJA): (a) Seminars were or-
ganised at 10 different places in the country
during 1990 to elicit the views of Experts,
critics & Administrators as a first step to-
wards drafting a National Cultural Policy.
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(b) A Statement giving the major recom-
-mendations of those seminars is placed on
the table of the House.

(c) Final decision for adopting a policy
on Culture will be taken on receipt of the
views of State Governments and Members
of Parliament.

1. Broadly, recommendations of the 10
Regional Seminars held in different parts of
Country during 1990 were:

(a) Thereis a needto develop strategies
to sensitive people, Particularly the young,
to creative expression in a frame work of
values which aregenerally accepted as those
which enrich the quanlity of life.

(b) There is a need to devise strategies
to promote the development of the various
forms of creative expression; to preserve
what is of abiding value in the manifestation
of creative expressionthroughthe centuries;
to document forms of expression which may

be changing or giving way to others; andto ..

recognise the diversity in these forms which
takentogether constitute what can be called
the Culture of India. :

(c) To inculcate a sense of pride in our
ancient monuments and also to involve pri-
vate and voluntary efforts in various activi-
ties andto keep Government as unobtrusive
as possible.

(d) With the above broad objectives, a
number of views were expressed in the
seminars asto howthose couldbe achieved,
including one of setting up of a National
Cultural Council for funding cultural agen-
cies without any State Control.

[Translatior]

SHRIGIRDHARILAL BHARGAVA: Mr.
Speaker, Sir, .... (Interruptions)
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AN HON. MEMBER:

Mahodaya,...... (Interruptions)

SHRI GIRDHAR/ LAL BHARGAVA: |
have addressed you as ‘Mahoday’ not
‘Mahodaya'.... (Interruptions)

[English)

MR. SPEAKER: In General Clauses
Act, ‘Mahoday includes ‘Mahodaya’

[Translation)

SHRI GIRDHARI LAL BHARGAVA: |
would like to submit that my question should
be replied to by the hon. Minister, Shri Arjun
Singh.... (Interruptions)

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): The people sitting around you are
misguiding you...... (Interruptions)

SHRIGIRDHARILALBHARGAVA: Mr.
Speaker, Sir, through you, first of all | would
like to know from the hon. Minister the defi-
nition of culture.

SHRIARJUN SINGH: Mr. Speaker, Sir,
lam happy that the hon. Member has raised
the basic issue. | am capable of giving reply
but let the hon. Speaker and the hon. Mem-
ber first decide between themselves. How-
ever, | think our culture can be defined only
in the Indian context and is the sum total of
values and the principles like equality, re-
spect for all, cordiality, generosity and hu-
man values which are dear to India.

SHRIGIRDHAR!LALBHARGAVA: Mr.
Speaker, the circular inviting suggestions,
issued today in the morning had been re-
ceived by all of us. | would like to know the
procedure to be falloued and by what time
the suggestion will be got examined.

SHRI ARJUN SINGH: Mr.. Speaker.
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Sir, as has been stated inthe main reply, our
efforts on such anissue like cultural policy is
to first know the views of all and incorporate
them in the proposed Cultural Policy for
India. And this is the reason for such long
deliberations. A new Approach Paper incor-
poratingthe views expressedinthe Seminar
by the Ministers of Culture of various States
has been prepared. That Approach Paper
has also been distributed amcng allthe hon.
Members to elicit their views ind if the Hon.
Speaker allows a debate should be held on
this Approach Paper in the current session
itself as that will help us a lot in shaping our
National Cultural Policy

[English]

MR. SPEAKER: We will try. Now, Shri
Anand Ratnna Maurya.

[Translation)

SHRI ANAND RATNA MAURYA: Mr.
Speaker, Sir, it is nice that the National
Cultural Policy is being formulated. | would
like to know whether the National Cultural
Policy will be implemented under the aegis
of the Government? And whether in the
implementation of the proposed National
Cultural Policy the State Governments will
also be associated or not?

SHRIARJUN SINGH: Mr. Speaker, Sir,

* this questionis definitely important but could

be repliedto only after the formulation of the
saidpolicy. The Government has gotno pre-

conceived notions on the issue and has got

an op2n mind. So far as question of Govern-
ment controlis concerned, this very question

" is contained in the Questionaise. So the

question of implementation under the aegis

. ofthe Government will be decided only after

the conclusion of the debate on the issue in
the House. As far as my personal opinion on
the issue is concerned, | am against any
type of Government control in the field of art
and culture.
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SHRI PETER G. MARBANIANG: Sir, |
would like to know from the hon. Minister,
through you, Sir,

(a) whetherinthe 10 regionalsemin: :s,
any seminar was held in the North Eas';

(b) if held in the North East, where was
it held and what is the gist of the recommen-
dations? In the North East, we have a very
rich culture. So, | would like to know this from
the hon. Minister.

SHRI ARJUN SINGH: Sir, according to
my information, on the 21st and 22nd Sep-
tember, 1990, a seminar was held at
Guwahati and the main features of all the
seminars that were held, have already been
presented o the House in the Statement in
answer to this question.

- SHRILOKANATH CHOUDHURY: Sir, |
want to know whether any' concern was
expressed in the seminars about the dictor-
tions that have taken place in the values ot
culturewhenthe nationwantstoestablishits
link its past values to advance further.

SHRI ARJUN SINGH: Sir, culture can-
notbe anisolated phenomenon starting fiom
a date and.ending on a date. The past
definitely has a great influence on the pres-
ent, but at the same time, we cannot allow
the past to intrude on the present jeopardiz-
ing the future. Therefore, whenwe gointoa
discussion which | am proposing with the
consent of the hon. Speaker, these are the
issues which will have to be focussed and
these are the issues on which a cross sec-
tion of this House will have to express its
opinion as had already been expressed in
these seminars and inthe Conference of the
Ministers. | am sure, when collectively we
come to some decision, we will have to take
into account a very important aspect which

- the hon. Member highlighted.
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SHRI PAWAN KUMAR BANSAL: Sir,
the formulation of an approaci paper onthe
cultural policy reflects a sincere endeavour
to promote the cultural activities inthe coun-
try, primarily through voluntary effort. To
reflect the composite culture of this diverse
land, various zond cultural centres were set
up at different places. Those zonal cultural
centers are doing a commendable job.
However, the names given to those centers
reflectasifthey are like railway zones rather
than the cultural centres. So, | would like to
know whether the hon. Minister would con-
siderto change the names fromthe present
ones such as North Zone Cultural Centre,
West Zone Cultural Centre etc., and name
these centres after various important expo-
nents of cuiture.

SHRI ARJUN SINGH: Sir, that is a
suggestion which we can take into account.

MR. SPEAKER: Shri Virendra Singh. |
think wrestling is also part of uur cuiture.

[Translation)

SHRIVIRENDRA SINGH: Mr. Speaker,
Sir, the hon. Minister made a point aboutthe
tormulation of a national policy for the devel-
opment of culture. Itis stated by one and all
in the House that India lives in villages.
However, the culture in villages is degener-
ating day by day. Therefore, | woulc like to
know whether in the Seminars duscussion
will also be held on the development of
village culture and also whether in the pro-
posed National Cultural Policy due empha-
sis will be laid on the development of village
culture and traditions?

SHRIARJUN SINGH: Mr. Speaker, Sir,
| am grateful to the hon. Member for raising
the issue of folk arts which are related to the
villages. Had he taken the trouble of going
throughthe Approach Paper, e would have
found that not only the point of providing
protection to folk arts but alsc of promoting
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them has been included in it. There can be
no two opinions that no cultural policy in the
country count be formulated without keeping
in mind folk arts and folk stories. it must
incorporate the trigal culture, folk arts and
alsothe cultural feelings of the youth spread
over the length and breadth of the country .
I promise that due care will be taken of all this
in the proposed cultural policy and also
promise to render all assistance in this re-
gard.

SHRt PAWAN DIWAN: Mr. Speaker,
Sir, through you, Iwould like to know fromthe
hon. Minister whether in the proposed policy
due attention willbe paidto find the ways and
meanstotackletheforces such acommunal
forces, parochial focus andthe forces outto
destroy the cultural fabric of India posing
threat to the Indian culture from both inside
and outside the country.

SHRIARJUN SINGH: Mr. Speaker, 3ir,
the hon. Member has drawn the attention of
the House towards the forces posing threat
to the cultural fabric of the country. This
dangeris notimaginary butis realandwe are
allwitnesstoit. However, totackle it we need
social, political and cultural awareness and
determination. | think India does not lack in
allthesethree things and can definitely tackle
these evil forces effectively.

SHRIDAUDAYAL JOSHI: Mr. Speaker,
Sir, India was famous in the world fo two
things - its culture and Sanskrit language as
is clear from "Bhartaya prasidhe Duve San-
skrih* Sankritistatha”. But, now both have
degenerated. Therefore, in the proposed
cultural policy whether degeneration of both
will be brought to a halt, because unfertu-
nately both have degenerated a lot in the
past and that too during the rule of your
party? Now would you try to stop this pr -
ess? ,

SHRIARJUN SINGH: Mr. Speaker, Sir,
| tried my best not 10 bring in politics into
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culture, butthe hon. Member could notresist
the very temptation. However, | do not want
© togive any reply to him at the political level.

SHRI DAU DAYAL JOSHI: Earlier
Sanskrit language was taught fromclass Il
and now is being taught from class VIll. In
your tenure in your State Sanskrit Subject
was removed trom the curriculum ‘of Higher
Secondary... (Interruptions)

SHRIARJUN SINGH: Mr. Speaker, Sir,
Iwould like to humbly remindthe hon. Member
that self restraint is an important ingredient
of ourculture and if itis not practised then. ..

SHRI DAU DAYAL JOSIII:"..... it is our
agony.

SHRIARJUN SINGH: Mr. Speaker, Sir,
the hon. Member is not alone suffering from
this agony but the whole nation is suffering
from it. However, all of us must have the
power to understandthe agony of the nation
and | seek the cooperation all of you in
formulating the proposed cultural policy. This
policy should be a source of strength and
also be of help in increasing determination
power. | expect this from you.

[English)

MR. SPEAKER: The Question Hour is
over.

WRITTEN ANSWERS TO QUESTIONS
"Translation)

Students sent Abroad for Higher
Eduction

*86. SHRI BHAGWAN SHANKAR
IAWAT: Will the MINISTER OF HUMAN
ZRSOURCE DEVELOPMENT be pleased
0 state:

(a) the number of students sent abroad
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ror higher studies and technical education
during the last three years;

(b) the number out of them who have
come back after completing their studies;

(c) the number of students who are still
staying abroad after completion of their stud-
ies;

(d) whether the Government have any
scheme to recaill them to India;

(e) if so, the details thereof;

(f) the average expenditure incurred by
the Government on each student who had
gone abroad for study; and

(9) the number of students who came
back after completion of their studies and
were able to secure employment?

MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH):
(a) to (g). The Ministry of Human Resource
Development (Department of Education) had
been operating the Scheme of Scholarships
for Study Abroad since 1970-71. Under the
scheme students were sent abroadforph.D;
Post-doctoralresearch/specialisedtraining;
Bachelor Degree in Printing Technology;
Master Degreein Naval Architecture /Paper
Technology.

The scheme has beendiscontinuedfrom
1990-91 and the last selection was made
during 1989-90. The candidates who wre
selected during 1989-90 have been going
abroad during subsequent years on confir-
mation of their admissions.

Duringlastthree years (1989-90to 1991-
92) 37 students have been sent abroad
under this scheme. Out of them 6 students
have returned to India after completion of
their studies, 31 students are still pursuing
their studies. None of these students is still
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staying abroad after completion of his or her
studies.

There is no scheme to recall these stu-
dents. However, as per the provisions of the
scheme, selected students are required to
execute a Bond stating thatthey will returnto
India after completion of their studies; failing
which the entire amount spent on them will
be recovered from them along with interest.

In 1989-90, the totalexpenditure on 121
students abroad was Rs. 2,71,03,476, i.e.
an average of Rs. 2,23,995 per student per
year. (The duration of study varies from one
to three years extendable by one year).

Cut of 6 students, who havereturnedto
India after completion of their studies, 5 of
them are employed.

[English)
New Policy to check Poliution

*87. SHRIMATISAROJ DUBEY:
SHRI GANGADHARA
SANIPALLL

Will the Minister of ENVIRCNMENT
AND FORESTS be pleased to state:

(a) whether the Government have an-
nounced or proposed to announce any new
Environmental Policy to check pollution;

(b) if so, the detail thereof; and

(c) the particulars of rules and regula-
tions issued so far to prevent poliution at
sousce?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The Gov-
ernment have issued on February 26, 1992,
a Policy Statement of Abatement for Pollu-
tion. A copy of the Statement has been laid
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onthe Table of the House in its last session.

" (b) Thg Policy seeks integration of
environmental and economic aspects in.
development planning; lays stress on the
preventive aspects in pollution abatement,
promotiop of technological inputs for reduc-
ing the industrial pollutants and increasing
reliance on public cooperation in securing a
clean environment.

(c) Pursuantto this policy, rules relating
to standards for consumption of water by
polluting industries have been notified; envi-
ronmental audit has been introduced for all
polluting industries: and, the consent-man-
agement-system has been rationalised and
modificd for common consent formto check
inter-mediatransfer of poliutants which would
facilitate prevention of pollution at source.

[Translation]
Freight Traffic on Northern Railway
*88. SHRITEJ NARAYAN SINGH: Will
the MINISTER OF RAILWAYS be pleased

to state:

(a) the target of freight traffic fixed on
Northern Railway for 1991;

(b) the extent of target achieved; and

(c) the measures adopted to boost the
freight traffic performance of the Zone?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL
LIKARJUN): (a) 28 million tonnes for 1991

"92.

(b) 27.36 milliontonnes or nearly 98 pe
cent. However, total loading of revenu:
earning freight traffic on Indian Railway
was more that the target in 1991-92.

(c) Close coordination with all rail user
I
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and improved mobility and. urilisation of
assets.

Health Sepcvices to Rural Aseas
[English]

*89. SHRI SUDHIR GIRI: Will the MIN-
ISTER OF HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether any any evaluation was
made by the National Institute of Nutrition
regarding health care services to the rural
poor through village level workers;

(b) if so, whether any report of the out-

. come of the evaluation has been senttothe

Union Government, and

(c) the steps taken or proposed to be
taken on the basis of the evaluation to facili-
tatethe advantages reaching the rural poor?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
{a)to(c). Evaluation of the Community Health

‘Warker Schaule eaumched by the Ministry

of Health and Family Welfare during 1977,
'and later named as Community health Vol-
unteer Scheme and thereafter as Health
Guide Scheme, were made in 1978,1979
‘and 1984 through collaborative studies
undertaken by the National Institute of Health
and Family Welfare, New Delhi. The Na-
Jional Institute of Nutrition, Hyderabad was
ane of the collaborating institutes in the
second (1979) and the third (1984) evalu-
ations. -

The evaluation reports were studied by
ihe Government. This scheme has been
eviewed several times. It has also been
liscussed with the representatives of the
»tates and Union Territories. Revamping of
ne scheme is dependent upon the availabil-
y of adequate resources for il.
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Museums in North-Eastern States

*90. SHRI PROBIN DEKA: Will the
MINISTER OF HIMAN RESOURCE DE:-
VELOPMENT be pleased to refer to the
reply given to unstarred Question No. 6352
on April 7,1992 and state:

(a) whether no amount was allocated
for Archaeological Museums in the North -
Eastern States, especially Assam during
each of the last three years;

(b) if so,the reasons therefor and the
steps taken by the Government for proper
upkeep and maintenance of museunus in
these States; and

(c) the details of the ampunt allocatedto
these Stats during 1992-937?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) to (c) As there is no Archaeo-
logical site museum under the Archaeologi-
cal Survey of India in the North-Eastern
States including the State of Assam, the
question of allocation of funds by the Central
Government forthe museums does not arise.

Family Planning Programme

SHRIHARISINH CHAVDA:
SHRI SRIKANTA JENA:

*91.

Will the MINISTER OF HEALTH AND -
FAMILY WELFARE be pleased to state: ,

(a) the amount $pent on the implemen-
tation of the Family Planning Programme
during each of the last three years, State-
wise,

(b) whether the target fixed for the said
period has been achieved;

(c) if so, the details thereof, State-wise;
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(d) if not, the reasons therefor; and

(e)the stepsbeing taken by the Govern-
ment lo achieve the satisfactory results in
this regard?

THE MINISTER OF HEALTH AND
. FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a)to (e) An amount of Rs. 571.62 crores in
1989-90, Rs. 712.90 crores in 1990-91, and
Rs. 776.04 crores in 1991-92 was provided
in Cash and kind to the the States for the
implementation of Family Welfare Pro-
gramme. A Statement-lindicating the State-
wise position is enclosed.

The State-wise targets fixed and the
achievements made in respect of different
Family planning methods during the last
three years are indicated in the Statement -
Il enclosed.

The achievement of targets in some
regions are affected due tofactors like social
customs and beliefs leading to strong son
preference, low female literacy rate, low age
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at marriage of females, high infant montalit:
rate, lack of community participation, inade
quacies in the quality and out-reach of serv
ices, inadequacy of resources, lesser cover
age of younger age couples with high fertilit)
potential etc. Besides, adverselaw and orde
situation, nctural calamities etc. have alsc
affected the achievements.

- Toimpartanewdynamismtothe Family
Welfare Programme, an Action Plan hat
been evolved by the Government of Indi:
which has been endorsed by all the States
Union Territories and is being operational
ised by them. The National Developmen
Council has also endorsed that the popula
tion problem should be tackled as a nationa
priority. A Committee of the National Devel
opment Council has been constituted to gt
into all aspects of population issues, formu-
late a National Population Policy and con-
sider an integrated, holistic strategy for its
implementation. Population control has been
accorded the highest priority in the Eighth
Five Year Plan.
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El.c.-System of Chilka Lake

*92. SHRIK. P. SINGH DEO:
SHRICHITTA BASU:

Willthe MINISTER OF ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Government of Orissahave
allowed construction work on the aquacul-
ture project at Chilka lake and also allowed
prawn culture project as a joint venture with
some industrial houses;

(b) it so, the facts thereof;

(c) whether prawn culture project will
affectthe lake’s eco-system, cause environ-
mental degradation and violate the Ramsar
Convention, 1971 ;and

(d) the steps taken by the Union Gov-
ernment to check environmental degrada-
tion and the resulting consequences aﬁec.t-
ing the Chilka bird sanctuary ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Government of Orissa and the Chilka
Aquatic Farms Ltd. have taken up a joint
venture for an integrated prawn cuiture proj-
ect. The project consists of a shrimp farm, a
hatchery, a shrimp feed mill and a process-
ing plant. About 375 hectares of land have
been set apartforthe project for makingfarm
ponds.

(c) and (d). Studies am environmental
implications of the project have not been
carried out. The State Government hasbeen
advised to carry out proper environmental
impact assessment of the project before
undertaking the project.

ASADHA 23, 1914 (SAKA)
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Casual Labour

"93.  PROF.RITA VERMA:
SHRISURYANARAIN YADAV:

Will the MINISTER OF RAILWAYS be
pleased to state:

(a) the annual rate of absorption of
casual labourers in the Railways; and

(b) the steps being taken to speed up
their absorption?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Approximately 16,000 per
year have been getting absorbed in Group
‘D’ against normal wastage. However, inthe
last 3 years, there has been an additional
average absorption of about 20,000 per year
due to the scheme of decasualisation.

(b) In order to provide an opportunity to
casual labour to be absorbed ‘in regular
employment, vintually all vacancies in‘Group
‘D’ are filled by screening and absorption of
casual labour and substitutes.

Toimprove the pace of decasualisation
approximately 83,000 posts were sanctioned .
during the years 1988-89 and 1990-91 ur-
der decasualisation scheme.

Cane Price Arrears

*94. SHRI VADDE SOBHA-
NADREESWARARAQ:

SHRI RAM NAGINA MISHRA:

Will the MINISTER OF FOOD be
pleased to state:

~ (a) whether several sugar factories are
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yet to pay arrears of crores of rupees to the
cane suppliers during the current crop sea-
son;

(b) if so, the details thereof, State-wise;
(c) the reasons therefor; and

(d) the remedial steps proposed to
ensure quick payment of cane price arrears
to the growers?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a)to (d). The arrears of cane price
payable by sugar factories to the farmers
during the current 1991-92 season, as re-
ported by the sugar factories, as on 31.3
1992, was Rs. 606.38 crores representing
18.7% of the total cane price payable. The
State-wise details of the cane price arrears
as on 31.3.1992 are given in the attached
statement. :

JULY 14, 1992

Written Answers 130

The cane price arrears are higher this
season mainly on account of higher Sjate
Advised cane prices and large volume of
cane crushed by the sugar factories.

Ensuring timely payment of cane price
bythe sugarfactories is primarily the respon-
sibility of the State Governments who have
got necessary powers and field organisa-
tions to enforce such payments. However,
the Central Government has also issued
reminders from time to time requesting the
State Governments to ensure timely pay-
ment of the cane price dues.

STATEMENT

State-wise arrears of Cane price dues
as on 31.3.1992 as reported by the sugar
factories. during the current sugar season
1991-92.

(Figures in lakh rupees)
STATE/ZONE ARREARS OF CANE PRICE PAYABLE AS ON 31.3. 1-992. -
Punjab 525.81
Haryana 3251.73
Rajasthan 412.04
West Uttar Pradesh 6369.54
Central Uttar Pradesh 10333.95
East Uttar Pradesh 7803.85
TOTALUTTAR PRADESH 24507.34
Madhya Pradesh 1213.09
South Gujarat 852.73
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(Figures in lakh rupees)
' STATE/ZONE - ARREARS OF CANE PRICE PAYABLE AS ON 31.3. 1992
Saurashtra 239.65
TOTAL GUJARAT 1092.38
South Maharashtra 3490.76
North Maharashtra 3132.36
TOTAL MAHARASHTRA 6623.12
North Bihar 7650.69
South Bihar 88.95
TOTAL BIHAR 7739.64
Assam 35.44
Andhra Pradesh 2051.17
Kamataka 4827.36
Tamil Nadu 2724.92
Kerala 1.12
Orissa 436.09
West Bengal 79.67
Nagaland - 62.14
Pondicherry 140.50
- Goa 144.31
ALL INDIA 60637.87
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S. No. Name of the Project
ANDHRA PRADESH.

1. Construction of FCI godown at
Pennada

2. Medapalli Opencast Project-Sin-
gareni Colleries Co. Ltd.

ASSAM

3. LPGRecoveryPlantatLakwa-Gas
Authority of India Ltd.

GUJARAT

4. Setting up of Additional Crude
Distillation Unit at Gujarat Refinery
Baroda-Indian Oil Corporation.

JAMMU & KASHMIR

5. Panthal Magnesite Project-d & K
Mineral Development Corporation

KARNATAKA

6. Expension of Beneficiation and
pelletisation Plant-Kudremukh lron
Ore Co. Ltd.

.7. Captive power Plant Kudremukh
Iron Ore Co. Ltd.

.8. LPG Import facility at Mangalore
Port Hindustan Petroleum Corpo-
ration.

9. Manufacture of Quartz Crystal and
electronic circuit Board-Joint ven-
ture Project. :

KERALA
10. Kayamkulam Thermal Power P:oj-
ect-Stage I.

ASADHA 23, 1914 (SAKA)
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MADHYA PRADESH
11. Maheswar Hydel Project.
MAHARASHTRA

12. LPG Recovery Plant at User, Rai-
gad. Gas Authority of India Ltd.

13. Distribtion of Natural Gas to
Greater. Bombay - Gas Aothority of
India Ltd.

MEGHALAYA

14. Construction of Aerodrome at
Baljek in West Garo Hills.

ORISSA

15. Construction of two berths for coal
handling at Paradeep Port.

16. Deulbara and Talcher Under-
ground Project-South Eastern Coal
Field Ltd.

17. Rehabilitation of Talcher fertiliser
Plant-Fertilizer Corporation of In-
dia.

18. Phase Il Modernisation of Rour-
kela Steel Plant-Steel Authority of
India Ltd.

RAJASTHAN
19. Saladipura Phosphatic Fentilizer
Plant-Pyrites Phosphates and
Chemicals Ltd.
TAMILNADU
20. Provision of landing and berthing

facilities for mechanised fishing
boats at Nagappatinam
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21. Thermal Power Project-Tamilnadu
Industries Captive Power Co. Ltd.

UTTARPRADESH
22. Assembly of Portable gensets and
multipurpose engines-M/s Birla
Yamaha.
23. Rihand STPP-Stage Il
WESTBENGAL

24. Installation of Vessel Traffic man-
agement system at Calcutta Port.
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ANDAMAN AND NICOBAR ISLANDS

25. Establishment of new Radio Bea-
con at Indira Point.
DELHI

26. Gas based power Project at
Bawana. -

OFF SHORE PROJECT
27. Development of R-15 Structure

(Phase-l) -Oil and Natural Gas
Commission.
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Adult Literacy programme’
*97.  SHRIR. SURENDER REDDY:
SHRI B.N. REDDY:

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the average number of
persons rendered literate under adult liter-

acy programme has declined during 1988-
90 as compared to 1985-87;

(b) if so, the details thereof;

(c) whether number of people who were
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made literate during 1987-90 was much
below the target;
(d) if so, the main reasons therefor;

(e) whether the Government have re-
viewed the implementation of the adult liter-
acy programme;

(f) if so, the outcome thereof; and

(9) the remedial steps proposed to be
taken in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) and (b). No, Sir. According to
the latest available information the number
of persons made literate during each year of
the VIl Five Year Plan was as under:

Year No. of Persons made literate
(in lakhs)
1985-86 47.25
1986-87 54.32
1087-88 45.29
1988-89 55.09
1989-90 50.00

(c) and (d). As against the target of
making 30.00 million persons literate during
1987-90, the actual number of persons made
literate during the period was 15.04 million.
This is because the first two years of the
National Literacy Mission (NLM) which was
launched in May, 1988 were devoted to
creation of a positive environment for liter-
acy, revision of schemes to make themmore
effective, creation of mission management
structures at various levels, identification of
good, reliable and committed voluntary

agencies and intensive consultation with all
concerned interests etc. Mass campaigns
fortotalliteracy which met with considerable
success in Ernakulam and were later on
expandedtocoverthe entire states of Kerala
andGoaand Union Territory of Pondicherry,
soon came to be recognised as the most
dominant strategy for eradication of illiter-
acy. Results of allthe efforts made during th2
first two years of NLM have started becom-
ing visible now in the form of districts after
districts being covered under the total liter-
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acy campaigns. Presently about 50.00 mil-
lion persons in different age-groups are being
imparted literacy through 95 projects in 156
districts in the country.

(e) to(g): After a detailed review of the
implementation of the adult literacy pro-
gramme, the Government have decided that
organisation of mass campaigns for total
literacy which are area-specific, time-bound,
velunteer-based, cost-effective and result-
oriented in contrast to the traditional centre-
tased programme, would be the daminant
strategy forimplementation ofthe programme
during the Vllith Five Year Plan. It is pro-
posed to launch such campaigns in 350
districts (including the 156 districts as of
ncw)inthe country toimpar literacy10 80.00
million adult illiterates during the VIlith Plan
period. In area/districts where 1t Is not pos-
sble to launch total literacy campaigns
because of one or the there reason, lite racy
and adult education programme would be
implemented through voluntary agencies,
educational institutions and Nehru Yuva
Kendras etc., following the basic features of
the new approach.

Re-Cycling of Wastes

°98. SHRI PAWAN KUMAR BANSAL:
Will tne Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government have an-
nounced fresh measures to encourage the
re-cycling of wastes;

(b) # so, the details thereof; and

(c) the incentives proposed 1o be given
to the organisations undertaking suchwork?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT & FOR-
ESTS (SHRI KAMAL NATH): (a) 1o (c). No
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fresh measures have been announced for
re-cycling of wastes. However, the Govemn-
ment Is encouraging re-cycling of wastes.

Selection of Scholars for Post - Doc-
toral Research

*99. SHRI BHOGENDRA JHA: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased 1o refer to the given to
Starred Question No. 784 on April 28, 1992
and state: -

(a) the percentage of success achieved
by scholars having secwced Ph. D. Degrees
by co-joint work as compared to those who
secured such degrees by independent work
in subsequent post-doctoral and teacher's
tests;

(b) the steps being taken to undo the
harm, if any;

(c) whether teaching and research in
theoretical Higher Mathematics is being
discouraged during the after the post-doc-
toral stage;

(d) if so, the reasons therefor; and

(e) if not, the steps taken to encourage
the same?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) According to the information
furnished by UGC no study has been con-
ducted by the Commission to compare the
performance of candidates, who have ac-
quired Ph. S. by joint research or by inde-
pendent research, in securing post-doctoral
awards. As regards Teacher's tests, candi-
dates possessing Ph.D., degrees have been
exempted upto December, 1992 from ap-
pearing in the national eligibility tests con-
ducted by UGC-CSIR for recruitment of
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Lecturers in Universities and Colleges.
(b) Does not arise.
(c) No, Sir.
(d) and (e). Do not arise.
Indira Mahila Yojana

*100. SHRI PRAKASH V. PATIL: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased 1o state:

(a) whether the Government have
launched Indira Mahila Yojana Scheme for
development of women and children; and

(b)if so, the details thereof including the
strategy for implementation of the scheme?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). The Government is in
the process of formulating and finalising the
“Indira Mahila Yojana” which will aim to
develop a new sense of awareness among
women, paricularly in rural areas, and
empower them, economically and socially
s0 that they become aclive participants in
the process of social transformation and
regeneration. The development of the child
will be an integral part of the programme.
The scheme has not been launched so far.

Supply of Wheat to Fair Price Shops
in Delhi

832. SHRI MADAN LAL KHURANA:
Will the Minister of FOOD be pleased to
state:

(a) the quantity of wheat supplied be-
tween October 1991 and February 1992 to
the Fair Price Shops in Delhi; and
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(B) the rate at which the wheat was
suppliedtothe Fair Price Shops inthe above
period in Delhi?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) During October, 1991 to Febru-
ary, 1992, about 3.28 lakh tonnes of wheat
were supplied to the Fair Price Shops in
Dethi for distribution under the Public Distri-
bution System.

(b) Supplies were made tothe Fair Price
Shops at the rate of Rs. 238.60 per quintal
and Rs. 284.80 per Quintal for the period
from1.1.19911027.12.1991 and 28.12.1491
t029.2.1992, respectively.

Sale of Spurious Cold Drinks in
Delhi

833. SHRICHHEDI PASWAN: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

‘a) whether some cases of sale of spu-
rious ccld drinks has come to the notice of
Government;

(b) If so, the details thereof; and

(c)the stepstaken/proposedto betaken
by the Government in this'regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). No report re-
garding the sale of spurious cold drinks in
Delhi has come to the notice of the Depiint-
ment of Prevention of Food Adulteratign,
Delhi Administration or to the notice of the
Ministry of Food Processing Industries.

(c) The Ministry of Food Processing
Industries, who are the licensing authorities
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forcolddrinks underthe Fruit Products Order,
1955, and the Department of Prevention of
Food Adulteration, DelhiAdministration, have
been making periodical checks on the qual-
Ity of cold drinks marketed in Delhi.

Yoga Camps in Delhi

834. SHRIGURUDAS KAMAT: Willthe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the number of recognised yoga
camps in Delhi;

(b) whether any of them has been
demolished;

(c) if so, the location thereof; and
(d) the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) to (d) According to
available information, the Delhi Branch of
the KSMYM Samiti, Lonavia has been or-
ganising two yoga camps of three weeks
each, for the general public for the last 20
years. The last camp wa held in April, 1992
andthe nextcampis scheduledto be organ-
ised in September-October, 1992. In addi-
tion, yoga classes are being organised for
the general public on a regular basis.

This Ministry does not recognise any
yoga camps noris it aware of the demotlition
of any such camps.

Audio Cassettes supplied by
NCERT for Education of
Handicapped

835. SHRISHASHI PRAKASH: Willthe

JULY 14, 1992

Written Answers 164

Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the number of institutions in Uttar
Pradesh especially in Allahabad benefited
by the audio cassettes supplied by NCERT
in regard to education of handicapped; and

(b) whether the handicapped and ncr-
mal children are simultaneously beingtaught
in the same institution under the scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARISELJA): (a) The National Council
for Educational Research and Training pro-
duces audio cassettes for the education of
the disabled children. The Council has also
advised alithe Stale Governments and Union
Territory Administrations regarding the
availability of the cassettes for purchase by
them. However, the Government of Uttar
Pradesh has not made any purchase of
these cassettes so far.

(b) Yes, Sir.
Raniganj - Mejia Bridge

836. SHRI HARADHAN ROY: Will the
Minister of RAILWAYS be pleased to state:

(a)the progress made in construction of
the Raniganj - Mejia rail - cum- road bridge
on Eastern Railway; and

(bywhen it is likely to be completed and
commissioned for rail traffic?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) and {b). RaniganjMejiais a
private siding to be constructed for the cap-
tive traffic of its owners. Since Railways have



165  Written Answers

neither planned nor undertaken its construc-
tion, the progress on construction of siding or
its bridges is not monitored.

[Translation)

Conversion of Ranchi-Lohardaga
Railway Line

837. SHRI LALIT ORAON: Will the
Minister of RAILWAYS be pleased to state:

(a) the steps taken so far to covert the
Rarnchi-Lohardaga metre-gauge line into
broad-gauge and extend it upto Tori; and

“(b) the details of the works likely to be
commenced on this project by the end of the
current financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) This is not an approved
work.

(o) Does not arise.

Action Plan to Check increase in
Population In Jummu & Kashmir

838. SHRI N.J. RATHVA: Will the Min-
ister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether the Government have any
action plan to check the increase in popula-
tion in Jammu and Kashmir;

(b) if so, the datails thereof and the
expenditure likely to be incurred thereon;

(c)thedistricts indammu-Kashmirwhere
sub-centres and dispensaries are likelytobe
openad to improve the quality of services
being renderedby the existing primary health
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centres, sub-centres, primary medical
centres and dispensaries; and

(d) the expenditure likely to be incurred
on this project and the time by which it is‘
likely to be finalised? -

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT. D.K. THARA DEVI
SIDDHARTHA): (a)and (b). Toimpartanew
dynamismto the Family Welfare Programme
inthe country (including J & K), andimagina-
tive andresult oriented Action Plan has been
evolved by the Ministry of Health and Family
Welfare inconsultation with the State/Union
Territories. This Action Plan has been en-
dorsed by the Ministers in-charge of Health
and Family Welfare Programme of all the
States/UTsinJanuary, 1992.The Action Plan
highlights and need for evolving a national
consensus in support cf the Family Welfare
Programme and to obtain the willing partici-
pation of all sections of the society. lts key
features incluce, (1) improving the quality
and outreach of family weltare services, (2)
differential strategy for special focus on 90
poor performing districts (Birth ate 39 per
thousand population and above ass perthe
1981 Census), (C) developing amechanism
to make available funds to States/UTs onthe
basis of reduction of actual birth rate, (4)
increasing he coverage of younger age
couples throughvigorous promotion of spac-
ing methods, (5) introducing new contra-
ceptives andimproving the quality of contra-
caplives, (6) strengthening family welfare
schemes in urban areas especially in slum
pockets, (7) revitaising training activities of
medical/ para-medical personnel with em-
phasis on motivational and counselling
aspects, (8) reorientation of information,
education and communication efforts to
focus on the quality of life issues and
inter personal communication, (9)  sus-
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taining the good work done under the Uni-
versal Immunisation programme and
strengthening of other interventions for
Maternal and Child Health Care, (10) involv-
ing voluntary and non-governmental organi-
sations in a big say to promote active com-
munity participation in the programme, (11)
gearing up of the implementation machinery
in the States/ UTs, and (12) evolving high
levelinter-sectoral coordination mechanisms
at the national, state and district levels etc.

Allthe States/UTs including J. & K. have
been requested to operationalise the vari-
ous components of the Action Plan. The
States/ UTs are expected to implement the
Action Plan within the overall resources made
available to them under the Family Welfare
Programme. Thereis no proposaltorelease
separate allocation for the implementation of
the Action Plan.

(c)and (d). AWorld Bank assisted proj-
ect (IPP-VII) with a total project cost of Rs.
51.54 crores is currently in operation in J. &
K. with the objectives of development of
trained health manpower through basic and
in-service training and augmenting the serv-
ice delivery system in the State by (a) re-
structuring the training institutions (b) con-
structing Sub-centres andthrough provision
of other related inputs.The duration of the
project is from 1990-91 to 1994-95. Having
regardto the disturbed conditions obtaining
in the State, the activities under the project
are confinedto Jammu area only at present.
The project inter-alia, involves construction
of 500 Sub-centres, strengthening of 85 old
P.H.Cs by providing operation theatrés,
equipment etc., upgradation of 100 .S.M.
dispensaries, elc. As per the available infor-
mation, only 34 sub-centres have been
constructed so farand 116 sub-centres are
under construction. As expénditure of Rs.

4.97 crores was incurred under the project

uptoMarch, 1992 as against agrant-in-aid of
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Rs. 9.50 crores released to the State upto
March, 1992.

[English)
Oftice for Child Welfare in Tamil Naclu

839. SHRIN. DENNIS: Will the Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whetherthe Central Council for Child
Welfare have opened its offices in Taniil
Nadu; |

(b) if so, the location thereof; and
(c) the amount spent thereon so fai ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE (IE-
VELOPMENT DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE hE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATABAN-
ERJEE): (a) There is no organisation by the
name ‘Central Council for Child Welfare'.
However, there is a voluntary organisation
called Indian Council for Child Wellare at
New Delhi with affiliated State Councils lo-
caled in many States including Tamil Nadu.
The State Council for Child Welfare, Tamil
Nadu is anindependent body in administra-
tive and financial matters.

(b) The State Council for Child Well 111,
Tamil Nadu is located at No. 5, llird r1un
Road (West), Periyakoodal, Shenoy Nayjar,
Madras-600030.

(c) The Indian Counciltor Child Welfire,
Mew Delhi does not provide any budget
provision except Nucleus administrative gi ant
of Rs. 10,000/- per year for salary of tne
Child Welfare Organiser and one Clerk-1yp-
ist and some contingent expenditure.
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[Translation]

Meetings of Official Language Imple-
mentation Committee

840. SHRI TARA CHAND KHANDEL-
WAL: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the meetings of the Official
Language Implementation Committee inthe
National Council of Educational Research
and Training are being held quarterly;

(b) if so, the number of such meetings
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held during the last three years; and
(c) if not, the reasons theretor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTUIHt )
(KUMARI SELJA): (a) Efforts have buen
made to conduct the meetings of Offi-ial
Language Implementation Committee reqju-
larly each y®ar in National Council of Educa-
tional Research and Training.

(b)and (c). The number of such meaeting
held durings the last three years is as 'ol-
lows:-

Year No. of meetings heI-L
1989 2 meetings

1990 3 meetings

1991 1 meeling

However, 2 meetings have been heldtill
date during the year 1992. Due to unavoid-
able reasons, only one meeting could be
held during the year 1991.

Report of Study Group on Sugar
Factories

841. SHRIMRUTYUNAJAYA NAYAK:
Will the Minister of FOOD be pleased 1o
state:

(a) whether the Study Group consti-
tuted by the Government to suggest meas-
ures for bringing about improvements in the
working of sugar factories has since submit-
ted its report;

(b) it so, the main recommendations of
the Studv Group: and

(c)the steps beingtakenbythe Govern-
ment thereon?

THE MINISTER OF STATE OF 1l IE
MINISTRY OF FOOD (SHR! TARUN
GOGOI): (a) A Study Teamwas constituled
for revival of existing sugar factories and
improving sugarcane cultivation in Assam.
The Team has submitted its repon.

(b} The factory-wise main recomm :n-
dations of the Study Team are as under -

1. Assam Coop. Sugar Mills :td., B: ru-
abamungaon, District Golaghat:

(i) Rehabilitation/ modernisation
expansion 10 2500 TCD of the
existing sugar factory at Baru-
abamungaon, District Go-
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(ii)

laghat should be carried out.

Adaption of high sugar varie-
ties and Sugarcane Adaptive
Research Programmeto boost
production of quality seed.

2. Cachar Sugar Mills Lid., Ratabari,

@i

0

(iif)

(iv)

District Karimganj:

It is possible to recommission
the plant through extensive
overhauling and repairing.

There is substantial potential

for sugarcane growing in the
area to meet the requirement
of the factory.

The mill should be provided
with a professional and dedi-
cated management team.

Government of Assam should
explore the possibility of ieas-
ing/selling of the sugarmilltoa
private entrepreneur but be-
fore doing so it must ensure
the track record of the entre-
preneur.

3. Nowgong Coop. Sugar Mills Ltd.,

(B

(ii)

Kan pur:

There is an ample scope of
improving the performance
with the existing plant and
equipment through minor
modifications and change of
operating parameters elc.

The factory is facing acute
shortage of sugarcane andthis

- should be over-come without

any delay, so thatplantis able
to prover at least 1.5 lac ton-
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nes of sugarcane per season
without any problem.

(i) In 15-ou km., and 40-60 ki,
radius the percentage of g 'd
land holding farmers are mure
and therefore, they can be
motivated to grow sugarciine
as sugarcane cultivation is
more profitable than that of
jute andtraditional Ahu paddy.

(iv) Creditfacilities shouldbegiren
to the growers for purchas-» of
fertilisers, pesticides and se 2d.

Besides the above, some imporant
generalrecommendations of the Study Team
are as follows:-

(a) Ammam  Government
should declare price of sug-
arcane to be paid to sugar-
cane growers in advanra

(b) the payment for sugarc 1.e
crop to farmers shoulc Le
quick so as tc generile
confidence in them.

(c) Transport mechanism
should be improved gra u-
ally.

(c) The concerned sugar factories iind
the Assam Governmenthave beenreques ted
1o take follow-up-action on the recomm 3n-
dations of the Study Team.

World Bank Assistance for Education
Project in U.P.

842, MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
HUMAN RESOURCE DEVELOPMENT re
pleased to state:
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(a) whetherthe Union Government have
received a proposalfromthe Government of
Uttar Pradesh regarding the “Education for
All: Utt3r Pradesh” for World Bank assis-
tance; ‘

(b) if so, the details thereof;

(c) whether the project has been for-
warded to the World Bank;

(d) if not, the reasons therefor; and

" (e) the steps taken by the Government
for expeditious clearance and approval of
the project?

THE DEPUTY MINISTER FOR EDU-
CATION AND CULTURE IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE)
(KUMARISELJA): (a) to (e). Even after two
revisions the Project Document of the pro-
posed U.P. Basic Education Project received
from the Government of U.P. did not fully
address the larger goals of educational re-
construction; as such it was notforwardedto
the World Bank.

The Document was further discussed in
a meeting between the officials of the Gov-
ernment of U.P. and the Department of
Education on 25 June 1992. The U.P. Gov-
ernment Officials had agreed to revise the
Project Document in the light of these dis-
cussions. A document has since been re-
ceived from the State Government on 13th
July 1992. This Document is being looked
into.

Tikku Committee Report
843. SHRI VILAS MUTTEMWAR: Will

the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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* (a) whether the Tikku Committee l1as
made any recommendations relating to
Ayurvedic and Homoeopathic doctors;

(b) if so, the details thereof;

(c) whether the Government have ac-
cepted and implemented those recomm 2n-
dations; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT. D.K. THARA DEVI
SIDDHARTHA): (a) Yes, Sir.

(b). A summary of the recommendi-
tions is given in the Statement.

(c) and (d). Necessary sanction lor
implementing the recommendations has
been issued and eligible officers have been
promoted. The Indian Systems of Medicine
and Homoeopathy Group ‘A’ Officers Ite-
cruitment Rules 1992 have beenframed: nd
referred to the Union Public Service Ct m-
mission.

STATEMENT

1. The question of a formation of a new
service to be known as CHS (ISM&H) or
making it a sub-cadre of existing CHS may
be examined by the Ministry of Health and
Family Welfare with reference to its viability
and then process the case in the normal
course to get the approval of the competent
authority.

2. The question whether there shcild
be aspecialist sub-cadre in this systemas s
available in the allopathic system may zalso
be considered while examining formation of
ISM&H service.
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3. Formanaging ISM&H independently
of DGHS with a view to its proper and quick
development, if the Ministry of Health and
Family Welfare considers the creation of a
post higher than SAG necessary, it should
process the case in the normal way in con-
sultation with the Department of Personnel

and Ministry of Finance, justifying its require-
ments on functional basis.

4. The two posts of Advisers for Ayur-
veda/Siddha/Homoeopathy may be up-
graded to the SAG of Rs. 5900-6700 from
the existing grades of Rs 4500-5700/100-
5300 respectively. The post of Sy; arinten-
dent, Ayurvedic Hospital, Lodi Road, New
Delhi, may also in the long run be upgraded
to the SAG.

5. The post of Superintendent, Ayurve-
dic Hospital may at present be operated in
the functional scale of Rs. 4500-5700.

6. Nine posts may be provided in the
CMQO's grade (through upgradation of MOs
posts) for manning the existing nine dispen-
saries under ISM&H and one post of CMO
may be provided for the Ayurvedic Hospital,
Lodhi Road, New Delhi. These posts may be
filled up through adoption of suggested crite-
ria on the basis of seniority-cum-fitness.

7.Fifty percent of the posts which are at
present available for operating the ISM&H
system may be provided in the senior time
scale and above. This will result in availabil-
ity of 74 posts of SMOs. The eligpility for
promotion to the post of SMO may be fixed
as 4 years' service in the MOs grade on the
basis of seniority cum-fitness. ’

8. The three posts of Deputy Advisers in
the Ministry of Health and Family Welfare
may be upgraded from Rs. 3000-5000t0 Rs.
3700-5000and mergedinthe cadre of CMOs.
The two posts of Assistant Advisers in the
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Ministry of Health & Family Welfare niay
continue in the existing scale of Rs. 30J0-
4500 but merged in the Cadure of SMO in

* the same scale.

9. The Senior Technical Assistant/I3e-
search Assistants may be made eligible for
appointment to the post of Research (ffi-
cers (Rs 2200-4000) on direct basis with
whatever age relation necessary The posts
of Research Officers may be grouped with
those of medical officers, being in the same
grade.

10. Age relaxation maybe granted to

" Ayurveda degree holder Research Assis-

tants/Pharmacists to make them eligible for

-applying for the post of Ayurvedic Ph- «i-

cians in the direct recruitment from ¢ .in
market undertaken by the UPSC.

11. Parity in grant of P.G. Allowancs.

12. Parity in grant of Annual Allowance.

13. Parity in respect of all allowancos.
[English]

Kalva-Turbhe Railway Line

844. SHRI BAPU HARI CHAURE: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the construction of Kalva -
Turbhe Railway line, taken up by City
{Bombay) and Industrial Development Cor-
poration (CIDCO) tor goods traffic and later
for operation of commuter train service s

been completed;

(b) if so, whether any commitment was
made by the railways in this regard; and

() it so, the details thereot?
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THE, MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir. Kalva-Turbhe line
was constructed by CIDCO as a private
siding, for dealing with their goods traffic.

(b)and(c). CIDCO have offeredto hand
over and the Railways have agreed 1o take
over this siding on lease terms for operation
of goods traffic.

Circular Rail Service in Jabalpur

845. SHRISHRAVAN KUMAR PATEL:
Willthe Ministerof RAILWAYS be pleasedto
state:

(a) whetherthereis a public demandfor
starting alocalcircularrail-service in Jabalpur;

(b) if so, whether any comprehensive
scheme hasbeendrawn outforthe purpose;
and

(c)if so, the details thereof including the
expenditure likely to be encurred thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). Information is being
collected and will be laid on the table of the
Sabha.

Report of Haksar Committee on Lalit
Kala Akademti

846. SHRISYED SHAHABUDDIN: Wil
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased 10 state:

(a) whether the repont of the Haksar
Committee on the administration and man-
agement of the Lalit Kala Akademi has been
received and and considered by the Akademi;
and
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(b) if so, the main recommendations
made by the Committee and the decision of
the Akademi thereon?

THE DEPUTY MINISTER CULTURE
IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE): (KUMARISELJA):(a) Thereport
of the High Powered Committee appointed
underthe Chairmanship of ShriP.N. Haksar,
to review the performance of the National A
Rademis (including the Lalit Kala Akademi)
andthe National School of Drama has been
received. The laity Kala Akademi has con-
sidered the relevant recommendations and
their comments have been received by the
Government.

(b) The main recommendations made
by the Committee about the Lalit Kala
Akademi are given in the attached State-
ment. The matter relating to the considera-
tion of these recommendations and taking
decisions thereon is engaging the attention
of the Government.

Exhibitions and Awards
9.78 There is a widespread feeling
that in recent years the selec-
tions forthe Lalit Kala Academi's
National Exhibitions and annual
awards are not always fair, and
that there is a decline in stan-
dards. The Akademi must adopt
a system of appointing a jury
which wouldgenerate confidence
in the art world. The General
- Council may prepare a special
roll of distinguished artists, art
historians and art critics, from
among whom the members of
the jury for the National Exhibi-
tion and Akademi awards may
be selected.

-
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9.79

9.80

9.81

9.82

9.83

9.84

The cash prize accompanying
the Akademi awards may be
raised to Rs. 25,00, as in the
other two Arademis. The
Akademi may secure ten works
from each award-winning artist
and organize a special exhibi-
tion. The conferment ofthe award
may be restricted to a single
occasion.

The Akademi must maintain the
highest standards in the selec-
tion of exhibits to be sent abroad
for international exhibitions.

More retrospectives of our emi-
nent artists (apart from those of
the Arademi's Fellows) may be
organized, as also exhibitions
featuring specificthemesandart
movements.

The Triennale

Thereis noneedto have a sepa-
rate organization for the Trien-
nile. It should be the prerogative
of the Akademi. There mustbe a
continuing special cell which
functions as aclearing house for
information on developments in
the international an scene.

There is no virtue in the idea of
restricting the Triennale to non-
aligned nations.

The decline in the standards of
the Indian exhibits in the Trien-
nale mustbe checked. ltis better
fo select not morethanten artists
and exhibit a substantial number
of their works, than to have a
very large number of artists.
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The Commissioners might be
drawn fromthe panel suggested
above (9.78), of the eminent art-
ists, art historians and art critics.
They must have complete free-
dom 1o select the exhibits and
organize the Indian section of
the Triennale.

Rerearch and Documentation

Greater priority should be given
to research and documentation
in contemporary an, in collabo-
ration with State Arademis. At-
tention should be paid to cata-
loguing archival material and on
having proper facilities for ccn-
servation, restoration and re-
trieval.

Publications and Dissemination

The Akademi might consider
bring out its journals at regular
intervals. The journal dealing with
our fraditional ant has attained a
very high international reputa-
tion; the other publications must
also aim at achieving similar
standards of editing and printing.

The Akademi must find more
effective ways of selling its pub-
lications, in collaboration with
commercial distributors.

Anextensive collection of signifi-
cant ant reviews appearing in
newspapers and journals in In-
dia and abrodd must be built up,
and should be easily accessible
to antists and scholars.

For the dissemination of art, the
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9.91

9.92

9.93

9.94

Akademi might work in close
collaboration with other organi-
zations like the State Arademis,
universities, museums, National
Book Trust, IndiraGandhiCentre
forthe Arts, etc. Full advantage
should be taken of the mediumof
television.

Other Activities/Aspects

The Arademi's programme of
purchasing works of ant from
contemporary antists is marginal
one,buthasgivenrisetointense
controversy and charges of fa-
vouratism. Ithas no special merit,
and should be given up.

Afresh set of enforceable guide-
lines for the occupation and
vacation of the studios in the
Garhi Centre in New Delhi must
be framed. This task would be
much simplified if the distin-
guished artists who have been
indentifinitely accupying some of
these studios came forward in a
co-operative spirit 10 enable a
solution to be found.

ltis not necessaryto have State-
wise representation for art or-
ganizations in the Akademi's
General Council. Ten members
co-opted bythe Counciltorepre-
sent these organizations would
be sufficient.

The Akademi must, jointly with
State Arademis and Govern-
ments, promote the proper
growth and functioning of art
associations.
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Art Education

Among the most neglected ar-
eas of culture is art education.
The Akademi must generate
constructive discussions on this
issue.

The Akademi should provide
expertise to set up art museums
in the States and Union Territo-
ries.

The Akademi must have close
links with museums all over In-
dia.

Icentives to Artists

The production of art materials
within the country needs to be
augmented, and better quality
ensured. Import of ant materials
should be placed on Open Gen-
erallicence. There shouldbe no
import duties, or only a nominal
one. :

The Government of India's pol-
icy of setting aside a portion of
the outlay on public buildings to
include the making of murals and
the purchase of works of art
should be strictly enforced. The
State Governments may alsobe
approached with a view to get-
ting such a provision adopted
and incorporated.

A rebate for corporate expendi-
ture on the acquisition of artistic
works for the purpose of income
tax, on the basis of the present
provision for recognized dona-
tions, might be adopted.
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9.101

9.102

9.103

9.104

9.105

The Government may, in consu-
lation with the Akademi and the
ICCR, look into the problems
faced by antists intending totake
their works abroad for participa-
tionin exhibitions. Theinsistence
on including an Indian Commis-
sioner when exhibitions on con-
temporary Indian art are organ-
ized by foreign art organizations
might be given up. The proce-
dures for selling works of con-
temporary Indian art abroad may
be liberalized.

The Akademi should have a
practical scheme for subsidizing
the transport of works of art for
the National Exhibition and the
Triennale from distant places in
the country. The co-operation of
the Railways must be securedin
this context.

Artists Constituency

Although serious controversies
have arisen over the election of
titeen memberstothe Akademi's
General Council from the artists
community, the system must be
continued, withimportant modifi-
cations.

The number of General Council
members belonging to the cate-
gory of those elected from the
erlists constituency who may sit
on the Executive Board may be
restricted to two.

The electoral roll for the artists
constituency should consist of
allantists who havewon an award
or an honourable mention in any
of the Akademi’'s national or in-
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ternational exhibitions heldsince
the beginning, and alsothe living
Fellows of the Akademi (instead
of the present system by which
anyone who has exhibited at least
once inthe National Exhibition is
allowed to vote).

All members of the electorate,
and all other artists whose works
have been shown at least once
in the Akademi's national or in-
ternational exuibitions, may be
eligible tor being considered for
election.

Internal Conflicts

The affairs of the Akademi in
recent years have been clouded
bythe contlicts leading to mutual
allegations made against one
another by impontant functionar-
ies of the Akademi. In order to
gencrale confidence, the exist-
ing General Council may be dis-
solved, andthe revised structure
and procedures recommended
by the Committee may be
adopted.

The Constitution

The General Council, Executive
Board and Finance Committee
of the A Rademi may be restruc-
tured on the lines recnmmended
in Section 10 of Chapter S

Collaboration with Algeria

847. SHRI GOPINATH GAJAPATHI:

Will the Minister of RAILAYS be pleased to
state:

(a) whether the Government have iden-
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tified the new areas of collaboration with (a) the pass recent age, State and Un-

Algeria in the field of railways; and ion Territory-wise, in class X and class Xl

examinations conducted by the Central Board

(b) if so, the details thereof? of Secondary Education during 1990-91 and
1992; and

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL- (b)the reasons forthe decrease in pass
LIKARJUN): (a) and (b). The Government  percentage during 1992 in Delhi?
have identified follwing projects for possible .
cooperation with Algeria in the field of Rail- THE DEPUTY MINISTER IN THE
ways: MINISTRY OF HUMAN RESOURCE DE-
. VELOPMENT (DEPARTMENT OF EDUCA-
(i) Project for renewal of Annaba-  TION AND DEPARTMENT OF CULTURE)

Remdane-Djamel section. (KUMARI SELJA): (a) As per information
given by the Central Board of Secondary

(i) Project of El Achir tunnel. Education, (CBSE), the Board does not
process the examination resuits for individ-

(i) Electrification projects. . ual States or Union Territory nor does it
maintain the pass percentages accordingly.

(iv) Signalling projects. ) Since 1991, the Board has started process-

ing the results region-wise. The region-wise
(v) Conversion of narrow gauge into  pass percentages in 1991 and 1992 exami-

standard gauge. nations conducted by the Board are givenin

the attached Statement.

(vi) Centralised management of rail-
way traffic.

(d) There has been no decrease in pass
(viii) Inter modal transpont. percentage in students belonging to Delhi
Regionin class X Examination conducted by
Results of Chase Examination the CBSE in 1992. In the case of class Xli

Examinationconductedbythe Boardin 1992,

848. SHRIRAM NARESH SINGH: the decrease in pass percentage in Delhi

SHRIJEEWAN SHARMA: region is due to poor performance of private

SHRIKAMAL CHAUDHARY: candidates and students of ? Vidyalaya of

Delhi region and decline in the performance

Willthe Ministerof HUMANRESOURCE  of students of Government schools run by
DEVELOPMENT be pleased to state: Delhi Administration.
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[Translation]
Foodgrains Spolling inU.P.

849. SHRIARJUN SINGH YADAV:
SHRI HARI KEWAL PRASAD:

Willthe Minister of FOOD be pleasedto
state:

(a) whether huge quantity of foodgrains
spoiled in the temporary godowns of Uttar
Pradesh during 1990-91;

(b) if so, the details thereof, godown-
wise and district-wise; and
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(c) the remedial steps taken by the
Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) No, Sir. Average monthly stock
holding of wheat in temporary godowns i.e.
CAP during 1990-91 in Uttar Pradesh was
166460 tonnes. Out of this only 363 tonnes
of wheat was damaged due to natural ca-
lamities. This woks out to be only 0.2%,
which is negligible.

(b) The details of the damaged quantity
are given below:-

FCl District Name of Open Storage Qty. (MT)
Bareilly Bisalpur 65
-do- Pilibhit 275
-do- GTIBareilly 03
Sitapur Lakhimpur 16
Bulandshahr Imalia 02
-do- Khurja 02
Total 363

(c) Since the quantity of wheat dam-
aged in negligible, no remedial steps are
required. However, prescribed storage prac-
tices are being followed.

Superfast train between Ranchiand
Delhi

850. SHRIRAM TAHAL CHOUDHARY:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whetherthe Government proposeto

introduce any new superfast train between
Ranchi in Bihar and Delhi ;

(b) if so, the time by which this train
service is likely to be introduced; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
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(c) Due to operational difficulties and

' resource constraints.

[English]

Danger of Human Life in
Sunderban

851. SHRI SANAT KUMAR MANDAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the eco-system in the tiger
project of the Sunderban is under threat due
to the lllegal collection of prawn seedlings
from the area thereby jeopardising human
life in the surrounding areas also; -

(b) whether the collection of prawn
seedlings from the project area and its pe-
riphery and large scale intrusion in blatant
violation.of the restrictions had given rise to
the impending danger of tigers attacking
human beings; and

(c) it so, the steps being taken to coun-
tenance this situation?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). The
information is being collected fromthe State
Govemnment and will be laid on the Table of
the House.

[ Translation)

Drinking Water facility at Mandsaur
Station

852. DR. LAXMINARAYAN PANDEYA:
Willthe Minister of RAILWAYS be pleasedtio
state:

(a) whether the drinking water huts
meant for the passengers at Mandsaur

JULY 14, 1992

Written Answers 192

(Westem Railway) Railway Station have been
closed;

(b) whether the taps provided there are
also not adequate and generally remain
closed;

(c) whether the attention of the local
officers has also been drawn to the
problem; and .

(d) if so, the action taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) No, Sir.

(c) and (d): One water cooler and 26
water taps are available at Mandsaur sta-
tion. Water supply is regulated to ensure its
adequate availability during train timings.
These arrangements are considered ade-
quate to meetthe drinking water needs ofthe
passengers.

[English)
Recruitment of disabled Persons

853. SHRI MOHAN RAWLE: Will the
Minister of RAILWAYS be pleased to state:

(a) the total number of appointmenms
made during the last three years, year-wise
in various railway zones; and

(b) the number of disabled persons out
of them recruited during the above period?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b) The information is
being coflected and will be laid on the Table
of the Sabha.

*
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[Translation]
Withdrawal of Shramik Express

854. SHRISURYANARAYANYADAV:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) whether the Shramik Express be-
tween Kanpur and Varanasi is being with-
drawn; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). No, Sir. The train
Kanpur-VaranasiShramik Express, however,
has been merged with Gorakhpur-Varanasi
Chauri-Chaura Express to provide uninter-
rupted travels facility between Gorakhpur
and Kanpur via Varanasi and Allahabad.

[English]

Nutrition programme in
States

855. KUMARI PUSHPA DEVI SINGH:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have
launched or proposed to launch some nutri-
tion programme in some States;

(b) if so, whether any nutrition pro-
gramme has been implemented in Madhya
Pradesh;

(c) if not, whether the Government pro-
pose to implement such programme in the
tribal areas of that State during 1992-93; and

(d) if so, the details of the steps takenin
this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATA BAN-
ERJEE): (a), (b) and (d). Yes, Sir. The
Government have been implementing the
following nutrition programmes in various
States including Madhya pradesh:-

(i) Integrated Child Development
Services;

(i) BalwadiNutrition Programme;
(iii) Creche Programme and
(iv) Special Nutrition Programme.
In Addition to the above the following
programmes are implemented for supply of

micro nutrients: -

(i) National Nutritional Anaemia Con-
trol programme;

(i) Vitamin Aprophylaxis programme;
(i) NationalGoitre Controlprogramme.

In addition, World Bank assisted ICDS
programme is being implemented in Orissa
and Andhra Pradesh. TamilNadu Integrated
Nutrition Programme is being implemented
in the State in Tamilnadu.

(c) In addition to the on going pro-
grammes stated above efforts are being
made for expansion of ICDS programme
with World Bank assistance in Madhya
Pradesh.

Cholera Cases in Delhi

856. SHRIVIJAY NAVAL PATIL:
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SHRISHARAD YADAV:
SHRIJANARDAN MISRA:
DR. SUDHIR RAY:
SHRIMADAN LAL KHURANA:
SHRIRAM VILAS PASWAN:
SHRI SHRAVAN KUMAR
PATEL:
SHRICHANDRAJEET YADAV:
SHRI CHHEDI PASWAN:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether more cholera cases have
beenreported in Delhithis year as compared
to last year;

(b) if so, the number of cholera cases
reported upto June, 1992;

{c) whether the National Institute of
Communicable Diseases has pointed out
any particular season for its high incidence;

(d) if so, the details thereof;

(e) theremedial stepstakeninthe matter;
and

(f) action taken to supply safe and po-
table drinking water in Dethi?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): (a) Yes, Sir.

(b)499 cases have been reporiedtill the
end of June, 1992.

(c) and (d). NICD has undertaken ep-
idemiological investigations of choleracases
in some areas of Delhi and their broad find-
ings are:

1. Lack of safe drinking water.
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2. Insanitaryconditions and inefficient
garbage disposal system specially
in the JJ colonies.

3. In addition to the bacteriological
testing of drinking water samples,
some of the samples from ice and
sugarcane-juice were found unsat-
isfactory.

(e) The following measures to control
water borne diseases are being taken with
particular emthasis in J.J. Cluster/resettle-
ment colonies:

1. Provision of safe drinking water in
adequate quantity in all vulnerble
areas.

2. Dissemination of appopriate health
education through various chan-
nels.

3. Surveillance & continuous moni-
toring of water borne diseases.

4. Regular removal of garbage and
desilting of drains.

5. Distribution of chlorine tablets and
O.R.S. packets.

6. Ban on sale of exposed / cut fruits
and other unhygenic food items.

(f) The quality of water is checked at
every stage right from the raw water stage
upto storage in service reservoirs and alsoin
the distribution system at consumer’s end.
Besides, water supply from wells and tubew-
ells is also tested regularly. To ensure that
nocontamination of watertakes placethrough
Municipal mains adequate residual chlorine
is provided.
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World Bank's Assistance for improve-
ment of Health of Slum
Dwellers

857. SHRI DHARAM BHIKSHAM: Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whetherthere is any proposalforthe
improvement of health of slum dwellers with
world Bank's assistance; and

(b} if so’_‘the details thereof indicating
the amount of assistance provided, State-
wise?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) Yes.

(b) An Vllith India Population Project
(IPP VIIl) forimproving the Healthand Family
Welfare status of slum dwellers is proposed
to be implemented with the Wold Bank assis-
tance in the urban slums of Delhi, Calcutta,
Hyderabad and Bangalore. Though the
project is yet to be approved by the Govern-
ment of India, the likely assistance to be
provided to the concerned States is as un-
der:-

State/Ut City Base Cast
(Rs. in crores)
1. Delhi Delhi 35.00
2. WestBengal Calcutta 75.28
3. Andhra Pradesh Hyderabad 26.03
4. Karnataka Bangalore 29.05

The project would be implementedfora
period of 5 years beginning from 1992-93.

Entrance Test for Admissionto R.E.C.

858. SHRI J. CHOKKA RAO: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a)thecriteriabeingfollowed infilling up
of seats in various Regional Engineering
Colleges at present;

(b) whether there is any proposal to
conduct entrance test for admission to
Regional Engineering Colleges on the lines
of I.I.T. observing the respective quota fixed
for the States; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) 50% of Seats for
Under-graduate courses in each of the sev-
enteen Regional Engineering Colleges are
filled up by the candidates fromthe States in
which the Rgcional Engineering Colleges is
located. The remaining 50% Seats are filled
up by students from other States and Union
Territories in the country. The candidates
are admitted either on merit or through En-
trance Tests which are conducted by the
respective States.
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(b) and (c). Regional Engineering Col-

leges being affiliatedto different Universities

in the State concemed, there is no proposal
toconductany Allindia Entrance Testonthe
lines of I. I. Ts.

Quit India Movement

859. SHRISATYAGOPAL MISRA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state the details
of the steps proposed to be taken by the
Governmentforthe Golden Jubilee celebra-
tion of the ‘Quit India’ Movement, in 19927

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESUUORCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): The Golden
Jubilee of the Quit India Movement is being
celebrated from August 9, 199210 August 9,
1993. With a view to celebrating it in a
befitting manner, a 25-member National
Committee has been constituted under the
Chairmanship of the Prime Minister. Its
membership is comprised of Ministers of
Human Resource Development, Informa-
tion & Broadcasting and Communication,
Minister of State for Youth Affairs and Sports,
Governor of Arunachal Pradesh, Chief Min-
ister of West Bengal, national leaders of the
various politicali parties and other important
personalties.

On 9th August 1992, afreedomfighters’
meet is proposed to be organised at Red
Fort, where Indian National Army veterans
and some foreign participants connected
with the Movement may be invited to partici-
pate, while a‘Kranti Park' may be declared
open by unveiling of a plaque. Besides, a
commemorative postage stamp and abook-
let to mark the Golden Jubilee Celebrations
may be released. A bogk containing the Quit
India Resolution and speeches of Mahatma
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Gandhi, Pt. Nehru, Maulana Azad and San-
dar Patal is being published in all the Indian
languages. At Bombay, a children’s rally
would be held in the morning followed by
hoisting of the National Flag at Gowalia
Tank, after which, a public meeting would be
held which would be addressed by the na-
tional leaders of the various political parties.

An appropriate function may be held at
Ahmedgarh Fort during August 9-12, 1992.

The State Government have been re-
questedtoformulate specialprogrammes to
be held at places connected with the Quit
India Movement, on the same date on which
the event connected with the Movement
took place. These would clearly bring out
totally non-communal and the nationally in-
tegrating spirit of the Movement. The Minis-
try of information and Broadcasting is ar-
ranging to produce films/documentaries
which would bring out the spirit of patriotism
and nationalism, using footage available on
the Quit India Movement as also the popular
participative nature of the Movement.

Genes Transfer

860. DR. R. MALLU: Will the Minister of
ENVIRONMENTAND FORESTS bepleased
to state:

(a) whether the Government proposed
1o enact legislation to prevent uncontrolled
transfer of invaluable genes or germplasms
in the form of bio-material reserves to the
developed countries;

(b) if so, the details thereof and the
reasons therefore;

(c)if not, the steps taken or proposed to
be taken by the Government to curb uncon-
trolled transfer of invaluable genes in the
form of bio-material reserve; and
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(d) the details of the agencies which
have been exporting such genes during the
lastthree years indicating foreign exchange
, earned, nature of genetic material exported
and the countries to which exported?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) to (d). Infor--
mation is being collected and will be laid on
the Table of the House.

[Translation)
Polluti?n causing Industries U.P.

861. SHRIKESRILAL :Willthe Minister
of ENVIRONMENT AND FORESTS be
pleased td state:

(a) The names of the industries identi-
tied under the Action Plan for pollution con-
trol in Uttar Pradesh, particularly in Kanpur;
and

(b) the names of industries which are

spreading pollution but not included in the
Action Plan and the reasons therefor?

MINISTER OF STATE OF THE MINIS-
TRY OF ENVIRONMENT AND FORESTS
(SHRI KAMAL NATH): (a) and (b). The
names of the industries identified under the
Ganga Action Plan for pollution control in
Uttar Pradesh are as follows:

1. Cawnpore Chemicals, Kanpur.

2. Atherton Cloth Mills, Kanpur.

3. J. K. Cotton Mills, Kanpur.

4. LaxmiRatan Cotton Mills, Kanpur.

5. Swadeshi Cotton Mills, Kanpur.
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6. Elgin Mill (unit-1), Kanpur.

7.

10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

Elgin Mill (unit-11), Kanpur.
Cawnpore Woolen Mills, Kanpur.
Cawnpore Textile Mills, Kanpur.
New Victoria Mill, Kanpur.

Muir Mill (National Textile Corpora-
tions), Kanpur.

ICILtd. (Indian Explosives), Kanpur.

Panki Thermal Power House,
Kanpur.

Ordence Factory, Kanpur.

Hindustan Vegetable Oil Lid. ,
Kanpur.

Tannery & Footwar Corporation,
Kanpur.

Ordance Equipment Factory,
Kanpur.

Hindustan Acranautics Ltd.,
Kanpur.

M.P. Udyog Ltd., Kanpur.

Small Arms Factory, Kanpur.

J.K. Rayoh. Kanpur.

Bharat Heavy Electricals, Hardwar.

Kishan Sahakari Chini Mill, Badaun.

Kishan Sahakari Chini Mil,
Farukhabad.
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25. Karam Chand Thapar Distillery,
Unnao.

26. Geep Industrial Syndicates Ltd.,
Allahabad.

27. Indian Telephone Industries,

Allahabad.

28. Diesel Locomotive Works, Var-
anasi.

29. Nandganj Sihori Sugar Mill,
Ghazipur.

30. Govemnment & Opium and Alka-
loid, Ghazipur.

31. IFFCO, Phulpur Unit, Allahabad.
32. PVKDistillery, Ghazipur.
33. Basan Paper Mills, Varanasi.

34. Geep Industries Syndicate Lid.,
Allahabad.

The following criteria has been adopted
for identitying industries for inclusion in the
Action Plan:

(i) Industries directly discharging into
river Ganga;

(i) Industries havingtoxic substances
in their effluents;

(i) Industries having BOD concentra-
tion of more than 100 milligram per
litre;

(iv) Industries discharging more than
one million litre of effluents perday;

i The names of all poliuting industries are
not available.
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: Introducilon of New Trains

862. SHRI CHANDRESH PATEL: Will
the Minister of RAILWAYS be pleased to
state:

(a)the newtrains introduced during last
two months and proposed to be introduced
in near future, zone-wise; and

(b) the trains introduced and proposed
to be introduced on Rajkot, Bhavnagar,
Ahmedabad, Vadodra Divisions on Western
Railways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). 55 new trains have
beenintroducedinJuly '92 and 2trains were
introduced in June '92. The trains are not
introduced zpne-wise. However, of the 57
trainsintroduced, 10trains serve Rajkot and
Vadodara Divisions. Introduction of trains is
a continuous process subject to traffie justi-
fication, operational feasibility and resource
availability.

Reservation of Seats for Backward
States

863. SHRI YAIMA SINGH YUMANAM:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is any proposal for
reservatioq of certain seats in the Arts and
Medical Colleges of Delhi University for the
students belonging to the backward States;
and

-

(b) if so, the details thereot?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
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VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
- (KUMARI SELJA): (a) No, Sir.

(b) Does not arise.

Release of Fellowship and Contingency
Grants to Delhi University Scholars

864. SHRI P. M. SAYEED: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Government have re-
ceived any representation from Delhi Uni-
versity Researchers Association regarding
the release of Fellowship and contingency
grants;

(b) if so, the details thereof; and

(c) the steps taken by the Government
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) and (b). The Univer-
sity Grants Commission (UGC received a
representation dated 23-6-92 from Delhi
University Researchers’ Association (DURA)
regarding delay in payment of research fel-
lowships and contingency grants relating to
the years 1990-91 and 1991-92 and exten-
sion of feliowships for M.Phil beyond the
stipulated period of one year.

(c) On receipt of Utilisation Certificates
from Delhi University in respect of previous
grants released by the Commission for re-
search fellowships and contingency grants,
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UGC has since released Rs. 31.62 lakh to
cover the deficit for 1990-91 and 1991-92
andaninstalment of Rs. 50.00 lakh for 1992-
93. The Commission is not in a position to
extend M. Philtellowships beyondthe stipu-
lated period of one year. )

Pay and Play Scheme of Sports Author-
ity of India

865. SHRI ANANTRAO DESHMUKH:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of the pay and play
scheme introduced by Sports Authority of
India;

(b) whether this scheme is proposed to
be extended to all part of the country; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS ANDWOMENAND
CHILD DEVELOPMENT) (KUMARI
MAMATA BANERJEE): (a) With aview to
enswre optimum utilisation of the playing
facilities createdin various Stadiaconstructed
atthetime of the IXth Asian Games, the ‘Pay
& Play' Scheme was introduced in 1987, in
addition 1o the regular coaching scheme.
The monthly rates differ for each dicipline.
Details are given in the attached Statement.

(b)and (c). Incase demand s received,
the Scheme will be extended to the Regional
Centres of Sports Authority of India located
at Bangalore, Culcutta, Gandhinagar and
Imphal.

(a)  BASKETBALL

(b)  BADMINTON:

Rs. 15/- per team per hour.
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() Indoor at 1.G. Stadlum -— Rs. 75/- per month per head.

(i) Outdoor —_ Rs. 50/- per head per month.
() BILLIARDS - Rs. 75/- per head per month OR
@ - Rs. 5/- per hour.

(e) CRICKET
(] Rs. 40/- per two hour session per net on week on weak days.
(i) Rs. 50/- pertwo hour session per net and
Rs. 150/- for full day on Sundays and Holidays.
() FOOTBALL - Rs. 50/- per session of two hours on
week days and Rs. 75/-per session of

two hours on Sundays and Holidays.

(@) FITNESSCENTRE - Rs. 60/- per month per head for one
hour session daily except on Closed

days.

(h) LAWNTENNIS — Rs. 60/- per month per head for one
hour session.

(i) HOCKEY - Rs. 50/- per session of two hours on
week days and Rs. 75/- per session
on Sundays and Holidays.

@) MULTIGYMONLY - Rs. 30/- per head for one hour
session (National Stadium only).

(k) ROLLERSKATING — Rs. 40/- per head per month for one
. ' hour session.

()  SWIMMING:
Talkatora Swimming Pool -
(i) LADIES (10AM TO 1 PM): Rs. 60/- per head per month on Summers (1st April to

15th October) and Rs. 120/- per month per head for Winters (16th October to 31st
March).




209 Written Answers

ASADHA 23, 1914 (SAKA)

Written Answers 210

(i) FOR OTHERS: Rates same as per (i) above. Sessions 7 AM 109 AM and 7 PM to

Rs. 60/- per head per month. Sessions 7 AM1t09 AM and 7PMto 9PM. Pool available

9 PM.
National Stadium Pool-
from 1st April to 15th October only.
(m) TABLE TENNIS —_
Sessions 7 AMto 10 AM and 7 PM to
(n) VOLLEYBALL —
hour session.
(d)** BAL MADMINTON —_

Rs. 20/- per head per month.
PM.

Rs. 20/- per team per court per two

Rs. 25/- per month per member.

Demands of more Rice by State
Governments

866. SHRI K.P. REDDAIAH YADAV:
Will the Minister of FOOD be pleased to
stato:

(a) whother some State Governments
including Andhra Pradesh Governmenthave
demanded more rice during the currentyear;

(b) if so, the details thereof State-wise:

(c) the action taken by the Union Gov-
ernment 1o meet the demands of the State
Govemments; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). The State Govern-
ments/Union Territories are requested every

monthto intimate their realistic requirements
of rice and wheat from the Central Pool for
distribution through Public Distribution Sys-
tem. Asthe demands are received on monthly
basis and allotment is also made on a month
to month basis, information regarding de-
mand for the cwurent year as a whole, is not
available. However, a Statement indicating
the demand for rice for Public Distribution
System received from States/Union Territo-
ries for the month of July, 1992 is attached.

(c) and (d). Aliotments of rice and wheat
are made to States on a month to month
basis taking into account the demands re-
ceived, overall availability of stocks in the
Central Pool, relative needs of various States/
Union Territories and seasonal availability.
These allotments are only supplemental to
open market availability and are not intended
to meet the entire demand of the States/
Union Territories, as the procurement of rice
andwheat forthe Central Pool during the last
few years has ranged from 12% to 18% of
tho total production of these foodgrains in
the country.
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STATEMENT

States/Union Territories

Demand for Rice (In ‘000 M.Ts)

Andhra Pradesh
Arunachal Pradesh
Assam

Bihar

Goa

Gujarat

Haryana
Himachal Pradesh
Jammu & Kashmir
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Orissa

Punjab

Rajasthan

Sikkim

160.0

8.0

64.0

25.0

6.0

43.0

4.0

8.0

35.0

75.0

236.0

120.0

75.0

9.3

15.0

7.5

18.0

35.0

1.5

5.0

5.0
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States/Union Territories Demand for Rice (In ‘000 M.Ts)
Tamil Nadu 75.0
Tripura 16.85
Uttar Pradesh 141.0
Waest Bengal 150.0
A&N Island 45
Chandigarh 0.5
D&N Island 0.5
Daman & Diu 0.6
Delhi 35.0
Lakshad dweep -

Pondicherry 3.0

Total All States/UTs 1382.25

CRPF/BSF 1.5

Defence 48.0

Bhutan 1.85
~ Total All India 1433.6

Procurement of Wheat withhold by the farmers of U.P., Punjab and
' Haryana due to low procurement price;

867. DR. D. VENKATESWARA

Willthe Minister of FOQD be pleased to

state:

RAO:

SHRIPANDURANG PUNDLIK
FUNDKAR:

(b) it so, the measures proposed to be
taken by the Government during the current
yearto compelthe farmers to sell the wheat
to Government Agencies;

(c) if not, the reasons therefor;

{d) the corrective steps taken by the
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ensure procurement of wheat ai the targetted
level?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SriRI TARUN
GOGOQI): (a) to (c). The sale of wheat by
farmerstothe Food Corporation of India and
the State procuring agencies for Central
Pool under price support schiume is totaliy.
voluntary. No measures are propos.c 1o be
taken to compel farmers to sell wheat to
Government agencies.

(d) To maximise procurement of wheat,
a anincentive tonus of Rs. 25/- per‘quintal
was paid to the farmers for sale of wheat
under price support to F.C.I. and the State
procuring agencies for Central Pool during
the period from 1st Aprilto 31st May, 1992,
which was subsequently extended upto 30th
June 1992, dwring the current 1952-93 rabi
markeling season. In addition, the State
Governments of Punjab, Haryana and Ra-
jasthan paid a State bonus of Rs. 5/- per
-quintal to farmers for sale of wheat under
price support. The amount of State bonus
announced by Madhya Pradesh Govern-
mentwas Rs. 25/- perquintal. Large number
of procurement centres were opencd, espe-
cially in non-traditional States with involve-
ment of cooperatives etc. Mobilz centres
were also opened.

River Pollution

869. SHRIRAM VILAS PASWAN:
DR. D. VENKATESWARA
RAO:
SHRIMATIGIRUA DEVI:
SHRIR. SURENDER REDDY:
SHRICHANDRAJEET YADAV:
SHRI SHARAD YADAV:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:
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(a) whether Indian river waters are unfit
for ui.iiking and bathing on account of pollu-
tici. according to the survey of the Global
Waier Quality Monitoring project;

(b) if so, the details thereof; and

(c) the action taken or proposed to be
taken by the Government in this regard?

- THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
According 1o the data collected from 480
stations under the National Water Quality
Monitoring Programme, whichis apan of the
Global Environment Monitoring System, the
waterquality insome stretches of 22 rivers s
below the standard desired for drinking and
bathing. The causes of poliution in these
rivers are discharge of untreated or pantially
treated waste water fro municipalities, in-
dustries and from a number of non-point of
sources.

(c) The various strategies.adopted to
controt river poltution include:

(i) Studies of 14 major river ba-
sins in the country have been
taken up to inventarise major
sources of pollution and deter-
mine water quality status.

(i) Standards for river quality has
been prescribed.

(iii) Industries and municipalities
have been. direcled 1o treat
theiretfiuentstothe prescribed
standards within atime-frame.

(iv) - Complaince of standards by
- industries is regularly moni-
tored by the State Pollution
Control Boards and by the
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Central Pollution Control Board

through Zoanl Task Forces
(v) Prosections are launched

against defaulting units.

(vi) Underthe Gange Action Plan,
schemes for collection, treat-
ment and disposal of munici-
pal sewage are under imple-
mentation. Based on this
model, an actionplanforclean-
ing the identified polluted
stretches of other rivers under
a National River Action Plan
has been proposed.

[ Translation]
Rampur-Haldwani Railway Line
870. SHRI BALRAJ PASSI: Will the
MINISTER OF RAILWAYS be pleased to
state:

(a) whether the construction work on
broad gauge railway line from Rampur (U.P.)
to Haldwani has since been completed; and

(b) if so, the time by which this railway
line is likely to become operative for railway
traffic?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) During 1993-94.

[English)

Computerised Passenger Reservation
system at Cuttack
871. SHRI K.P. SINGH DEO: Wil the
Minister of RAILWAYS be pleased to
state:
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(a) whether the computerised passen-
ger reservation system at Cuttack Station is
delinred from Hawrah and New Delhi Sta-
tions on almost every day;

(b) if so, the reasons therefor;

(c)the number of days the systemfailed
and delinked from New Delhi and Howrah
Stations between January and June, 1992
(month-wise); and

(d) the steps taken to rectify the fault?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There have been only occa-
sional cases of delinkages of Cuttack from
Calcutta. There is no direct linkage between
Cuttack and Delhi. Requests from Cuttack
(and othercitiesinthe region)forreservation
fromthe Delhi Systemare processedthrough
the linkage between Calcutta and Delhi.
Failuresforthis linkage have also been only
occasional.

(b) The main reason for failures is the
interruptions in Telecomchannelleasedfro-
Department of Telecommunication (D.O.T.:
There have been afew systemfailures also

(c) A Statement is attached.

(d) The main.reason for failure of the
system at Cuttack has been the failure of
communication channels. On occurance of
failures, the matter is taken up with Depan-
ment of Telecommunication for immediate
rectification and avoidance of recurrence.
System Jailures are analysed for taking
corrective action.
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Manmad-Aurangabad Railways Line

872. SHRIRAM KAPSE: Willthe Min-

ister of RAILWAYS be pleased to state:

(a) whether the Government have re-
seived representations regarding construc-
tion of Manmad-Aurangabad railway line;
and

(b) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Manmad-Auran-
gabad s an existing line which was MG and
was convertec into BG during 1991-92.

Assessment of Family Planning pro-
gramme

873. SHRI MANIKRAO HODLYA
GAVIT:
SHRI PARASRAM BHARD-
WAJ:
SHRIB. DEVARAJAN:
SHRIBAPU HARI CHAURE:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 1o state:

(a) whether the present system of as-
sessing performance of State on the suc-
cess of Family Planning Programme is from
the achievement of targets of sterlisations;

(b)whether suchtargets have helpedto
achieve a considerapie decline in the birth
rate;

(c) it not, whether the Union Govern-
ment propose to change this system of
assessment and introduce new. initiatives
and revised strategy for accelerated accep-
tance of small family norm; and
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(d)if so, the details of the new approach
to birth control proposed to be introduced
during 1992-93.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI'
SIDDHARTHA): (a) The levels of achieve-
ment of targets in different family planning
methods including sterlisations form one of
the criteria tor assessing the progress of
implementation of Family Welfare pro-
gramme in the States.

(b) The extent of family planning prac-
tice is one of the means to achieve fentility
reduction. In addition, there are otherfactors
such as female literacy, age at marriage of
girls, women's status, strong son preference
and child survival which do influence fertility
behaviour.

(c)and(d). The existing scheme of cash
compensation under which funds are re-
leased to the State/Union Territories on the
basis of their performance tigures of sterlisa-
tion/IUD insertions 1s sought to be modified
with a view to relate the release of funds
under the scheme to the actual birth rate
reduction efforts made by them.

Toimpartanew dynamismtothe family
welfare programme, an Action Plan has al-
ready becenevolvedby the Ministry of Health
and Family Wellare and is being operation-
lised. This has been endorsed by the Health
and Family Weltare Ministers of State and
Union Territories inJanuary, 1992. The Action
Plan highlights the need for evolving a na-
tional concensus in suppont of the tamily
Welfare Programme andto obtain the willing
participation of all sections of the society. lts
key teawres include improving the quality
and outreach ot Family welfare services,
differential strategy for special focus on 90 -
poor performing destricts (Binth rate of 39 per
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thousand population and abuve as per the
1981 cansus), developing a r1iwchanism to
make available funds to Status. Union Terri-
tories on the basis of reducticr. of actualbirth
rate, increasing the coverayc of younger
age couples through vigorous promotion of
spacing methods, introducing rnew contra-
ceptives andimproving the Quaiity of contra-
ceptives, strengthening fauuly weltare
scheme in urban areas specially in slum
pockets, revitalising training activities of
medical/ para-medical personnel with em-
phasis of motivational and consuelling as-
pects, sustaining the good work done under
the UniversalImmunisaticn Programme and
strengthening of other interventions for
Maternal and Child Health Care, reorienta-
tion of information, education and communi-
cation efforts to focus on the quality of life
issues and interpersonal communication,
involving voluntary and non-governmental
organisations in a big way tc promole active
community participation in the programme,
gewring up of the of the implementation
machinery in the States/ Union Territories
and evolving high level inter-sect cral coor-
dination mechanism at the national, state
and district levels.

Reinstatement of Rallway
Employees
874. SHRI AJOY MUKHO-
PADHYAY:
SHRIBASUDEB ACHARIA:

Will the Minister of RAILWAYS be
pleased 1o state:

(a) whetherthe Governmenthave taken
any decision regarding reinstatement/com-
pensation 10 remaining railway employees
dismissed/removedfromservice under Rule
14 (i) ot Railway Servants (Discipline &
Appeal) Rules from 1980 and onwards tor
participation in Trade Union activities;
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(L, it so, the details thereof; ai:d

_-;ifnot, the reasonsme}eforandwhen
acuuisionin this regard is likely to be taken
andimplemented?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) to (c). It has been decided
not tc reinstale the employees who have
beemdismissed/removedfromservice under
Ruie 14 (i) of Railway Servants (Discipline &
Appeal)Rulesirom01.04.1980 andonwards
in connection with Trade Union activities.
The question of giving them some monetary
relief is under consideration.

Freezing of Grants to Universities

875. SHRISHARAD YADAV:

SHRIB.N. REDDY:

SHRIM. RAMANNA RAL

SHRI MOHAN SINGH (DEO-
RIA): :

SHRI MUKUL BALKRISHNA
WASNIK:

SHRI RUPCHAND PAL.

SHRI RAM VILAS PASWAN:

SHRI RAMESH  CHENNI-
THALA:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleasec to state:

(a) whether the Universities pariiculary
those run directly by the Cenlre, have been
facing scrious econcmic crisi because of
freezing of their grants;

(o) it so, the details thereof and the
reasons theretor;

(c)the alternative proposals suggested
to tide over the problems;

(d) whetherthe Governmentpropose to
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review its decision in this regard;
(e) it so, the details thereof;
(f) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION ADN DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) to (f). Central Univer-
sities arefully fundedbythe Central Govern-
ment through the University Grants Com-
mission, whereas State Universities receive
amajorshare of theirfunds fromthe respec-
tive State Governments. Keeping in view the
present constraints on the availability of fi-
nancial resources, CentralGovernment has
decided to maintain the level of Non-Plan
expenditure of all Ministries/ Depaniments
and autonomous bodies diJring 1992-93 at
the level of last year. UGC informed Vice-
Chancellors of Central Universities, Heads
of Deemed Universities and Principais of
Delhi Colleges accordingly. The Commis-
sion also held a series of consultatiocns with
officials of these institutions to identily meas-
ures for effecting economy and augmenting
income. ’

The Minister of Human Resource De-
velopment held consultations with Chair-
man, UGC and Vice-Cnancellors of Central
Universities to consider measures to miti-
gate the financial difficulties being faced by
them. On the basis of these consultations,
the Commission has withdrawn its earlier
orders in regard to freezing of the mainte-
nance grants of the above institutions during
the current financial year.

Health and Family Welfare Services in
Karnataka

876. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of HEALTH AND
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FAMILY WELFARE be pleased to state:

(a)whetherthe Union Government have
received any proposal from the Karnataka
Government to provide Health and Family
Welfare Services in slum areas in Karna-
taka; and

(b) if so, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) A project proposal for
providing Health and Family Weltare serv-
ices in the slum areas of Bangalore City in
Karnataka with Werld Bank assistance has
been received by the Government of India.

(b) The proposal in respect of Banga-
lore City has been negotiated with World
Bank as part of the VIl India Population
Project.

Pollution in Delhi

877. SHRI BIUOY KRISHNA HAN-
DIQUE:
SHRIMADAN LAL KHURANA:

Will the Minister of ENVIRONMENT
AND FOESTS be pleased to state:

(a)the ranking of Delhiamong the major
poliuted cities of the world as per Werld
Heaith organisation repon,

(b)the main sources of pollution in Delhi;
and

(c) the steps taken by the Government
to control such pollution alongwith the out-
come thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATHY): (a) In arepont
of the World tiealtn organisation and the
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United Nations Environment Programme on
Global Pollution and Health, New Delhi fig-
ures atthe 27th place in the list of 54 cities in
respect of pollution by Sulphur dioxide and at
the 4th place inthe list of 41 cities in respect
of suspended particulate matter, According
to the air qualily survey carried out by the
National Environmental Engineering Re-
search Institute, Nagpur, the levels of sus-
pended particulate matter in Delhi are, at
times higher than the prescribed limits.

(b)the main sources of pollutionin Dethi
are emissions fromindustrial activities motor
vehicles and natural dusty conditions.

(c) he steps taken by the Governmentto
control pollution include the following:

1. Ambient air quality standards
have been notified.

2. Anetwork of ambient air qual-
ity monitoring stations has
been set up.

3. Emissionstandards have been
notified for major air polluting
industries under the Environ-
ment (Protection) Act, 1986.

4. Alithepollutingindustries have
been directed to instal neces-
sary pollution control equip-
ment so as to comply with the
prescribed standards within a
time-frame.

5. All the three thermal power
plants in Delhi have instalied
electrostatic precipitators and
the levels of particulate emis-
sion from these units are well
within the prescribed limits.

6. Gross emission standards for
in-use vehicles have been
notified under the Motor Ve-
hicle Rules, 1989, and these
have come into fore from
March 1, 1990.

ASADHA 23, 1914 (SAKA)
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10.
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The Ministry of Surface Trans-
port have advised the various
State Transport Directorates
including Directorate of Trans-
pert, Delhi Administration to
enforce the gross emission
Standards.

The mass emissionstandards
forvehicles have been notified
under the Motor Vehicles
Rules, 1989. The standards
for petrol driven vehicies have
come into force from April 1,
1291 and the standards for
c'asel driven vehicles have
ceme intc force from Aprif 1,
19¢2.

Regular entorcement of the
emission slandards is being
carried out by the Directorate
¢t Transpori, Delhi Administra-
tion.

Pollution checking tacilities
have been proviced at 110
private workshops and petrol
pumps by the Directorate of
Transpent, Delhi Administra-
tion.

Directorate of Transport, Delhi
Administration has launched
anawarenasscompaign about
vehicular pollution, health
hazands as weli as mainte-
nance of precedurestocentro
vehicular pellution.

The Government has started
a programme of running bat-
tery pewered buses to mini-
nuse vehicuiar poliutien and
improve the ambient air qual-
ity in congested areas of traf-
fic.
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[Translérion]
Import of Condoms

878. SHRIDAU DAYAL JOSHI:
SHRI J. CHOKKA RAOQ:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the approximate number of con-
doms utilised in India every year and the
number of condoms imported from abroad
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(b) whether the Government have no
control on the quantily of the foreign con-
doms and their marketing in India; and

(c) if so, the concrete steps proposed to
be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) The approximate num-
ber of Condoms distributed/sold under the

every year country-wise and the value National Family Welfare Programme during
thereof; the last three years is as follows:-
Year No. of condoms distributed/
sold (in million pcs.)
1989-90 961.72
1990-91 1002.38 (provisional)
1991-92 915.64 (provisional)

The quantity and value of condoms
imported country-wise during 1986-87 to
1988-89 are given in the attached state-
ment.

(b) The Imports and Exports Policy 1990-

93 allows the impont of collared condoms

under Open General Licence (OGL), Drugs

Controller (India), while approving theimport

of coloured condoms calls for specimen

samples alongwith Catch Covers and aFree

Sale Certificate of the Ministry of Health of
the exporting country. -

The Government of India have notified
the Central Indian Pharmacopoeia labora-
tory (CIPL)Ghaziabad, as statutory Labord-
tory for testing of Condoms, as per the stan-
dards laid down under the provisions of the
Drugs and Cosmetics Rules. Samples of
imported consignments of condoms are
subjected to test at C.L.P.L., Ghaziabad,
prior to release.

(c) Does not arise.
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[English)

‘Ragging of Girl Student -1 Ramjas
College

879. DR.SUDHIRRAY
DR. VASANT NivwiUTTI
PAWAR:

Willthe Ministerof HUMAN HESOURCE
DEVELOPMENT be pleased to state:

(a)whether students guilty of stripping a
lady student at Ramjas College, Delhi 1991
have been punished by the authorities;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

: THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) and (b). According to
the information furnished by the University of
Delhi, the following punishments have been
awarded to the students found guilty in the
Ramjas College ragging incident of July,
1991:

(i) One student has been fined
Rs. 200/- and his entry to the
University has been banned.

(i) One student has been fined
Rs. 100/- and given a strict
warning against any miscon-
duct in future.

(i) Strict warnings against any
kind of misconduct during their
stay in the College/University
have been given to three stu-
dents.

(iv) Two students have been
strictly warned and bonds for
good behaviour during their

stay in the College/University

have been taken from them.
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(c) Does not arise.

EMU Trains

880. SHRIMATIMAHENDRA KUMARI:
Willthe Minister of RAILVvvAYS be pleasedto
state:

(a) Whether there is any proposal to
Introduce more L MUtrains i suine sections
in the country; and

(b) if so, the zone-wise details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). At present there is
no such proposal. However, introduction of
new services is a continuous process sub-
ject to traffic justification and availability of
resources.

Konkan Railway' Project

881. SHRISHARAD DIGHE:
SHRI K. MURALE DHARAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) the percentage of progress made so
farin the work of Konkan Railway in Karna-
taka, Maharashtra and Goa;

(b) whetherthere was somedelayinthe
Goasectionowingtothe delay infinalisation
of the alignment of the sector;

(c)if so, the decision of Konkan Railway
Corporation in this regard; and

(d) the dates when ditferent sections of
the project are likely to become operational?

THE MINISTRY OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALIKARJUN): (a) The percentage of prog-
ress upto the end ot May, 1992 is as under:-
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hi (i) Maharashtra
(i) Goa

(i) Karnataka

- 21%

- 10%

- 40%

(b) Yes Sir.

(c) It has been decided that the-align-
ment as approved by Government of Goa in
December, 1990 with minor changes be
adopted for construction.

(d) (i) Raha - Dasguon (47Km) and (ii)
Mangalore-Udupi (70Km) - likely to be op-
erational in October, 1992. (iii) Dasgaon-
Udupi (643 Km) - likely to be operational in
1994-95. '

Revised Budget for Non-Formal
Education

882.. PROF. MALIN! BHATTACHAR-

AYA: Will the Minister of HUMAN RE--

SOURCE DEVELOPMENT be pleased to
state:

(a) whether the revised estimates for
non-formal education for 1991-92 are lower
than the budget estimates; and

(b) if 50, the reasons therefor?

THE -DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMAR! SELJA): (a) Yes, Madam.

(b) The budget estimates for Non-for-
mal Education for 1991-92 were fixed con-
sidering the higherfinancialnorms underthe
proposed revision of the scheme of Non-
formal Education, which could not be final-
ised during 1991-92. Hence the revised
estimates forNon-formal Educationdor 1991-
92 were lower than budget estimates.

[Translation)
Rallway Booking Offices in Bihar

883. SHRI UPENDRA NATH VERMA:
Willthe Minister of RAILWAYSbe pleasedto
state:

(a) whetherthe Government propose to
open railway booking offices atdistrict head-
quarters Chatra and Aurangabad and Sh-
erghatisub-division of Gaya districtin Bihar;

(b) if so, the time by which these are
likely to be opened; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNJ: (a) to (c). A decision has been
taken by the Railway Administrationto open
an Out Agency at Aurangabad. Out agency
would be opened as soon as a suitable
contractor is found to operate the same on
standard terms and conditions.

There is no proposal to open an Out
Agency/Booking Office at Sherghati.

Opening of an Out Agency at Chatra
has not beenfoundjustifiedforwant of traffic
potential. ’

[English)

Expert Group on Killer Diseases

884. SHRI DEVI BUX SINGH: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the Government have set
up an expert group on killer diseases;
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(b) if so, the details thereof;

(c) whether the said group has submit-

- ted its report;
(d) it s0, thedetails thereof; and

(e)the action taken by the Government
forimplementation of the recommendations
made in the report? .

THE.MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEV!I
SIDDHARTHA): (a) No, Sir.

(b) to (e). Do not arise.

Pending Project Under Forest (Conser-
vation) Act. 1980

885. SHRISARAT CHANDRA

PATTANAYAK:

SHRIMAHENDRA KUMAR
SINGH THAKUR:

SHRIMATIKRISHNENDRA
KAUR (DEEPA):

.SHRIHARIN PATHAK:

SHRIARVIND NETAM:

PROF. SAVITHRI LAKSH-
MANAN:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the names of the development proj-
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ects cleared by his Ministry during the last
three months under the Forest (Conserva-
tion) Act, 1980, State-wise;

(b) the names of the projects rejected,
during the above period, State-wise;

(c) the names of the development proj-
ects pending with the Government for clear-
ance as on date underthe Forest (Conserva-
tion) Act, 1980, State wise;

(d) since when these are pending and
the reasonsfordelayinclearing the projects;
and

(e) the steps taken to expedite clear-
ance of these projects?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-

. ESTS (SHRIKAMAL NATH): (a) Details are

given in the attached statement. - I.

(b) Details are given in the attached
Statement. - Il

(c) and (d). Details are given in the
attached statement - lil.

(e) Afterallthe essentialinformation are
received fromthe States/UTs. Government,
the proposals received under the Forest
(Conservation) Act, 1980 are examined
expeditiously for final decision.
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" Colours in Medicines

886. SHRI DATTATRAYA BANDARU:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether artificial colours and fla-
vours are being used in drug formulations,
mixture, syrups;

(b) whether these colours have got any
therapeutic value andif so, the details thereof;

(c)the utility of using colors andflavours
in drugs;

(d) whether the ingredients of these
colours add to the prices of drugs;

(e) whetherthe Government propose 1o
prevent the use of these colours: and

(f) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHAY): (a) Yes, Sir.

(b) No, Sir.

(c) Colours are usually added to drugs
meant for oral administration for elegance
and better acceptance by the patients. Fla-
vours are added to make the drug more
palatable and to mask the unpleasant taste
of certain ingredients.

(d) The cost of colours is taken into
consideration by Baseau of Industrial Costs
and Prices (BICP) while calculatingthe prices
of drugs.

(e) No, Sir.

(f) Does not arise.

[Translation)
Modernisation of Stations

887. DR.LAL BAHADUR RAWAL.:
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SHRIRAJVEER SINGH:

Will the Minister of RAILWAYS be
pleased to state:

(a) the number of railway stations
modernised during 1991-92 and the names
of the railway stations in Uttar Pradesh
modernised during the period;

(b) whether the Government have con-
sidered the proposal of modernising Aligarh
Junction;

(c)if so, the time by which it is likely to be
completed; and

(d) the names of railway stations pro-
posed to be modemised during 1992-93
alongwith details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 67 railways stations all over
the Indian Railways were selected in 1986
forextensive modernisation underthe ‘Model
Station’ scheme. Accordingly, nine stations,
viz., Meerut City. Lucknow Jun., Allahabad
Jn., Moradabad, Lucknow, Gorakhur, Kath-
godam, Allahabad City and Agra Fort were
developed in the State of Uttar Pradesh
during 1991-92.

(b) No, Sir.
(c) Does not arise.

(d) No further stations are proposed to
be taken up for expensive modernisation
under the ‘Model Station’ scheme. However,
Modernisation of railway stations is acontin-
ues process andthe same is regularly under-
taken whenever so warranted by growth in
traffic subject to availability of funds.

Immunisation of New-Born Infants

888. SHRIJANARDAN MISRA: Willthe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether due to lack of medical facili-
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ties in various parts of the country including
Delhi, all the new-bom infants are not being
immunized;

(b) ¥ s0 , the reasons therefor;

(c) whetherthe Government are formu-
lating any special scheme to immense the
new-bom infants throughout the country and
especially in Delhi and Uttar Pradesh;

(d) if so, the outlines thereof; and

(e) if not, the measures being taken by
the Government to protect the new-born
infants from diseases?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) Adequate medicalfacili-
ties exist under the Universal Immunisation
Programme (UIP) to immense all infants
against six vaccine preventable diseases as
per the following schedule:

Diphtheria, Pentuss is, Tetanus (DPT) -
3doses at6,10,14 weeks. Poliomyelitis (DPV)
-3 doses at 6,10,14 weeks. Measles - 9
months. Tuberculosis (B.C.G.) - one dose
between o—1 year.

(b) Does not arise.

(c) to (e). Besides providing routine
immunisation action services under the
Unliversal immunisation Programmes men-
tioned above, special immunisation drives
are also launched from time to time in the
country, forbetter out-reach andto coverthe
left over infants. Under this programme, the
States and UTs are provided vaccines, syr-
inges, needles, cold chain equipment be-
sides cash assistance, so as to give full
immunisation coverage to all the infants.
Eftective from 1992-93, anew initiative called
the Child Survical and Safe Motherhood
programme has been framed which inter-
aliaenvisages sustaining Universal Immuni-
sation Programme during the 8th Plan pe-
riodto give effective immunization coverage
to allnew borninfants against the six vaccine
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prebentable diseases as well as interven-
tions against dehydration in dlarrhoea. res-
piratory infection etc.

[English)

Papers of Joint Entrance Examination
to lL.T.

889. SHRI MOHAN SINGH (DEO-
RIA):
SHRI J. CHOKKA RAO:

Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(c) whether in the recent joint entrance
examination to the LL.T., papers for certain
subjects had morethan one correct answers
thereby confusing the candidates and mak-
ing the evaluation difficult;

' (b) if so, the details thereof;

(c) whether any inquiry has been con-
ducted by the Government into the matter;
and

(d) if so, the outcome thereof and the
action taken to ensure proper evaluation?

THE DEPUTY MINISTER FOR EDU-
CATION & CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE) (KUMARI
SELJA): (a) to (d). In the recently conducted
Joint Entrance Examination for admissions
to IiTs and IT-BHU, there was a screening
paper, a per established practice, for the
sole purpose of shortlisting candidates whose

_performance in the main papers was to be

evaluated in order to prepare the All India
Merit List. The screening paper contained
objective type questions andthe examinees
were required to identify the correct answer(
s). The evaluation precedure involved prepa-
ration of model answers by the paper set-
ters. These model answers were then mod-
erated upon and examined critically by dif-
ferent committees of examiners to incorpo-
rate all possible correct answers. The modeél
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answers thus moderated upon were then
frozen. Evaluation has been done on the
basis of these frozen model answers. Full
creditwasgiventothe candidates who ticked
the required number of carrectanswers. Full
credit was also given to those candidates
who ticked any one of possible correct an-
* swers as contained in the model answers.
Hence there is no question of any confusion
arisen in the minds of the candidates while
writing the answers. There was absolutely
nodifficulty in evaluating the answer scripts.
The question of conducting any enquiry,
therefore, did not arise.

‘New Kéndriya Vidyalayas
. 890. SHRIE. AHAMED:
. DR. LAXMINARAYAN PAN-
DEY: -

SHRIARVIND NETAM:
SHRIRAM NARESH SINGH:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether Government propose to
open more Kendriya Vidyalayasinthe coun-
try during 1992-93; and

(b) if so, the details thereof alongwith
the places proposed therefor, State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) No such decision has
been taken. :

. (b) Does not arise.
Alleged malfunctioning of Ignou

891. SHRIHANNAN MOLLAH: Willthe
Minister of HUMAN RESOURCE DEVEL-
OE’MENT be pleased to state:

(a) whether the Government have re-
ceived any compiling against the malfunc-
tioning of Indira Gandhi National Open Uni-
versity;

JULY 14, 1992
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(b) if so, the details thereot; and

(c) the steps taken in that regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARISELJA): (a) Yes, Sir. Aletterdated
4-5-92 from Sri Hannan Mollah M.P. has
been received. ’

(b) and (c). The complaints, inter alia,
relate to the non-receipt of study materials
by students in time, the non-availability of
audio/video cassettes at study centres, ir-
regularities in counselling, vacancies in
positions of Directors of Schools, lack of
policy for posting of staff in regional centers,
financialirregularities etc. Detailed comments
receivedfromthe University are being looked
into. .

[Tranélalion]
Multiple Sets of Question Papers

892. PROF.ASHOK ANANDRAO
DESHMUKH:
SHRIRAMASHRAY PRASAD
SINGH:

- Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have received
complaints regarding use of multiple sets of
question papers in Xth class examination
held this year;

(b) if so, the details thereof;

(c) whether the Government propose to
review the above system;

(d) i so, the details thereof; and
(e) if not, the reasons therefor?
THE DEPUTY MINISTER FOR EDU-

CATION AND CULTURE IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
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MENT (DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE) (
KUMARI SELJA): (a) to (e). As per informa-
tion furnished by the Central Board of Sec-
ondary Education (CBSE), during the Sec-
ondary (Class X) and Senior Secondary
(Class XIl) examinations conducted by the
CBSE in the Union territory of Delhi where
multiple sets (four in number) of question
papers were used, some press reports
appeared alleging variation in standards
between different sets of question papers.
The CBSE referred the four sets of question
papers to experts for content analysis and
the experts opined that there was no evi-
dence against the homogeneity of the mul-
tiple sets of question papers.

The decision regarding the use of mul-
tiple sets of question papers has already
been reviesed by a Committee specially set

up by the CBSE for this purpose. The Com-

mittee found the scheme effective and edu-
cationally sound. The Governing body of the
Board has accepted the unanimous recom-
mendation of the committee to implement
the measure regarding use of multiple sets
of question papers for the students of all
CBSE - affiliated schools in the country and
" abroad who would appeal in clars X and
Class XIl examinations conducted by the
Board in future.

[English)

Shifting of Railway Establishments
from Alipuarduar Junction

893. SHRIJITENDRA NATH DAS: Will

the Minister of RAILWAYS be pleased to

state:

(a) whetherthe Government have shifted
anumber of railway establishments fromthe
Alipurduar junction; and

(b) if so, the reasons thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.
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(b) Does not arise.
Admission in Kendriya Vidyalayas

894. SHRI RAMASHRAY
RAMASHARY PRASAD
SINGH:
SHRIN. J. RATHVA:

Willthe Minister of HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government proposeto
revise the guidelines in respect of the admis-
sion system in Kendriya Vidyalayas follow-
ing the recommendation of the Committee
constituted for the purpose;

' (b(if so,the details ofthe recommenda-
tions made by the Cqmmittee; and

(c) the action taken by the Government
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TIONAND DEPARTMENT OF CULTURE)(
KUMARI SELJA): (a) to (c). A sub-Commit-
tee of Members of Parliament, from the
Consultative Committee attached to the
Ministry of Human Resource Development
was set up andchaired by Prof. (Mrs.) Malian
Bhattacharya, M.P. This group deliberated
on the subject of admission of special dis-
pensationin Kendriya Vidyalaya, They have™
not recommended any change in the guide-
lines as such, buthave made relevant proce-
dural recommendations. In pursuance of
their recommendations, the Minister of

‘Human Resource Development has written

to Members of Parliament, a letter dated
20.5.1992 ( copy attached asa Statement)
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STATEMENT

MINISTER D. O. NO. F. 120/C/KVS/92

OF HUMAN RESOURCE DEVELOP-
MENT INDIA

20 May, 1992
Dear

Youwouldkindly recalithatwhile replay
to Lok Sabha Starred Question No. 677.on
21.4.1992, | had given an assurance on the
floor of the House that | would be discussing
the question of special dispensation admis-
sions in KVS in the next meeting of the
Consultative Committee attached to my
Ministry. | had, accordingly, discussed this
matter in the meeting of the consultative
Committee on 25.41992. As decided by the
Consultative Committee, a small Group of
the Members of the Consultative Gracp
consisted of Prot. (Smt.) Malini Bhattacharya,
M.P., as Chairperson and ShriMohd. Yunus
Salim, M.P., Prof. Rash Singh Rawat, M.P.
and Shri Sudhir sawatm.p. as Members. The
report of the group duly singed by the Chair-
person is enclosed for your information.

You will tind that the Group has, in

addition to laying down the guidelines for
regulating admissions, also made recom-
mendalions regarding the distribution of
special dispensation admissions amongst
Members of Parliament, Members of the
Consultative Committee, Members of the
Board of Governors and others. | agree with
the recommendations of the Group.

To operationlise these recommenda-
tions, | have constituted a small Committee
consisting of Additional Secretary (Educa-
tion) as (Chairman and Commissioner, KVS
and Shri sydney Rebeiry a member of the
Sangathan as its member which will process
alithe recommendations receivedin the light
of the guidelines laid down by the Group of
the members of the Consultative Commit-

.tee. While acting upon the recommenda-
tions, this Committee will ensure that (a) the
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broad guidelines regarding the eligbility cri-
teria for admissions in Kendriya Vioyalayas
are adhered to, (b) the size of a class under
an, ciicumstance does not exceed 45, and
(c) speclal dispensation admissions are
restricted onlyto 10% ofthe total admissions
done in the previous year.

| have also, as recommended by the
Group of the Members of the Consultative
Committee, constituted a monitoring Com-
mittee to review the implementation of these
orders. The Monitoring Committee will have
Prof. (Smt.) Malian Bhattachrya, M. P., as
Chairperson and consist of Shrimohd. Yunus
Salim, M.P., Prof. Rash Singh Rawat, M.P.
Shri Sudhir Sawant, M.P., Additional Secre-
tary (Education), Commissioner (KVS) and
Shri Sydney Rebeiro, member of the San-
gathan, as members. The Monitoring Com-
mittee will meet once a year after the admis-
sions are over andtake stock of the position.

~ lamsure you would agree with me that
all special dispensation admissions would
be completed by 31st July each year. |
would, therefore, reques’ ‘ou to send your
recommendationsto my ¢.:ice latest by 20th
June this year. Recommendations aiready
sent by you to me will also be processed
accordingly.

| have also constituted a Commitiee
consisting ol Additional Secretary iduca-
tion), Commissioner (KVS) and Sihri V.G.
Caustic, President, RashtriyaK.V. Adhyapok
Sanghto process the requests fortransfer of
teachers, etc. | have asked this Committee
to ensure that the transfer guidelines are
adheredto. :

With regards,
Yours sincerely,

Sd/-
(ARJUN SINGH)

All Members of Parliament.
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Sugar Mill in Khandwa District of
Madhya Pradesh

895. SHRIMAHENDRA KUMAR SINGH
THAKUR: Will the Minister of FOOD be
pleased to state:

(a) whetherthe Government proposeto
set up a Sugar Mill in Cooperative sector in
Khandwa District of Madhya Pradesh; and

(b) it so, when and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOT): (a) and (b). The Central Govern-
ment does not propose specific locations for
setting up of new sugar mills in any part of the
country. The applications forgrant of Letters
of Intent/Industrial Licences for establish-
ment of new sugar mills at specific locations
are received through the Department of
Industrial Developmentwhich are then con-
sidered by the Government as per the Li-
censing Policy guidelines in force. As on
30.6.1992, no application for grant of Letter
of Intent/Indusltrial Licence for the establish-
ment of a new sugar factory in the Co-
operative Sector in Khandwa District of
Madhya Pradesh has been received.

{English)
Construction of Stadium in Karnataka

896. SHRIH.D. DEVEGOWDA: Wilithe
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Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether any request for providing
Central Assistance for construction of Sta-
diumin Hassan District, Karnataka has been
received;

(b) if so, the action taken by the Govem-
ment thereon; and

(c)the names of other plac;:s fromwhere
such proposals have been rvceived and
approved, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMTA BAN-
ERJEE): (a) and (b). Yes, Sir. Out of the 4
proposals for construction of Stadia received
in the Department from Government of Kar-
nataka, Central assistance have been ap-
proved for two Stadia, viz. (i) Stadium at
Hassan and (ii) Mini Stadium at Government
High School, R. C. Road, Hassan under the
Scheme of Grants to State Sports Councils,
etc. The other two proposals were not found
viable forcentral assistance. Government at
Karnataka has been informed accordingly.

{c) The Central assistance has been
providedto various States for construction of
33 Stadiain 1990-91 and 15 Stadiain 1991-
92. State- wise break-up is given in the
attachedstatement.

S No. State/U.T.

No. of Stadia for which Central
assistance sanctioned in:

1991-92  1990-91

1. Andhra Pradesh
2. Bihar
3. Gujarat

4. Haryana
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S.No. State/U.T. No. of Stadia for which Central -
assistance sanctioned in:
1991-92 1990-91

5. Himachal Pradesh 3 2
6. Kerala 1 -
7 Kamtaka 2 12
8. Madhya Pradesh 1 1
9. Maharashtra 1 2
10. Punjab - 2
11. Rajasthan - 2
12.  Sikkim - 2
13.  Tripura 1 —
14. Tamil Nadu 3 3
15.  WestBengal . 3
16. Andaman & Nicobar 1 1
17.  Delhi - 1
15 33

Passenger Train From Dhanbad to Tata
Nagar

897. SHRI BASUDEB ACHARIA: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Government are consider-
ing to introduce a passenger train from Dhan-
bad to Tata Nafar in view of the long standing
demand of the people of these areas;

(b) it so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINIS-
TRYOF RAIWAYS (SHRIMALLIKARJUN): (a)
No, Sir.

(b) Does not arise.

(¢) Due to operational and resource con-
straints.

Procurement and Distribution
Price of Foodgrains

898. SHRI R. DHANUSKODI ATHITHAN:
Willthe Minister of FOOD be pleased to state:

(a) whether the Procurement prices
of foodgrains are lower than the prices at
whichthey dre being sold to the consum-
ers in the current year;

(b) if so, the details thereof; and

(c) the per quintal expenditure in-
curred by the Food Corporation of India
onthe operational costthereof during the
above period?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). While the minimum
support prices (MSP) of paddy and wheat
are uniform throughout the country, the
procurement prices of levy-rice differfrom
State to State. The Central issue (CIP) of
rice and wheat are also uniformthrough-
out the coontry. The MSP of paddy, pro-
curement prices of levy-rice (Punjab and
Haryanawhich are the highest) for 1991-
92 kharif season andthe current CIP (ex-
FCI godown) of rice and wheat in the
following table:
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Blosphere Reserves in Thar Desert

899. SHRIMATIDIPIKAH. TOPIWALA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) Whether Government have consti-
tuted ateam of experts to prepare areporton
establishment of desert biosphere reserves
in Thar Desert;

(b) if so, the main recommendations of
the team;

(c) whether recommendations of the
team has been considered by the Govern-
ment; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b). A
Working Group was constitutedto prepare a
project document for establishment of a
Biosphere Reserve inthe Thar Desert. Inits
report, the Working Group recommended
the demarcation of area and management
activities to be taken up in the Desert Bio-
sphere Reserve proposed to be set up in
Barmer and jaisalmer District of Rajasthan.

(c)and(b). The recommendations were
considered and the matter has been taken
up with the Govermment of Rajasthan.

New Licences to Sugar Mills
900. SHRI ANKUSHRAO
RAOSAHEB TOPE:

SHRISATYA DEO SINGH:
SHRI HARIN PATHAK:
SHRIRAM SAGAR:
SHRIRAM NAGINA MISHRA:
SHRI DHARMA BHIKSHAM:

Willthe Minister of FOOD be pleasedto
state:

(a) the number of proposals cleared as
» onJuly 1, 1992 and the number of proposals
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pending since last one year for setting up ot
sugar mills, State-wise;

(b) whether priority will be given to the
cooperative sector;

(c) the time by which all the pending
proposals are likely to be cleared; and

(d) the number of licences of sugar mills
cancelled during 1991-92, State wise with
reasons for cancellation?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGO!) (a) No proposal for grant of indus-
trial licence for setting up of a new sugar
factory on the basis of the licensing policy
guidelines announce vide Press Note dated
8.11.91 has been cleared till July 1,1992. A
State-wise list of applications received
through the Department of Industrial Devel-
opment for setting up of new sugar mills and
pending consideration since 30.6.91 is given
in the attached statement.

(b) As per the present licensing policy
guidelines other things being equal, prefer-
ence in licensing will be given to the propos-
als from the Cooperative Sector and the
Public Sector, in that order, as compared to
the Private Sector.

(c) In view of the large pendency of
unimplemented letters of intent/licences al-
ready issued, proposals for setting up of new
sugar factories have not yet been taken up
for consideration.

(d) No Letterof Intent/Industrial Licence
for setting up a new sugar factory has been
cancelled during the sugar year 1991-92
(Oct. - Sept.) till 30.6.92. . :

LIST OF APPLICATIONS RECEIVED
THROUGH THE DEPARTMENT OF INDUS-
TRIALDEVELOPMENT FOR ESTABLISH-
MENT OF NEW SUGAR FACTORIES AND
PENDING CONSIDERATION SINCE
30.6.91.
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STATEMENT
Sl. No. State No. of applications
pending as on 30.6.91

1. Uttar Pradesh 194
2. Maharashtra 206
3. Andhra Pradesh 58
4. Punjab 29
S. Orissa 02
6. Madhya Pradesh 08
7. Rajasthan 02
8. Tamil Nadu 13
9. Guijarat 08
10.  Haryana 15
11.  Bihar 21
12. Karnataka 46
13. Himachal Pradesh 01
Total: 603

Incentive Scheme for New Cooperative
Sugar Factories

901. SHRI MUKUL BALKRISHNA
WASNIK: Will the Minister of FOOD be
pleased to state:

(a) whether the Government held any
meeting with the representatives of Co-
operative Sugar Factories and Financial
Institutions to discuss the incentive scheme
for new cooperative sugartactories and other
related issues;

(b) if so, the details of the discussion
held and the decisions taken therein;

(c) the number of proposals pending
with the Financial Institutions for financial

assistance/loans for setting up new co-op-
erative sugar factories; and

(d) the reasons for their pendency and
the time by which these proposals are likely
to be cleared?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). A meeting was taken
by the Prime Minister on 19th May, 1992 with
the representatives of Cooperative Sugar
Factories of Maharashtra to consider the
problems of the newly licenced cooperative
sugar factories of that State. After discus-
sion it was decided that the issues would be
further examined.

(c) and (d). The Industrial Finance Cor-
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poration of India has reported that 41 pro-
posals are pending with the Financial Institu-
tions tor grant of financial assistance/loans
for setting up of new cooperative sugar fac-
tories. As regards the reasons forpendency,
it has been states that the viavility of a new
sugar project has become unceriain. ltis not
possible to indica.e any time-fraine by which
these proposals are likely to e cleared.

[Transiation)
Printing of N.C.E.R.T Text Books

902. SHRILAL BABU RAL
SHRI PRATAPRAO B.
BHONLE:

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether NCERT text books are not
printedin time and as such adversely affect-
ing the studies of children;

(b) # so, the details thereof;

(c) the total demand of NCERT books
during the last two years;

(d) the total number of books published
by NCERT during that period; and

(e) the steps taken to make available
the NCERT books inthe marketintime so as
to avoid the shortage of text books every

year?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARISELJA): (a) No, Sir. The N.C.R.T.
has Informed that their text books for 1991-
92 and 1992-93 were printed and made
available in time.

{b) Does not arise.

{c) The total demand of NCERT text
bouks during the last two years was about 45

miibon coples.
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(¢) The N.C.E.R.T. published 515 text
book titles for 1991-92 and 1992-93 ses-
sions.

(e) The Sale and distribution of NCERT -
text books are done through 14 Wholesale
Agents in Delhiand 24 Wholesale Agents in
other States/UTs. In order to improve the
delivery systemof its textbooks, NCERT has
decided to open regional publication and
distribution centres at Calcutta, Madras and
Ahmedabad. The requirement of northern
region will be met from the Headquarter,
Delhi. Thereis a Sales Counterinthe NCERT
Campus in Delhito meet the emergent local
demands.

“All necessary steps have been takento
ensure that all the NCERT text books are
available before the commencement of the
new academic session of 1993-94.

[English)

Railway Bridges on National
Highways

903. SHRIDHARMANNA MONDAYYA
SADUL: Will the Minister of RAILWAYS be
pleased to state:

(a) the amount allocated by his ministry
for widening and development of Railway
Bridgesalling on National Highways includ-
ing National Highway No. 13; and

(b) the details of railway bridges likely to
be widened in Solapur District on National
Highway No. 13?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MUL-
LIKARJUN): (a) Widening and development
of road overbridges is done by Railways on
depositterms; hence no provision is madein
Railway Budget for such works. However,
Railways provide for-{unds for Railway’s
share of cost in construction-of new road
overbridyes. B

(b) Proposal for one such bridge at the
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outskirts of Sholapur, receivedfromthe State
Government is at planning stage.

Health for All By 2000 A.D.

904. SHRIMATI VASUNDHARA RAJE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have made
any review on the progress towards Heatth
for all by 2000 A.D.;

(b) if so, when the last review was made;
and

(c)the details of the progress according
tothe review since the Aima Ata Declaration

JULY 14, 1992
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or since the adoption of the National Health
Policy?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). The provision of
health care services is continuously moni-
tored and modifications introduced in Keep-
ing with the demographic and epidemiologi-
cal profile. An evaluation of the Healith strat-
egy was last undertakien in 1990.

(c) The National Health Policy adopted
by the Government in 1983 indicated the
targets to be achieved for Health for all by
2000 A.D. and laid down important indica-
tors to measure achievements which are
provided in the attached Statement.
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Supertast Trains From Bombay to
Trivandrum

905. SHRI P.C. CHACKO: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Government proposeto
introduce new superfast train from Bombay
to Trivandrum in view of heavy density of
passengertraffic;

(b).if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) Due to operational and resource
constraints.

Train Accident in Kottayam, Kerala
906. SHRITHAYIL JOHN ANJA-
LOSE:
PROF.K.V. THOMAS:

Will the Minister of RAILWAYS be
pleased to state:

(a) whetherthere was atrain accident at
Kodur in Kottayam District, Kerala;

(b) whether any inquiry has been held
into the accident;

(c) if so, the findings thereof and the
total loss suffered as a result of the accident;

(d) the steps proposed to be taken to
prevent such accidents in future;

(e) whether the repair of the damaged
portion of railway line is over; and

(f) it so, the total time token for the
restoration of the railway traffic and the total
cost of the repair work? :

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir. 18 wagons ofa
goods train'derailed over a bridge between
Kottayam and Chingavanamstations on the
Ernakulam-Quilon section of Trivandrum
Division of Southern Railway on 12.6.1992.

(b) Yes, Sir. A joint inquiry by a multi-
disciplinary Committee of three junior ad-
ministrative grade officers has been held
into this accident.

(c) Thereport of the Committee is under
finalisation. The total loss suffered on ac-
count of this accident, including expenditure
on restoration operations, is estimatedtobe -
Rs. 119.83 lakhs.

(d) Pending receipt of the inquiry repon,
allnecessary precautions and safeguardsin
the maintenance of permanent way and roll-
ing stock and train operations have been
taken.

(e) Yes, Sir.

(f) 113 hrs. and 20 minutes were taken
for restoration of traffic. The cost of repair
works out to Rs. 51.95 lakhs.

Supply of Substandard Drugs By
Hospitals

907. SHRI KARIYA MUNDA: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whetherany case of supplying of sub
standarddrugs in hospitals of Delhihacome
to the notice of Government;

(b} if so, the details thereof; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI DK. THARA DEVI
SIDDHARTHA): (a) Yes Sir.

(b) Supply of Ing. Gesicaine 2% B No. IB
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102 by M/s S.G. Phaswa to Safdarjung
Hospital in 1991-92,

(c) The batch was got replaced free 61
charge.

Maedical Facility to Rural Poor

908. DR. K.D. JESWANT: Will the Min-
ister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) the targets fixed under the seventh
Five Year Plan to extend medicalfacilities to
the rural poor and specially to the Scheduled
Castes and Scheduled Tribes and in back-
ward area of the country State-wise;

(b) the extent to which the targets have
been achieved so far; and

(c) the steps taken or proposed to be
taken to extend medical facilities to achieve
the targets?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (KUMARI D.K. THARA DEVI
SIDDHARTHA): (a) Medical facilities to the
populationin rural areas are providedthrough
the sub-centres, Primary Health Centres and
the Community Health Centres. These
Centres are established on the basis of
population norm. Asub-centre is established
for 5000 population in plain and 3000 popu-
lation in hilly and tribal areas. A Primary
health Centre is established for 30,000
population in plain areas and 20,000 popula-
tion in hilly and tribal areas. A Community
Health Centre is established for 1,20,000
population in plain areas and 80,000 popula-
tion in hilly and tribal areas. there is no other
Criterion for opening of these centres.

(b) Statement | and l showing the State-
wisetargets fixed for the Centres for Vil Five
Year Plan (1985-90) and also the number of
these Centres reported to be functioning as
on 31.3.92 showing the State-wise position
are attached. The targets of providing rural
infrastructure have almost been met by most
of the States. The lagging States have been
directed to fulfil the backlog of their targets
and make these centres functional. During
VIl Five Year Plan the emphasis is on con-
solidation of achievements made so far.
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Wagons for Mormugao Port

909. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
RAILWAYS be pleased 1o state:

(a) the railway stations in Goa ar.d
outside Goa, from where iron and manga-
nese are transported to Mormugao Port by
wagons;

(b) the revenue earned by thr ~.u ways
as freight charges from each of ti - se sta-
tions during the last three ye 's;

(c) the average transportation time for
carrying this ore from the railway yards in
these stations to the Mormugao port;

(d) whether there is any delay in trans-

. ASADHA 23, 1914 (SAKA)
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portation because of shortage of railway
wagon<; ind

(e) if so, the steps proposed to be taken
o make available required number of wag-
ons?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Iron ore and Manganese
ore is loaded in wagons from Tornagallu,
Kariganuru, Hospet, Vyasankere, Yesh-
wantnagar, Swami-halliand Bellary stations
for export through Mormugao port. At no
station in Goa iron ore is loaded in Railway
wagons.

(b) The revenue earned by the Railways
for carriage for iron and manganese ores
fromthese stations to Sanvardamforthe last
three years is as indicated below:-

Stations Revenue earned as freight charges
(In crores of rupees)

1989-90 1990-91 1991-92
Tornagaliu 0.97 1.21 0.71
Kariganuru 0.84 1.02 0.63
Hospet 0.29 0.32 1.00
Vyasankere 2.04 2.23 2.80
Yeshwantnagar 0.33 0.65 0.60
Swamihalli 1.39 1.42 2.09

Bellary 0.16 0.26 0.44

(c) The average transportation time for
carrying ores is about 20 hours.

(d) There is no delay in transportation
due to shortage of railways wagons.

(e) Does not arise.
ENVIRONMENTBRIGA

CE

910. PROF. PREM DHUMAL: Will the

Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government have de-
cided to constitute “Prayavaran Sudhar
Vahinis” (Environment Brigade) o protect
and preserve environment and forestsin the
country;

(b)if so, whether the Government have
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identified the States where this programme
is proposed to be implemented first;

(c) if so, the details thereof;

(d) whetherthe Governmentconsiderto
give preference to Himachal Pradesh which
hadbeen selectedfor Ecological Task Force
in 1983; and

(e) if so, the time by which the Prayav-
aran Sudhar Vahiniis likely tobe constituted
in Himachal Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The Gov-
ernment has decided to constitute ‘Paryav-
aran Vahinis'to create environmental aware-
ness and control pollution & environmental
degradation & preserve forests and wild life
throughthe involvement of non-governmen-
tal organisations and individuals, particu-
larly the students and the youth.

(h) and (c). ‘Paryavaran vahinis would
be constituted in 100 districts spread over
various states duringthe current year. Qut of
these, 46 districts in 14 states andthe Union
Territory of Delhi have already been identi-
fied. These states are Andhra Pradesh, Bihar,
Goa, Gujarat, Haryana, Himachal Pradesh,
Kerala, Madhya Pradesh, Haryana, Hima-
chal Pradesh, Kerala, Madhya Pradesh,
Maharashtra, Orissa, Rajasthan, TamilNadu,
Uttar Pradesh & West Bengal. Letters have
been written 10 all the State Governments
and Union Territory Administraticns in this
regard.

(d) and (e). 2 districts namely Kullu &
Palampur in Himachal Pradesh have been
selected for constitution of ‘Paryavaran
Vahinis’ and intimation sent to the State
Govemment. Actionto set upto Paryavaran
Vahinis has been initiated.

Indian Delegation to the Earth Summit
911. SHRINAWAL KISHORE RA!:

SHRI SANAT KUMAR MAN-
DAL:

JULY 14, 1992
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SHRIN.J. RATHVA:

Will the Minister ot £l "RONMENT
AND FORESTS be pleased tu stale:

(a) The details of the Indian Delegation
including representatives of Non-Govern-
ment Organisation attended the Eanh
Summit held in June, 1992;

(b)thetotalexpenditure incurredinclud-
ing theforeign exchange componentthereof;
and

(c)the achievements made by the Dele-
gation? .

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR! KAMAL NATH): (a) The list of
members of the Indian Delegation which
participated in the United Nations Confer-
enceon Environment and Development held
at Rio de Janeiro(Brazil) in June, 1992, is
given in the attached statement.

(b) Information is being collected and
will be placed on the Table of the House.

(c) The Indian Delegationtothe UNCED
played an active role not only.in the detailed
negotiations on Agenda 21 but also in mobi-
lising opinion both among counties of the
Group of 77 and others, on various important
issues, particularly in regard to the Riv
Declaration on Environment and Develop-
mentandthe Statement on Forests, leading
lo a broad ccnsensus of views.

Statement
Members of the Indian Deletion to the
United Nations Conference on Environment
and Development at Rio de Janero

1. Shri Kamal Nath, Minister of Envi-
ronment and Forests.

2. ShriHar Swarup Singh, Lt. Gover-
nor of Pondicherry, Pondicherry

3. ShriAmbarish Mukherjee, Minister
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10.

11.

12.

13.

14.

15.

16.

of Environment, Government of
West Bengal & Chairman, West
Bengal Pollution Control Board

Shri Mani Shankar Aiyar, Member

" of Parliment, Lok Sabha

Ms. Bakul Patel, Sheriff, Bombay

Dr. Digvijay sinh, Former Member
of Parliament and Former Deputy
Minister for Environment

Dr.M.S. Swaminathan, Agriculiture
Scientist and Director, M.S. Swa-
minathan Research Foundation,
Madras

ShriHariDang, Executive Director,
Sustainable Development New
Delhi

Shri Anil Agarwal, Director, Centre
for Science and Environment, New
Deihi

Shri Kartikeya Sarabhai, Director.
Centre for Environment Education,
Ahmedabad

Prof. P. Khanna, Director, Na-
tional Environment & Engineering
Research Institue, Nagpur

ShriR. Rajamani, Secretary, Envi-
ronment & Forests, GOI

Dr. S. Ramachandran, Secretary,
Department of Biotechnology
Government of India

Shri C.D. Pandeya, Inspector
General of Forests, Minisiry of
Environment & Forests, Govern-
ment of India

Shri C. Dasgupta, Additional Sec-
retary (10), Ministry of External
Affairs, Government of India

Shri Mukul Sanwal, Joint Secre-
tary, Ministry of Environment and
forests, Government of India

ASADHA 23, 1914 (SAKA)
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17. ShriD.K. Biswas, Advisor, Ministry
of Environment & Forests Govern-
ment of India

18. ShriAvaniVaish, Director, Ministry
of Environment & Forests Govern-
ment of India

19. Shri Ajai Malhotra, Director, Minis-
try of External Affairs, Government
of India

20. ShriNeerajPrasad, Deputy Secre-
tary, Department of Economic Af-
fairs, Government of India

21. Smt. Deepa Gopalan Wadhwa,
First Secretary, Parmanent Mission
of India, Geneva.

22. Shri Nikhii Seth, First Secretary,
Permanent Mission of india, New
York.

23. Shri Anthony De Sa, Deputy Sec-
retary to the Minister of Environ-
ment and Forests.

Applications for Import of Wheat

912. SHRI K.V. THANGKABALU: Will
the Minister of FOCD be pleased to state:

(a) the details of the applications/pro-
posals received by the Government for the
import of wheat since January 1992;

(b) the number of Indian applicants out
of them and the number thereof from
Nonresident Indians; and

(c) the details of the norms laid down to
consider applications fromindians andNRIs?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). The prospective ex-
porters of wheat keep on sending there
offers suo-motto fromtime totime. However,
in response to the global open tenders in-
vited by the Government in March, 1992 for
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import of wheat, 24 otfers were received, out
of which one was from non-resident Indian.
There was no ofter from any Indian firm.

(c) The Government did not lay any
such norms.

[Translation)

Train Accidents in Moradabad
Division

913. SHRISANTOSH KUMAR GANG-
WAR: Will the Minister of RAILWAYS be
pleased to state:

(a) the number of rail accidents oc-
curred in Moradabad division of Northern
Railways during the last one year and total
loss suffered as a result thereof;

(b)the causes of the said accidents; and

(c) the action being taken 1o prevent
such accidents in future?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) There were three train acci-
dents during1991-92 on the Moradabad
Division of Northern Railway. The cost of
damage to railway property has been as-
sessed at Rs. 0.79 lakhs.

(b) Two accidents took place due to
failure of railway staff while the third one was
due to negligence of road user.

(c) Some of theimportant éteps takento
reduce accidents are:-

(i) Induction of technical device to aid
the human element;

(i) monitoring the perfornance of staff
of critical safety categories such as
drivers, guards, station masters,
etc.

(iii) intensive training of statf in opera-
tional categories;

{iv) intensive andirequent inspections

JULY 14, 1992
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of sensitive installations;

(v) surprisechecks againstcarriage of
inflammable/explosive material in
passenger trains and

(vi) provision of whistle boards/speed
breakers and road signs at the
approaches of unmanned level
crossings and improving visibility
for road users and train drivers.

(English)

National Health Policy

914. SHRIGEORGE FERNANDES:
SHRI RABIRAY:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government are con-
sideringto make changes inthe health policy
of the country;

(b) if so, the details thereof; and

(c) the steps taken to provide free
medicines to the rural poor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). The policies
governing Health are constantly reviewed
modified to try and met the most pressing
needs of the population within the resources
available. These reviews are done during
the formulation of the State Health Plans as
well as Central Plan and the meetings of the
State Health Ministers keeping in mind the
epidemilogical and demographic changes.

(c)Healthcare services are the respon-
sibility of State Government Health care
services tothe rural population are provided
through net-work of sub-centres, primary
health centres free of cost. However, the
Central Government provides agrant of Rs.
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two thousand per annum per sub-centre
towards cost of medicines for distribution to
the rural poor.

[Translation)

Renovation of Ruins of Miteri (Saidpur),
U.P.

915. SHRIRAJNATH SONKAR SHAS-
TRI: Willthe Minister of HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) whether the State Government has
sent any proposal for the renovation, exca-
vation and preservation of the ruins of Mitri
(Saidpur), a place of archaeological impor-
tance in Gazipur district of Uttar Pradesh to
develop tourism there; and

(b) if so, the steps proposedto be taken
by the Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) The Archaeological
Survey of India has not received any pro-
posal from the State Government for the
renovation, excavation and preservation of
ruins of Mitri (SALDPUR) in Gasipur district
of U.P. There, however, is a centrally pro-
tected site at Bhitari (Saidpur), District
Gazipurwhich is being maintained/preserved
by ASIA.

(b) Does not arise.
[English)
Unced Meet at Rio-De janeiro

~ 916. SHRIPRATAPRAOB.BHONSLE:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the paints emanating from
the recent discussion held during SAARG
Environment Minister's Conference at New
Dethi were taken up by India in the UNCED
Conference; :

ASADHA 23, 1914 (SAKA)
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(b) it so, the details thereof; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Joint Communique adopted by the
SAARC Environment Ministers Conference
heldin New Delhi on 8-9 April, 1992 reflected
the consensus of view of all the SAARC
countries on Environment and Development.
The Communique was subsequently circu-
lated as an official document of the United
Nations Conference on Environment and
Development (UNCED). The Communique
represented the views of the SAARC coun-
tries, including India, and was in accord with
the position taken by India on the issues of
environment and development at UNCED
held at Rio de Jeneiro (Brazil)in June, 1992.

(c) Does not arise.
[Translation)
Daily Running of Vidarbha Express

917. SHRI PANDURANG PUNDLIK
FUNDKAR: Will the Minister of RAILWAYS
be pleased to state:

(a) whetherthere has beenalong stand-
ing demand to run Nagpur-Bombay 5 DN .
Vidarbha Express daily for the convenience
of the passengers of Vidarbha area of Ma-
harashtra;

(b) whether there has been Rail Roko
Agitations in Amravati, Nagpur and Buldana
districts of Vidarbha area of Maharashtra;

(c) if so, the reaction of the Govern-
ment?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Yes, Sir.

(b) Examined but not found feasible at
present. :
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Gola Goraknath to Shahjahanpur
Railway Line (UP)

918. SHRISURENDRA PAL PATHAK:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether proposal for laying a new
railway line between Gola Gokarnnath and
Shahjahanpur via Mohumaddi in Uttar
Pradesh is under consideration of the Gov-
ernment ;

(b) if so, the time by which construction
work is likely to commence; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir

(b) Does not arise
(c) Constraint of resources.

Water (Prevention and Control of
Pullution) Act, 1974

919. DR. RAMESH CHAND TOMAR:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Union Governmentpropose
to amendthe existing Water (Prevention and
Control of Pollution) Act 1974; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS(SHRI KAMAL NATH): (a) and
(b). There is no proposal for amending the
existing Water (Prevention and Control of
Pollution) Act, 1974. The Act was last
amended on 29th September, 1988.

Anna Nagar-Villivakkam Railway Line

920. SHRI ANBARASUERA: Will the
Minister of RAILWAYS be pleased to state:
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(a) whether construction for a railway
line between Anna Nagar and Villivakkam
has starnted;

(b) if so, the details of progress made so

far, and

(c) If not , the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS ( SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) Commencement of the work will
depend upon the result of the Techno-Eco-
nomic survey proposed to be taken up dur-
ing the current year.

~ Bridge Over Bagmati River

921. SHRIHARIKISHORE SINGH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether a proposal to construct
Dheng bridge over river Bagmati between
Dheng andBarjiniarailway Stations of North
Eastern Railway was received by himduring
a meeting of the Northern Region Members
of Parliament;

(b) if so, the reaction of the Government
thereto; and

(c)the action proposedtotakenthereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The line Raxaul to Darbhanga (MG)
is in operation and no need has been felt for
provision of any new Railway bridge be-
tween Dheng and Banginia Railway sta-
tions.

(c) Does not arise.
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[Translation]

Direct Train from Bhavnagar to
. Bombay and Delhi
922. SHRIMATIBHAVNA
CHIKHLIA:
SHRIMAHESH KANODIA:
SHRIRATILAL VARMA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whetherthe Government proposeto
introduce a direct train from Bhavnagar
(Gujarat)to Bombay and Delhiin nearfuture;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) No, Sir.

(b) Does not arise.

(c) Due to operational and resource
constraints & lack of commercial justifica-
tion.

[English]

Difficulties of 8476 DN and 2816 DN
Parsengers

923. DR.KARTIKESHWARPATRA: Wil
the Minister of RAILWAYS be pleased to
state:

(a) whether the passengers of 8476 Dn
and 2816 Dn are facing difficulties of water
supply, catering service, unauthorised entry
to reserved compartments and forcibly un-
authorised entry to reserved compartments
and forcibly occupying reserved berths, fre-
quent chain pulling and the RPF, TTE re-
main ineffective;

(b) if so, whether any action has been
taken by the Government in this regard;
and
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(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Adequate arrangements for
supply of drinking water and carting service
already exist. Some cases of unauthorised
entry of passengers in reserved coaches
andelarmchain pulling have come to notice.

(b) and (c). Regular checks are con-
ducted in these trains and the persons de-
tected travelling unauthorisedly or found
indulging in alarm chin pulling without rea-
sonable and sufficient cause are dealt within
accordance with the provisions of the Rail-
ways Act.

[Translation]
Hindi Training Centres

924. SHRIB.L. SHARMA PREM:
SHRI  PHOOL CHAND
VERMA:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the steps taken by the Government
to provide facility for teaching Hindi Short-
hand and Hinditypewriting in North Eastern
States of the country;

(b) the places where training centres
have been opened in those states with the
help of the Union Government; and

(c) the scheme for expansion of these
facilities during this year and the next finan-
cial year?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) to (c). Under the
Scheme of Assistance to Voluntary Organi-
sations for promotion and propagation of
Hindi, grants .2 sanctioned to voluntary
organisations interalia for running Hindi
chonthardand/orHi~ - "ypew: ngCentres.
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Besides, under the Hindi teaching Scheme,
training in Hindi shorthanded and Hindi
Typewriting is provided to Central Govern-
ment employees andto the employees of the
. Govemment undertakings, Banks etc. atthe
following Centres inthe North-Eastern States
of the country:-

Shorthand and Typewriting Centres
Assanr. Guwabhati, Dbrugarh & Kamrup.
Manipur Imphal.

Nagaland Kohima.

Meghalaya Shillong

Sikkim Gangtok.

* In addition to shorthand Centres, Hin-
diTypewriting Centres are also being run at
these places.

In addition, Hindi Typewriting/Shorthand
training is also imparted through correspon-
dence courses.

The aforesaid existing facilities for Hindi
Typewriting/shorthandtraining appearto be
adequate. However, the new proposals for
support to Hindi Typewriting/shorthandtrain-
ingin North Eastern States would be consid-
ered keeping in view the needs of the region
and also the available resources.

Railway Projects in Punjab

925. SHRI KAMAL CHAUDHARY: Will
the Minister of RAILWAYS be pleased to
state:

(a) the details of the proposals for new
railway projects submitted by the Govern-
ment of Punjab during the \ast three years;

(o) whether some ofthe proposals have
been found unremunerative; and

(c) if so, the details thereo! and the
action taken on each of the proposals?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) Following were the propos-
als for new lines:-

(1) Newelectrified BGlink fromRajpura
to Chandigarh;

(2) Electrifieddouble line fromRajpura
to Patiala;

(3) NewBGlinkfrom Patialato Jakhal;

(4) New BG link trom Chandigarh to
Sirhind/Sarai Banjara; and

(5) Payal (Ferozpur)to Chandigarh.

(b) Surveys for new lines from Rajpura
to Chandigarh and Chandigarh to Ludhiana
carried out in the past have revealed inade-
quate traffic potential. No survey has, how-
ever, been carried out for the remaining
lines. Lines at items(1) 1o (3) were also
proposed to serve the propsed counter-
magnet towns under the National Capital
Region Plan.

(c) Railways are tacing an acute re-
source crunch and, therefore, the proposed
new lines have to wait till the resource posi-
tionimproves. However, in view of persistant
demand, a survey has been ordered for
Rajpura-Chandigarh BG line, which will
provide adirect BG link withimportanttowns
of Punjab without involving a reversal of
trains at Ambale. Further action onthis would,
however, depend upon the results of the
survey andthe availability of resources inthe
coming years.

[English)
New 2ones/Divisions
926. SHRIHARIN PATHAK:
SHRIMATH CHANDRA
PRABHA URS:

Will the Minister of RAILWAYS be
pleased to state:
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(a) whetherthe Government have con-
stituted a Committee to recommend the
creation of new railway zones and divisions
in the country;

(b) if so, when the Committee was
constituted;

(c) whether the Committee has submit-
ted its report;

(9) if so, the places recommended by
the Committee for the creation of new rail-
way zones/divisions: and

(e) the details of recommendations
saccepted bythe Governmentandthe names
of new zones/divisions proposed be created
along with names of their headquarters?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a)to (d). The Railway Reforms
Committee (RRC) was set up in May, 1981
to undertake acomprehensive review of the
working of the Indian Railways. In one of its
reports, namely "Railway Regrouping”, sub-
mitted in July 1984, the RRC recommended
creation of (i) four new zons with headquar-
ters at Jabalpur, Ajmer, Allahabad and
Bangalore; and (ii) ten new divisions with
headquarters at Ambala, Bhopal, Malda,
Ahmedabad, Rourkela, Singrauli, Ghazia-
bad, Guntur, Chittorgarh and Usalapur.

. (e) TheGovernmenthave alreadytaken
upforimplementationthe recommendations
regarding creation of new thvisions at Am-
bala, Bhopal, Malda, Sambaipur (inlieu of
Rourkela) and Nanded (in lieu of Guntur).
Prevailing financial constraints have, how-
ever, precludedthe possibility o going in for
additional zones ordivisions forthe present.

Railway Bridge at Varkaia

827. SHRIMATISUSEELA GOPALAN:
Willthe Minister of RAILWAY S be pleasedto
state:

(a) whether the Government of Kerala
has submitted a proposal to the Union Gov-
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ernment after completing all formalities, for
construction of railway overbridge at Varkala
on Ernakulam - Trivandrum via Kottayam
railway line.

(b) if so, whether the bridge has been
approved and construction work of the bridge
commenced; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN}): (a) The State Government of
Kerala has sponsored the proposal but has
not complied with the requisite formalities.

(b) and (c). Do not arise.
[Translation)

Conversation of Allahabad City to
Alahabad Junction Line

928. SHRIMATI SAROJ DEBEY: Will
the Minister of RAILWAYS be pleased to
state:

(a) whetherthere is any proposalforthe
conversion of metral gauge railway section
between Allahabad city and Allahabad Junc-
tion, into broad gauge; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) This- is being done as a part of
Allahabad-Varanasi guage conversion proj-
ect on which work is in progress.

[English)
Change fn Name of Gommo Junction
929. SHRI BIR SINGH MAHATO: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is any poposal to
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change the name of Gommo Junction to
Netaji Subhas Railway Junction;

(b) if so, the time by which it is likely to
be implemented; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) As per the existing procedure, any
change in the present name of a railway
station can by made only on the recommen-
dation of the State Government concerned
and duly concurred in by the Ministry of
Home Aftairs, Government of India.

No such proposal duly recommended
by the State Government and concurred in
by the Ministry of Home Affairs, Government
of India, has been received.

Management of Youth Hostels

930. SHRI SUDHIR SAWANT: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whetherthe Government proposeto
hand overthe management of youth hostels
tothe voluntary organisations and coopera-
tive bodies; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS SPORTS AND WOMEN AND
CHILD DEVELOPMENT (KUMARI
MAMATA BANERJEE): {a) No, Sir.

(b) As perthe scheme of Youth Hostels,
construction of Youth Hostels is a joint ven-
ture of the Central and State Governments.
The State Governments provide a fully de-
veloped plot of land, free of cost, measuring
1.5 to 2 acres. The Central Government
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bears the full constractiont cost of the build-
ingand hands over the building to the State
Governments on lease basis. The above
scheme does not envisage management of
Youth Hostels by voluntary organisation or
cooperative bodies, but representatives of
voluntary Bodies are on the Central Policy
Committee as well as in the Local Manage-
ment Committee.

Railway Insurance

931. SHRIK. RAMAMURTHEE TINDI-
VANAM: Willthe Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal to
introduce Rail Insurance, inconsultation with
Gic and LIC, for rail Passengers;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) There is already provision of pay-
ment of a sum of Rs.2 lakhs in case of death
or total disability and a minimum of Rs.
16,000/- to a maximum of Rs. 1,80,000/- for
various kinds of injuries under the Railways
Act, 1989.

Grant for Calicut Stadium

932. SHRIK. MURALEE DHARAN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: ~ *

(a) whether the Government are con-
sidering to give grant for completion of Cali-
cut Stadium; and

(d) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
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AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD DE-
VELOPMENT (KUMARI MAMATA BAN-
ERJEE): (a) and (b). The Department of
Youth Affairs & Sports had sanctioned Rs.
5.00 lakhs to Government of Kerala for
construction of an Outdoor Stadium in Cali-
cut. Thisis the maximumadmissible Central
assistance for this purpose. Out of the sanc-
tioned amount, Rs. 2.50 lakhs has been
disbursed to Government of Kerala on
26.2.87 as lIst instalment. The balance
amount will be released after Government of
kerala sentthe Utilisation Certificate and the
Progress Reportin the prescribed mannerin
respect of the grant already released.

New Trains on Southern Railways

933. PROF. K.V. THOMAS: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to
introduce new passengertrains on Southern
Railway within the next six months; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no such proposalat
present.

(b) Does not arise. .

[Translation)

Increase in Fees By Indian Institutes of
Management

934. SHRIMATI SUMITRA MAHAJAN:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state.

(a) whether the fees in various Indian
Institutes of Managementhas been increased
many times;

(b) if so, the reasons theretor;

(c)whether any scheme is being formu-
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lated by the Government for providing finan-
cial assistance to the students in this regard;
and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) and (b). The tuition
fee in Indian Institutes of Management has
been increased from Rs. 500 per annum,
fixed in early sixties, to Rs. 6000/- from the
academic session 1992-93 to enable the
Institutes to meet a part of increased recur-
ring expenditure.

(c)and(d). Banks are providing loans to
needy students. The Institutes have also
made arrangements to provide financial
assistance to students of weaker sections.

[English}
Afforestation Programmes

935. SHRI RAMESH CHENNITHALA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the details of afforestation pro-
grammes launched or proposed to be
launched in various States, particularly in
Kerala; and

(b) the fund allocated o the State Gov-
ernments for 1991-92 and 1992-93 under
alloresialion programmes, programme-wise
and Slate-wise?

TH MINISTER OF STATE FOR ENVI-
RONMENT & FORESTS (SHRI KAMAL
NATH): (a) AfforestationAree planting are
continuing activates undentakeninthe States,
including Kerala, Keeping in view the funds
made available through the State and Cen-
tral Plans. The main programmes include
the externally-aided Forestry Projects, Re-

habilitation of Degraded Forests, Strip Plan-
tations, Farm Forestry, Production Forestry,
Contro! of Shifting Cultivation, Fuelwood &
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Fodder Projects Scheme, Integrated Waste- (b) The Statewise allocation of funds for -+
lands Development Projects Scheme, Des-  undertaking afforestation and tree planting
ern Development Programme, DroughtProne  activities under the 20 Point Programme for
Areas Programme, Schemesfor Cenerating  the years 1991-92 and 1992-93 are given in
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Rural Employment, etc. the attached statement.
STATEMENT
Statewise Allocation Of Funds for 1991-92 & 1992-93 For Afforestation/Tree Planting
Activities. ,
(Rs. in lakhs)
Sl. State/U.T.'s 1991-92 1992-93
1 2 3 | 4
1. Andhra Pradesh 2878.00 1327.76
2. )\runachal Pradesh 624.64 978.60
3. Assam 1848.84 1808.80
4. Bihar 4245.00 2381.21
5. Goa 104.65 168.00
€. Gujarat 5819.69 4126.52
7. Haryana 3937.75 2538.25
8. Himachal Pradesh 2754.98 2943.00
9. Jammu & Kashmir 1997.00 1383.23
10. Kamataka 5577.51 3708.65
11. Kerala 1991.50 2230.20
12. MadhyaPradesh 7031.00 ' 3882.16
13. Maharashira 5177.51 7308.65
14. Manipur 491.12 364.00
15. Meghalaya 1407.37 '980.00
| 16. Mizoram 290.00 NA
17. WNagaland 169.27 . 336.00
18. Orissa

3669.36 3191.85
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(Rs. in lakhs)

Sl State/U.T.’s 1991-92 1992-93

1 2 3 4
19. Punjab " 944.12 568.40
20. Rajasthan 7703.66 4792.92
21. Skkim 494.73 344,40
22, Tamil Nadu 1773.69 2841.04
23. Tripura 1326.30 407.40
24, Uttar Pradesh 9742.99 5421.51
25. West Bengéu 2740.31 1504.80
26. A&Nlsland 120.00 350.00

27. Chandigam 30.00 NA
28. "D & N Haveli 93.54 118.83
29. Daman &Diu 17.00 14.00
30. Delhi 100.00 199.50
31. Lakshadweep 8.50 11.20
32. Pondicherry 88.57 35.00
75198.96 52382.79°

*- Does not include Rs. 96.00 crores of
Jawahar Rojgar Yojna funds. Alsdus not
include Rs. 115 crores of NWDB budget.
Total tentative outlay for point no. 16 of the
20-point programme is Rs. 735.00 crores.

NA- Not Available

Quota ot Foodgrains ot U.P.

936. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of FOOD be
pleased to state:

(a) whether the Government have any
proposalto increase the quota of foodgrains
for strengthening the Public Distribution
Systemin States onthe basis of the increase
in the population at as per the 1991 census;

(b)if so, the details ot the increase inthe
Quota of Uttar Pradesh during the current
year;

(c) if not, the reasons therefor; and

(d) the details of the increrase in the
Quota of foodgrains allocated to each State
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during the year 1989-90, 1990-91 and 1991-
92; and the quantity of foodgrains proposed
to be allocated during the current year?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The allocations of foodgrain
(Rice and Wheat) to States/Union Territories
tfrom Central Pool the Public Distribution
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System are not made on the basis of popu-
lation.

(b) and (c). Do not arise.

(d) A Statement showing allotments of
rice and wheat to various States/Union Ter-
ritories during 1989-90, 1990-91 and 1991-
92 is attached. Allotments are made on
monthly basis. Thus information regarding
allocations to be made during 1992-93 can
become available only afterthe year is over.
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[Transiation)

Air Conditioned Coaches to Maurya
Express

937. SHRI LALIT ORAON: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether air-conditioned coaches
have not been provided to Maurya Express
(Gorakhpurto Hatia) a long-distance impor-
tant train; and

(b) if so, the reasons therefor and the
time by which this facility is likely to be
provided to this train?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) and (b).lt has not yet been
possible toprovide Air-conditioned coaches
on many important trains on the Railways
including Maurya Express due to shortage of
such coaches on account of limited produc-
tion capacity. As a policy, however, it has
already been decided to provide Air-condi-
tioned accommodation on all overnight Mail/
Express trains in due course of time.

Official Language Implementation
Committee in Sangeet Natak
Akademi

938. SHRITARA CHAND KHANDEL-
WAL: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state: :

(a) whether the Official Language
implementations Committee has been con-
stituted in Sangeet Natak Akademi;

(b) if so, the number of meetings of the
Committee held during the last two years;
and '
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(c) if no meeting was held, the reasons
thereof afid action proposed to be taken in
this regard? :

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF
CULTURE)(KUMARI SELJA): (a) No, Sir.

(b) Does not arise.

(c) Steps are underway to constitute an
Official Language Implementation Commit-
tee in the Sangeet Natak Akademi.

[English]

Storage Capacity in Pauri (Garhwal)
and Chamoli Districts

939. MAJ.GEN.(RETD) BHUWAN
CHANDRA KHANDUR: Will the Minister of
FOODbe pleasedto referetothe reply given
1o USQ.No.5405 on 31st March, 1992 and
state:

(a) whether the Government have any
proposal to create any storage Capacity in
Pauri Garhwal and Chamoli districts which
are prone to heavy snowfall and land-slid-
ings;

(b) if so, the detailsthereof; and
(c) it not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (c). The Food Corporation of
India (FCI) and the Central Warehousing
Corporation (CWC) are the main Central
agencies engaged in storage construction.
The FCI proposes to construct a godown of
10000 MTs capacity at Harawala and an-
other one of 2500 MTs capacity at Gopesh-
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war 10 meet the storage réquirements of
PauriGarhwai and Chamoli Districts respec-
tively.

The CWC also has plans to construct a
warehouse of 5000 MTs capacity at sri-
nagar, in Pauri Garhwal Districtfor exclusive
use of FCl for storage of foodgrains.

Validation Tests for Higher Level
Education

- 940. SHRIGURUDAS KAMAT : Willthe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:(a) whether
the Govemment Proposed to introduce
admission test at higher levels of education;
and :

(b) if so, the details thereot specitying
the courses for which it is likely to be intro-
duced? : :

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) and (3).The Pro-
gramme of Action for the implementation of
National Policy of Education,1986 envis-
agesdevelopmeht of entrance examinations
foradmissionto institutions of higher educa-
tion. According 1o the information furnished
by UGC most of the Central Universities are
conducting entrance tests for admission to

_ post-graduate and professional courses.

Casual Labour

941. SHRI SHRAVAN KUMAR
PATEL:Will the Minister of RAILWAYS be
pleased to state:

(a) the number of casual labour em-
. ployed on different Railway zones, during
. 1980-91,1991-92 and 1992-93 so far; and
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(b))the steps taken 10 ensure that the

wages reach the worker who has put in the
work and not cornered by middle-men?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) the strength of casual la-
bouremployed on zonal Railways is as under:

1990-91 1.45 lakhs.
1991-92 1.08 lakhs.
1902-93 1.08 lakhs

(so tar) approximately

(b) Wages are disbursed through the
departmental staff directly to the workers in
the presence of witnessing officials and no
middlemen are involved.

Integrated Education for Disabled
Children

942, SHRIGANGADHARA SANIPALLI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)the stepstaken by the governmentto
promote education under the Integrated
Education for Disabled Children Scheme;
and

(b) the details of financial assistance
provided1o Non-Government Organisations
therefor during the last three years, State-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT.OF CUL-
TURE) (KUMARI SELJA): (a) The Govern-
ment of India is implementing the Centrally
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sponsored Scheme of IEDC with the objec-  Besides, the Scheme provides for meeting

tive of providing educational spportunities ~  the cost of salary of specialteachers; setting.
for digabled children in common schools.  up of resource rooms; carrying out assess-
ment of disabled children,training of special

Under the Scheme, 100% financial assis-
teachers; removal architectural barriers in

tance is provided to states/Uts/VOs for cre-
ating necessary facilities for the disabled  schools and production of instructional ma-

children in common schools andgiving vari-  terial,
ous allowances to them for books and sta-
tionery, transport, uniform, equipment etc. (b) A Statement is attached.
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Missing of statues of Mahabodhi
Temple in Bihar

943. SHRI CHHEDI PASWAN: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

a) whether most of the statues of Ma-
habodhi Temple of Bodh Gaya in Bihar have
been stolen or are missing;

{b) it so, whetherthe Uniongovernment
have received any memorandum from the
state Government in this regard;

(c) if so, the details therefore; and

(d) the measures being taken by the
Government in this regard?

THE DEPUTY MINISTER IN THE .

MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) As perthe information
received from Central Bureau of Investiga-
tion and National Crime Records Bureau, no
theft of statues of Mahabodhi Temple,
Bkdodh Gaya has been reported.
(b) No, Sir.

(c) Does not arise.

(d) Since Mahabodhi Temple of Bodh
Gaya in Bihar is not a centrally protected
monument, the question of taking any meas-
ures by the Government of India does not
arise.

[English]

Profitability and Economic viability of
Shatabdi Express

944. SHRI RAM NARESH SINGH: Will
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the MINISTER OF RAILWAYS be pleased
to state: .

(a) whether the Government have con-
ducted any study of the profitability and
economic viability of the different pairs of
Shatabdi Express;

(b) if so, the findings thereof;

(c) whether the Government proposeto
introduce more Shatabdi Express especially
one up to Patna; and

u(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN]J: (a) No, Sir.

. (b) does not arise.

(c) and (d). At present there is no pro-
posal to introduce any additional Shatabdi
Express.

Aids Cases In Calcutta

945. SHRI SANAT KUMAR MANDAL:
Will the MINISTER OF HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether attention of the government
has been drawn to the news-item captioned
“AIDS comes to Calcutta’s doorstep” ap-
pearing in the “Indian Express”, New Delhi
dated June 23 1992; and

(b)if so, the steps being taken to contain
this growing menace and confront the prob-
lem head on before things get out of hand?

THE MINISTER OF STATE IN THE.
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI MATI D.K. THARA DEVI
SIDDHARTHA): (a) Yes.
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(b) The following measures have been
taken to check the spread ot AIDS in Cal-
cutta:-

(1) Strengthening of the Blood Banks
withfacilities fortesting of blood before trans-
fusion in order to ensure the supply of safe
blood.

(2) There are 7 Zonal Blood testing
Centres in Caicutta and all the 33 Blocd
Bank in that Metropolis are lined to them for
screening of blood samples for HIV infec-
tion.

(3) Designing of Intervention strategies
in collaboration with NCOs for taking up
information, education and communication
activities amongst high risk group located in
a specific area.

(4) Treatment of STD cases and supply
of condoms for self protection among high
risks groups.

(5) National AIDS Control Project is
being implemented fromthe current year for
prevention and control of AIDS. The project
involved an outtay of Rs. 270 crores and will
be implemented for a period of 5 years.
Assistance both in cash and kind will be
provided to state governments for carrying
out AIDS Control activities.

[Translation)
Accident of Bhagirathi Express Near
Paranpur Village

946. SHRIN.J. RATHVA: Will the MIN-
ISTER OF RAILWAYS be pleased to state:

(a) the number of persons killed and
injured as aresult of collision between Bhagi-
rathi Express and the tractor in April, 1992 at
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an unmanned railway crossing near Par-
anpur village falling between madhavganj
Katka Railway Station near Varnanasi;

(b) the amount of compensation pro-
vided to those killed and injured;

(c) whether railway crossing has since
been constructed at that place;

(d) if not, the reasons for not setting up
a railway crossing there so far;

(e) whether the cause of the accident
has been inquired into; and

(f) if so, the action taken against the
erring officials?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 13 persons lost their lives
and another 9 sustained injuries when their
tractortrolley dashed against the locomaotive
of BhagirathiExpress atthe unmannedicvel
crossing No. 26 between Katak and Mad-
hosing Jn.stations of North Easter Railway
on 16.4.1992.

(b) No compensation is admissible as
per extent rules.

(c)Anunmannedlevelcrossing already
exists at the site of the accident.

(d) The level of traffic does not justify
manning of this unmanned level crossing.

(e) Yes,Sir.

(f) Does not arise as the accident was

due 10 the negligence of the tractor driver
himsel.
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. Population of Tibetan System of
Medicine

947. SHRI SUBASH CHANDRA
NAYAK: Will the Minister of HEALTH
AND FAMILY WELFARE be pleasedto
state:

(a) whether government have made
any study on the Tibetan system of
Medicine;

. (b) if so, the details thereof;

(c) whether these medicines have
proved effective in curing many chronic
diseases; and

(d) if so, the steps taken 10 popularise
the Tibetan System of Medicine in the
country?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATHI)D.K. THARADEVI
SIDDIHARTHA): (a) to (d). Yes Sir. the
Central Council for Research in Ayurveda
and Siddha hasaresearchunitinLehwhich
has carried out research studies on Amchi
system of Medicine, to find out therapeautic
efficacy of medicines in peptic ulcer and
Eczema. These studies have proved that
some Tibetan medicines are effective in
treatment of these diseases. The Council
has edited and published one Tibetan manu-
script.

Facilities at Stations on Western
Rallway

948. SHRI CHANDRESH PATEL: Will
the Minister of RAILWAYS be pleasedto
state:
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of the same at

e

" Written Answers 406

(a) whether there are no waiting and
retiring rooms, benches on platforms and
other passenger:amenities on HAPA Rail-
way Station on western Railway;

(b)whetherthere are demands fromthe
publicandtheir representatives for provision
Hapa,Jamnagar,
Dwarka,Okha,Rajkot and Porbander sta-
tions; and

(c)the details regarding other demands
of public of that area, regarding railway facili-
ties and the action being taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) All the required passenger
amenities vizbenches, waiting rooms, drink-
ing water arrangements including water
coolers, toilet facilities, booking/reservation
cffice, shed over ptatforms,etc., are already
available at Hapa. there is no proposal to
provide a retiring room.

(b) and (c). No representation has been
received recently. Adequate amenities/fa-
cilities such as as benches, latrines,
urinals,water coolers, water huts, booking/
reservation facilities, shed over
platforms,waiting halls.etc.,, are already
available atdamnagar, Dwarka,Okha, Rajkot
and Porbandar stations.

Aduiteration in Ground spices

949. SHRIN. DENNIS: Willthe Minister
of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether ground spices are made
attractive by using tarcoal dyes which is
harmful: and

(b) if so, the action taken or proposed 1o
be taken by the government in this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE(SHRIMATHID.K. THARADEVI
SIDDHARTHA):(a) and (b).The standards
of spices and condiments prohibit the use of
added colouring matter in the spices. fur-
ther, sale of ground spices with clouring
matter is a punishable offence under the
Prevention of food Adulteration Act,1954.

Supply of Rice to States

950.°SHRI P.C. THOMAS: will the Min-
ister of food be pleased to state:

(a) the States to which rice is being
supplied under the Public Distribution Sys-
tem and the States contributing rice to the

“Central Pool with quantity and quality thereof:

" (b) whether the Government of Kerala
has requested the Union government to

supply good quality of boiled rice to that -
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State from the nearby States like. Andhra
Pradesh;

(c)if so, the steps taken by the Govern-
ment in this regarl¥; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHRI TARUN
GOGOI): (a) all States/Union Territories are
being supplied rice from Central Pool under
the Public Distribution System.

A Statement showing the quantity of
rice procured for the Central Pool during
1991-92 Kharif marketing Seasonis attached.

(b) Yes,Sir.

(c) and (d).The Food Corporation of
India is supplying good quality rice to Kerala
and has been asked to make available as
much boiled rice to Kerala as possible.

STATEMENT

Quantity of Rice(Including Paddy in Terms of Rice) Procured for Central Poo! During
1991-92 Kharif Marketing Season (Upto 3rd July,1992)

State/Union Territories

Quantity in ‘000 t

Tonnes
Andhra Pradesh 2229
Arunachal Pradesh Neg.
Assam 6
Haryana 918
Karnataka 110
Madhya Pradesh 403
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State/Union Territories

Quantity in ‘000 t

Tonnes
Maharashtra 49
Qrissa 246
Punjab 4247
Rajasthan ‘ 20
Uttar Pradesh 831
West Bengal 71
Chandigarh 24
Delhi 5
Pondicherry 4
Total 9163

(Neg:Negligible below 500 tonnes)

More trains on Bankura-Damodar
Section

951. SHRI HARADHAN ROY: Will the
MINISTER OF RAILWAYS be pleased to
state:

(a) whether there is any proposal to
introduce more trains on Bankura-Damodar
Railway section;

(b) if so, the details thereof;and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) does not arise.

(c) Lack of commercial justification.
Loan From Japan

952. SHRI VILAS MUTTEMJAR: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Japan is likely to provide
assistanc? to India in the field of environ-
ment related schemes; and

(b) if so, the details thereof?

THE MINISTER OF STATE ™ THE
MINISTRY OF ENVIORNMENT A:-..2 FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Japan has shown interest in assisting India
in the field of environment. Inthe Eighth Aid
India Consortium meeting held in June
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1992 JapanhaspledgedaloanofYen 17,773
millionforthe Yamuna Action Plan, for pollu-
tion abatement and cleaning up of the River
Yamuna. This is in addition to Japanese
assistance for the ongoing afforestation
projects in Rajasthan-viz-"Afforestation and
Pasture Development along the IndiaGandhi
Canal” and the “Afforestation Project for the
Aravalli Hills,” '

Test Tube Baby

953.. SHRIMATI SHEELA GAUTAM:
- Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a test tube baby was born
recently in a nursing home in Ludhiana;

(b) if so, the details thereof,and

(c) the names of places in India where
this facility is available?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): {a) and (b). Yes Sir. As per
news paper report, atest tube baby boy was
born at Igbal Nursing and Hospital at club
Road, Ludhiana.

(¢) This facility is available in Delhi,
Calcutta, Bombay, Madras and Bangalore.

AD-HOC Appointments of Teachers in
Kendriya Vidyalayas

954. SHRIGIRDHARILAL BHARGAVA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of the guidelines pre-
scribed and adhered to in respect of ap-
pointment of ad-hoc teachers in Kendriya
Vidyalayas;
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(b) whether some deficiencies/short-
comings in the guidelines have resulted in
the increase in litigation cases;and .

(c)lf so,the details thereof alongwiththe -

~ remedial steps taken by the government in

this regard?”

‘THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) As per
the provisions of the Education code for
Kendriya Vidyalayas when an employee
included in the select panel for regular ap-
pointment is not available or where such a
select panel has not yet been prepared, and
the appointing authority considers it neces-
sary and expedient to do so, a vacancy in
any grade of the service may befilled on ad-
hoc andtemporary basis by the appointment -
of aperson or persons otherwise eligible for
appointmentthereto:

(i) tor
months;or

a period not exceeding six

(i) forthe period forwhich a selectpanel
in respect of the particular post/grade is not
prepared whichever is less.

(b) and (c).The provision of the Educa-
tion code regarding ad-hoc appointments
have not been set aside by any court. In
certain individual cases specific reliet has
been given by various Law Courts depend-
ing on the particular circumstances of the
said case.

Joint Report of ICSSR and ICMR
955. SHR! SUDHIR GIRI: Will the

Minister of HEALTH AND FAMILY WEL-
FARE bepleased to state:
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(a) whether Indian Council of Social
Science Research and Indian council of
Medical Research have prepared a joint
report on the general health pattern in the
country;

(b) if s0, the details thereof;and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): (a)and (b). Yes,Sir.IN 1981,
Indian Council of Medical Research (ICMR)
and Indian Council of Social Sciences Re-
search brought out publication entitled
“Health for all-an alternative strategy”. The
report covered various aspects of the health
delivery system and suggested changes to
improve the health status of the people which
inter-alia inctuded integration of the promo-
tive, preventive and curative functionthrough
greatercommunity participation and special
care of vulnerable groups. It also gave due
emphasis to factors such as Nutrition,
Eduction and Environment.

(c) The recommendation were consid-
eredwhenthe Health Policy 1983 was framed
and have been adopted in the formulation of
healith strategies,particularly at the grass-
root leveis from time to time.

Review of Child Development Pro-
gramme

956. SHRI K.P. SINGH DEO: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT: be pleased to state:

(a) whetherthe Governmenthave made
any review of the implementation of the Child
development Programme;
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(b) if so, the details their of,State-wise;

(c)the significant achievement of the
prograrxme in the backward States; and

(d) the details of the comprehensive
national programme of action on children
drawn up for follow up by the government in
that regard during the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT THE (DEPARTMENT OF
YOUTHAFFAIRS AND SPORTSAND THE
DEPARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARL MAMATA
BANERJEE): (a) and (b). Yes, Sir. A com-
puterised MIS is functioning in the Depart-
ment to monitor and concurrently evaluate
the administrative, nutrition and pre-school
comonents of the scheme every month.
Detailed health and nutritional aspect of the
beneficiaries are monitored by the Central
Technical Committee of the ICDS. During
1980s, reviews were undertaken by the
Programme Evaluation Organisation(PEO)
ofthe Planning Commission andthe Central
Technical Committee (CTC). During 1991-
92 a National evaluation of ICDS has been
carried out by the National Institute of Public
Cooperation and Child Development cover-
ing all aspects of the programme.

(¢' hesignificant achievements of ICDS
Programme as brought out by various evalu-
ation and reviews are as follows:-

(i) This is avillage-based programme
conducted by workers who are’
normaily residents of the same vil-
lage; e

(i)  The programme enlists the active

' help and participation of voluntary
organisations, social



415 Written Answers

activities,academic institutions and
professionals:

(iii) There is a built-in scope forconver-
gence of Health,Nutrition and Child-
hood Education Service at the
Anganwadilevel;

(iv)  Two-thirds of the population cov-
ered by the ICDS Programme'
comprised Scheduled Castes,

* scheduled Tribes and other back-
ward communities;

v) 62% of children benefitting from
the programme are from the low
income group households i.e. in-
come below Rs.2000/-p.a.

(vi) Studies in some ICDS areas by
Central Technical Committee have
been shown a decline in infant
mortality rate, birthrates andgreater
acceptance of familyplanningthan
in non-ICDS blocks;

(vii) Theimmunisation coverage of chil-

dreninthe ICDS areas is substan-

tially higher, some times even 3-4

times higher than in non-ICDS

areas. The incidence of sever

malnutrition declined considerably .

in ICDS covered areas:

Over 80% anganwadis are easily
accessible.

(viii)

(d) The priority with regardto ICDS is to
expand the programme so as to cover as
many Community Develgpment Blocks as
possible within the resources available dur-
ing 8th Plan. Incarrying outsuch expansion,
efforts are being made to reach those who a
re at greatest need by first focussing on .
areas with concentration of population living
below poverty and belonging to Scheduled
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Castes and Scheduled Tribes.
Population Control Programme
957. SHRI SOBHANADREES- -

WARA RAO VADDE:

SHRI SHRVAN KUMAR
PATEL:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government have ar-
rived at a national consensus in support of
Family Welfare Programme in the recent
past: ‘

(b) if so, the details of steps taken in this
regard; and

(c) the incentives and disincentives
proposed to make the population control
programme a success?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEV!I
SIDDHARTHA): (a)and (b). Forthe success
of the Population Control Programme in the
country, active involvement of all sections of
the society is a vital importance. Transform-
ing the population control programme into a
national movement require a broad national
consensus and commitment of people of all -
shades/opinion. During the pastfew months,
the following steps have been takento have
a national consensus to meet the challenge
of stabilising the population growth in the
country:-

(i) The Population problem was dis-
cussed in the last meeting of the National
Development Council (NDC), where there-
was unenimity that population control should

- be kept above party politics and should re-

ceive the highest national priority.
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(i) A committee of the National Devel-
opment Council (NDC) has been constituted
to go into all aspects of the Population con-
trol policy and strategies and made recom-
mendations forformulating a National Popu-
lation suitable strategies and interventions
for implementating the population control
programme on a holistic and multisectrol
basis. the Committee has already met once.

(iii) In this Conference of Minister
incharge of Health and Family Welfare of
States/Union Territories held in Janu-
ary,1992, there was unanimity that popula-
tion control is of the urgent national impor-
tance. The Action Plan formlated by the
Ministry of health and Family Welfare in
close consultation with the State Govern-
ments/ Union Territories Administration, for
giving a new thrust and dynamism to the
Family Welfare Programme,. was unani-
mously endorsed for implementation.

(iv) Population Control has been inden-
tified as one of the thrust areas in the Eighth
Five Year Plan. :

As a result of the above initiatives, the
Population issues have been brought to the
Centre stage of the national agenda.

(c) Inorderto make the populationcontro!
programme as success, a Comprehensive
package of incentives/disincentives is under
formulation.

Regional Offices of U.G.C.

958. SHRI R. SURENDER REDDY :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state the
details of the locations where the University
Grants Commission has decidedto set upits
regional offices in the country during the
Eighth Plan?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARISELJA): Thereis adecision of the
UGC,inprinciple, to set up its regional offices
in differeht parts of the country. Howeverthe
commission has not taken a decision in
regard 1o the location of these offices.

Privatisation of Railway Product on
Units

960. SHRIRAMKAPSE: Willthe Minis-
ter of RAILWAYS be pleased to state:

(a) whether the Government have
decidedto privatise always production units;

(b) if so, the production units which are
listed for privatisation;and

(c) the companies which have offered
their services in this connection alongwith
the terms and conditions thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) No, Sir. The existing pro-
duction units are not to be privatised.

(b)and(c). Do not arise.

Constituency Cell for Pollution Abate-
ment

961. SHRISHASHI PRAKASH:Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a)whetherthe Union Government have
set up or proposed 1o set up a constituency
cell for rendering advise to the small and
medium scale industries on preventive as-
pects in air and water pollution abatement;
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" (b) if so, the details thereof;and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIORNMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) No, Sir.

(b) Does not arise.

(c) Government are implementing a
schemeto provide assistance forpromoting

combined facilities for treatment of effluents

and solid wasters generated in clusters of
small scale units. Steps have beeninitiated
to promote the development and adoption of
cleaner technologies in small scale indus-
tries.
Alleged Sale of Adulterated
Baby food

962. SHRI CHETAN P.S. CHAUHAN:
Will the MINISTER OF HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether sale of adulterated baby
food has come to the notice of the Govern-

ment; -

(b) if so, the details thereof; and

(c) the preventive measures taken by

the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): (a) and (b). As per informa-
tion received from States/Union Territories,

a total of 128 samples of baby food were

te_stqd during the year 1990. Nine of these
samples were found to be adulterated. -
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(c) The Food Health Authorities of States/

- Union territories have been urgedto keep a

strict vigil on the quality of baby food.

Withdrawal of Subsidies on
foodgrains

963. SHRIAJOY MUKHOPADYAY: Will
the Minister if FOOD be pleased to state:

(a) whether the Government proposéd
to turther withdraw the subsidies on
foodgrains; and

(b} if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHRI TARUN
GOGOI): (a) and (b). Food subsidy on rice
ad wheat distributed from the stocks in the
Central Pool is continuing. There is no
proposal to withdraw the same

Electrification of Railway Lines in
Andhra Pradesh

964. SHRI DHARMABHIKSHAM: Wil
the Minister of RAILWAYS be pleased to
state:

(a) whether the projects to electrity
Hyderabad-Kazipat and Vijayawada-
Vishakapatnam railway lines are under
consideration of his Ministry; and

(b) if so, the total estimates andthetime
schedule of these projects? -

THE MINISTER OF "STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) Yes, Sir.
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(b) o

Total Estimated Target for
cost completion
Kazipet-Hyderarbad Rs.71.01 crores Sept.,93.
Vijayawada-
Vishakapatnam Rs. 210.08 crores. March, 97.

Wheat Procurement Target

965. SHRISHARAD YADAV:
SHRI SHARAD DIGHE:
SHRIK.V. THANGKABALU:"
DR. AISM BALA:
SHRIMADAN LAL KHURANA:
SHRIRUPCHAND PAL:
SHRIVILAS MUTTEMWAR:
DR.D. VENKATESWARARAO:
SHRIGAYA PRASAD KORI:
SHRI BHAGWAN SHANKAR

RAWAT:

Willthe Minister of FOOD be pleased to
state: ~

(a)the wheat procurement target set by
the Government agencies during the current
procurement season state-wise;

(b) the percentage of shortfall in the
procurement target in companson to the
previous year,

(c) the reasons therfor;

(d)the overall buffer stock position with
the shortfall in the targeted procurement;

(e)the estimated gap between deniand
and supplytilithe next procurement season,
and

(f) the manner in which Government
propose 1o meet the gap between.demand
and suoplv?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a)to (c).The procurement of wheat

- under price support operation being totally

on a valuntary basis, no target as such can
be fixed.

(d) to (f). The estimaied stocks of wheat
in the Central Pool as on 1-6-92 were 71.75
lakh tonnes as compared'to 113.08 lakh
tonnes as on 1-6-91. Keeping in view, into-
alia, the low level of stocks, Government
have entered into a contract for import of
10.05 lakh tonnes of wheat. As regards
further imports, if any, the decision will be
taken at the appropriate time taking into
account all relevant considerations.

Medicinal Plants

966  SHRIMATIMAHENDRA
KUMARI:
~ SHRIMATIKRISHNENDRA
KAUR (DEEPA):

Willthe MINISTER OF ENVIRONMENT
AND FORESTS be pleased to state:(a)
whether the medicinal plants are being
planted adequalely under afforestation
programme; .

(b) if so, the details thereof; and

(c) if qot. the reasons therefor?

THE MINISTER OF STATE IN THE
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MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Forest Departments in the States are
planting species having medicinal value like
neem, aonla,bael,behera,etc. under the af-
forestation/tree planting programmes. This
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activity is also encouraged under the Cen-
trally Sponsored Scheme for raising Minor
Faorest Produce, including Medicinal Plants.

- The details of Central assistance released

and the area covered under the scheme
from 1988-89 to 1991-92 are given below;-

Year Central Assistance Area Covered
(Rs. in lakhs) (in ha.)
1988-89 101.00 269
1989-90 223.00 3804
1990-91 442.00 9833
1991-02 650.00 8300
(Tentatives)

The scheme is under implementation in
the states of: Andhra Pradesh, Arun-
achal Pradesh, Assam,Bihar, Gujarat,
Haryana, Jammu and Kashmir, Karna-
taka, Madhya Pradesh, Maharashtra,
Manipur, Meghalaya, Mizoram,
Nagaland, Orissa, Punjab, Rajasthan,
Sikkim, Tamil Nadu, Tripura and West
Bengal.

(c) does not arise.
[Translation)
Stoppage of Rajdhani Express at Gaya

967. SHRI UPENDRA NATH VERMA:
Will the Minister of RAILWAYS be pleased
fo state:

(a) whether there is a demand to pro-
vide a stoppage of Rajdhani Express at

Gaya; and :

(b)if so, the action taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) and (b) . Stoppage of 2301/
2302 New Delhi-Howrah Rajdhani Express
at Gaya has been provided w.e f.1-7-92.

[English]

National River Action Plan

968. SHRIB.N. REDDY: Willthe Minis-
ter of ENVIRONMENT AND FORESTS be

‘pleased to state:

(a) whetherthe Government proposeto
launch the National River Action Plan to
clean upto polluted stretches of majorrivers
of the country;

(b) if so, the details thereof indicating
the estimated cost of the entire project;

(c) whether the Central Pollution Con-
trol Board has identified such polluted

stretches of the rivers in the country;
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(d) if so, the details thereof;

(e) whetherthe State Governments are
to share any cost of the project;and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) and (b) (e)
and(f). ANational River Action Plan (NRAP)
for the abatement of pollution in the grossly
polluted stretches of major rivers of the

ASADHA 23, 1914 (SAKA)
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country is under formulation. Details in this
regard are being worked out.

(c) and (d). The Central Pollution Con-
trol Board has been carrying out studies to
monitor the pollution load in some major
river, oceasins of the country overthe years.
19 grossly polluted stretches in 13 rivers and
7 less polluted stretches in 5 rivers have
been identified according to their pollution
load. The details of these stretches are
given in the attached statement.
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Grants for Construction of Kendrlya
Vidyalaya Buildings in Orissa

969. SHRI SARAT CHANDRA PAT-
TANAYAK: Willthe MINISTER OF HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether Government propose 1o
provide grants for construction of buildingé
of Kendriya Vidyalayas in Orissaparticularly
at Balangir during 1992-93; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) and (b). There are 23
Kendriya Vidyalayas in the State of Orissa
out of which 17 are in Civil/Defence Sector.
Out of these, school buildings have already
been constructedforsix Kendriya Vidyalayas
and two school buildings are under con-
struction. Construction in respect of the
remaining nine Kendriya Vidyalayas includ-
ing Balangircould notbetaken up duetonon
-completion of formalities namely transfer of
land and completion of lease deed to the
Kendriya Vidyalaya Sangathan.

As regard six project sector Kendriya
Vidyalayas, the responsibility to provide
school buildings is of the sponsoring agen-
cies and not of the Sangathan.

- Drug Addicts and Aids Cases if
Nagaland

970. SHRI BAPU HARI CHAURE: Will
the MINISTER OF HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether any study has been con-
ducted by the Indian Councii of Medical
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Research in Nagaland on drug addiction and
AIDS cases prevailing in that region;

(b) if so, the findings thereof;and

{c) the steps taken by the Government
in this regard?

THE MINISTEFleF STATE IN THE
MINISTRY .OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b).Yes. National
Institute for Cholera and Enteric Diseases,
Calcutta an Institute of the Indian council of
Medical Research, has carried out an ex-
ploratory survey in Nagaland on prevahance
of HIVamongintravenous drug addicts. The
survey hasrevealedthatthese HIVinfection
cases in the North Eastern States, including
Nagaland, primarily dueto alarge number of
intravenous drug users during the last two
years.

inNagaland. out of 181 serumsamples
screened, 72 are HIV positive.

(c) The National AIDS Control Pro-
gramme was started in 1987 for prevention
and control of AIDS in the country. The
activities undertaken so far,include:-

-~ organising a surveillance system
for determining the prevalence and
infectivify trends in groups practis-
ing high risk behaviour.

- promoting safety of blood products
by establishment of testing facili-
ties for screening of blood in blood
banks on a zonal basis.

—  "Health education.

—  formulation of guidelines for hospi-
tal infection control.
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- training of clinicians and para-
medical staft in diagnosis and
management of HIV infected pa-
tients.

- implementing focussed activity
plans in States/UTs where a rela-
tively larger numberof HIVinfected
persons have beéndetectedonthe
basis of surveillance.

- National AIDS Control Project is

) being implemented from the cur-

rent yearfor prevention and control

of AIDS. The project involves an

outlay of Rs.270 Crores and will be

implementedfora period of Syears.

Assistance, both in cash and kind

will be provided to State Govern-

ment for carrying out AIDS control
activities.

[Translation)
Railway Projects In Orissa

971. SHRI SRIKANTA JENA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government of Orissa
have sent proposals to the Union govern-
ment in respect of new railway projects and
the development extension of existing rail
lines in the States.

(b) if so, the area-wise/work-wise de-
tails thereof; and

(c)the actiontaken sofarin this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The names of the rail links recom-
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mended by the Orissa Government are as
under:-

i. Daitari-Banspani Railway line-143
km. -

ii. Talcher-Gopalpur Portrailway line-
325km.

ii.  Jeypore-Malkangiri railway line-
100 km. : )

iv. Rayagada-Gopalpur Port railway
line-165 km.

(c) The position is as under:-
1. Daitari-Banspani railway line (143
km.)

Construction of this line can be up
afterthe modalities of funding have
been settled by the concerned
Ministries.

ii. Talcher-Gopalpur Portrailway line-
325 km.

iii. Jeypore-Malkangiri_railway line-
100 km.

_iv.  Rayagada-Gopalpur Port railway
line- 165 km.

Railways are facing an acute resource
crunch, as such the projects cannot be
considered at present.

[English)
Technology Development Plan

972. SHRIDATTATRAYA
BANDARU:
SHRIMATIBHAVNA
CHIKHLIA:
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Will the Minister of RAILWAYS be
pleasedto sgate: '

(a) whether the railways propose to
involve industries and research institute ina

big way inthe technology developmentplan;

(b) whetherany time limit has been fixed
for the implementation of the plan; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). A number of technol-
6gy development groups at the Railway's
Research, Designs and Standards Organi-
sation (RDSO), Lucknow, involving indus-
tries and research institutes, Indian Insti-
tutes of Technology etc. had been set up
underthe Technological Development Plan.

The. technology development groups, who - -

have been given targets, cover the fields of
locomotives, coaches, wagons, track stric-
tures etc.

Recr.uitment in Railways

973. SHRICHITTABASU:
SHRI B. DEVARAJAN:

Will the Minister of RAILWAYS be
: pleased to state:

: (a) whether the Government have 'inili'-
ated a time bound action plan to cuntail

~ recruitment;

(b) if so, the rationale of this policy at this
stage of high unemployment rate; and -

(<) the expected number of additional
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employment poténtials in the Railways dur- -
ing the 8th plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) There has been some improvement
of manpower productivity over the last few
years. This would have to be sustained to
ensuretinancial viability of the system. Hence
additional manpower for running the system
during the 8th plan is not generally antici-

pated.

[Transiation)
Rallway Project in Uttar Pradesﬁ

.974. DR. LAL BAHADUR
RAWAL: Will the Minister of RAILWAYS
be pleased to state:

(a) the details of the railway projects
in Uttar Pradesh which were started prior
to Seventh Five Year Plan;

(b) the projects completed so far the
programmes of the remaining projects as
on 30th June, 1992; and

- (c) the total estimated cost of those
projects?. '

* THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN):
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[English)
 State of the Forests Report, 1991
975. SHRIHANNAN MOLLAH:
SHRI RUPCHAND PAL:
DR.LAXMINARAYAN
PANDEYA: .
SHRIGURUDAS KAMAT:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whetheraccording tothe State of the
Forests Report 1991, the country.s forest
cover is no more dwindling and has in fact
registered an increase during the past few
years;

" (b) if so, the details alongwith-the pre-

cise’ period over which the aforesaid in-

crease was observed ;

(c) the actual forest cover according to
the report, State-wise; *

(d)the idealforest coverintérms of area
and the percentage of total landscape of the
country and the percentage increase during

" the above period; and

~ (e) the target fixed to achieve the ideal
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forest cover during the Eighth Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) and (b).Yes,
Sir. As per the State of forest Report, 1991
there has been anet increase of forest cover
of the country by 560 sq.kms. during theé
period 1987-89.

(c) A statement showing actual forest
cover state-wise is attached.

(d) There are no such norms/global
standards defined for an ideaforest coverin
terms of area and percentage. However, the

“National forest Policy, 1988 envisages that

the national goal should be aimed at having
minimum of one third of the total geographi-
cal area of the country under forest or tree
cover. In the hills and in the mountainous
region, the aim should be to maintain two
thirds of the area under such cover. The
increase of 560 sq.kms. in forest cover dur-
ing 1987-89 works outto 0.087% increase in
forest cover of the country.

(e) the target proposed to be covered
torest/tree cover during the Eighth Five Year
Planis eighteen million ha. depending onthe
availability of funds in the states/the Central
Government. .

State-Wise Details of Forest cover 1991 Assessment {Revised)

State

* Sl No. Area in Sq.Kms.
1. Andhra Pradesh 47,911
2. Arunachal Pradesh 68,518
3. Assam 25977
| 4. Bihar 26,934




Written Answers- 446

445  Written Answers ASADHA 23; 1914 (SAKA)

Sl. No. State . Area in Sq.Kms.
5. Goa(Including Daman&Diu) 1,302
6. Gujarat 11,656
7. Haryana 563
8. Himachal Pradesh 13,377
9. Jammu & Kashmir 20,424

1 0 Karmnataka 32,195

11. Kerala 10,149

12. Madhya Pradesh 133,191 .

| 13. Maharashtra 44,058

14. Manipur . 17,885 . .

15. | Meghalaya 15,920

16. Mizoram 18,861

17. Nagaland 14,278

18. Orissa 47,115

19. Punjab 1,166

20. Rajasthan 12,971

21. Sikkim 3,124

22. Tamilnadu 17,715

23. Tripura 5,325

24. * Uttar Pradesh 33,826

25, West éengan 8,394

26. 7,624

Andaman and Nicobar Islands




447 Written Answers

JULY 14, 1992

Written Answers 448

SI. No. State Areain Sq.Kms.
27. Chandigarh 8
28. Dadra & Nagar Havel 205
29. Delhi 22
30. Lakshadweep -
31. Pondicherry -
Total 640,694
[Translation) Gondia- Chandafort NG to BG

Conversion of Railway Lines in Mahar-
ashtra

976.PROF.ASHOK ANANDRAO
DESHMUKH:Willthe Minister of RAILWAYS
be pleased to state:

(a) The metre-gauge railway lines in
Mabharashtra proposed ta be converted into
broad guage during the current year and the
expenditure likely to be incurred thereon;
and

(b) the locations where such work is in
progress and the time by which itis likely to
be completed? :

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The MG lines to be con-
verted into BG in Maharashtra during the
current year are Aurangaba-Jalna and
Parbhani-Parli Vaijnath. The likely expendi-
ture thereon is Rs.50.00 crores.

(b) In addition to the above section work
is also in progress on the following sections
in Maharashtra:-

Daund - Baramati MG to BG
Jalna - Parbhani MG to BG

Adilabad- Mudkhed-Purna-
Parbhani MG to BG

Miraj-Londa MG to BG
(Partly in Maharashtra)

The completion of these works would
depend on availability of resources in the
coming years.

[English)
Legislation for the Prevention of AIDS

977. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a)whether doctors, jurists and sociolo-
gists have given different opinions on the
rationale behindlegislation to prevent A<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>